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DEBATES

LOK SABHA

Tuesday, August 12, 1997/Shravana 21, 1919 (Saka)

The Lok Sabha met at Eleven of the Clock

[Mi. Deputy Speaker in the Chair]

ORAL ANSWERS TO QUESTIONS
[English]
Demand and Production of Pulses

*281. DR. KRUPASINDHU BHO! : Will the Minister
of AGRICULTURE be pleased to state:

(a) the position of the demand and supply of pulses
at present;

(b) the estimated demand of pulses in the country
by 2000 AD;

(c) the expected production of pulses by them: and

(d) the steps being taken to increase the production
of pulses?

THE MINISTER OF AGRICULTURE (SHRI
CHATURANAN MISHRA) : (a) to (d) A statement is laid
on the Table of the House

Statement

(a) The Working Group on Demand & Supply
Projections of Agncultural commodities and Improvement
of Agrnicultural Statistics for the Formulation of 9th Five
Year Plan has estimated the requirement of pulses for
1996-97 at 15.30 million tonnes based on the normative
requirement as recommended by the National Institute of
Nutrntion. Hyderabad and at 15.50 million tonnes based
on the behaviounstic approach on GDP growth rate of
7% The domestic and total availability of pulses during
1996-97 are as under:

(Milhon tonnes)

Production — 14.852

Imports — 0.532 (value Rs 731.76 crore)
Export — (=) 0054

Demand — 1530

Availability — 1533

(b) and (c) The Working Group has estimated the
production requirement of pulses for the year 2001-02 at
17.20 million tonnes based on the normative requirement
and at 19.50 million tonnes based on the behaviouristic
approach at GDP growth rate of 7%. The most
likely supply projections of pulses made by the Working
Group for the year 2001-02 are 17 50 million tonnes
(Annexure-l).

(d) The productivity of pulses in India 1s lower than
the ievel of world productivity (Annexure-ll). It is, therefore.
proposed to:

\A) To enhance productivity by —

(y Use of improved seeds of high vielding
varneties

(n) Balanced use of nutnients

(ni)  Aprphcation of sulphur

(iv) Integrated Pest Management

(v) Use of Sprinkier Mode of Irngation

(B) To increase area through nter-cropping ang
sequence cropping in addition to prevaient'sole cropping

Annexure |

Requirement of Pulses for 2001-02 as assessec by e
Working Group or Demand & Suppiy Proiectons of
Agncultural Commodities and Improvement of
Agncultural Statistics for the formuiatior
of Nintk Five Year Pian

(Milton Tonnes)

Approach Ccnsumption Preduction
Regquirement Regurrement

Normative. as

recommended by NIN,

Hyderabad. at

14.6 kg/capna‘year 13.90 17.20

Behaviouristic

at GDP growth rate

of 7% at 16 kg/capita/year 16.25 19.50
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The Productivity of Pulses in Major Pulse Growing Countries (1995)

AUGUST 12, 1997

Annexure |l

to Questions 4

(Kgs./per hectare)

Countries Total Dry Chick Lentils
Pulses Peas Peas
India 595 906 738 647
China 1211 1062 1333 1243
France 4709 4795 — 1692
Australia 1164 1329 1246 2125
Canada 1674 1839 — 1315
Turkey 967 2600 948 976
US A 1315 3224 — 1543
Ukramne 1412 1417 — —
Russian Fed. 831 836 — 513
Mexico €54 1000 2000 —
Myanmar 659 645 634 286
Ethopia 892 882 700 708
Pakistan 573 543 525 508
fran 674 — 523 629
Bangladesh 750 625 727 810
Nepal 609 — 705 629
Syna 1009 1438 694 1230
World 796 1513 722 839

Source: FAO Production. year book-1995
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...(Interruptions)

SHRIMAT! GEETA MUKHERJEE : Sir, what
happened to the Women's Bill? We will not let the House
go on without hearing anything about the Women's Bill.
...(Interruptions)

SHRI P.C. CHACKO : We also support her. We want
to know about the fate of the Women’'s Bill
...(Interruptions)

[Translation]

SHRI SHATRUGHAN PRASAD SINGH : Mr. Deputy
Speaker, Sir, why Women's Reservation Bill is not
introduced till now? ... (Interruptions)

[English]

SHRI NIRMAL KANTI CHATTERJEE : Sir, regarding
this, there was a promise that on the 11th and 12th, this
Bill would be taken up for discussion. ...(Interruptions)
The BJP is prepared for this; the Congress Party is
prepared for this; and we are prepared for this. What is
the hurdle? ... (Interruptions) The majority of the House
1s in favour of this Bill. ... (Interruptions)

SHRI BASU DEB ACHARIA : We will not allow the
House go on without hearing anything about this Bill.
..(Interruptions) Let there be a voting on this Bill.

[Translation]

SHRI SHATRUGHAN PRASAD SINGH : Why the
Gowvt. i1s making delay? ... (Interruptions)
[English]

MR. DEPUTY SPEAKER : This is listed in today's
Revised List of Business.

... (Interruptions)

SHRI BASU DEB ACHARIA : Yes. It has been listed
as item No. 20 which means that it would not come up
for discussion at all. ...(Interruptions)

MR. DEPUTY SPEAKER : You can raise this issue
after the Question Hour. Dunng the Question Hour, no
such thing is allowed.

... (Interruptions)

SHRI BASU DEB ACHARIA : No. Sir. We consider
this Bill as a very important Bill. How long can we wait
for this? We cannot wait further. ...(Interruptions)
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[Translation]

DR. GIRIJA VYAS : Mr. Deputy Speaker, Sir, today
Question Hour will not take place. ... (Interruptions)

PROF. RASA SINGH RAWAT : Mr. Deputy Speaker,
Sir, first of all the discussion on the questions should
take place. ... (Interruptions)

[English]

DR. K.P. RAMALINGAM : Sir, today's first Question
pertains to agriculture—production of pulses, etc. In india,
90 per cent of the population are agriculturists. So, the
Question Hour should be allowed to be taken up. If they
object now, it means that they are against agriculture. ...
(Interruptions)

MR. DEPUTY SPEAKER : This issue can be raised
after the Question Hour and not now.

...(Interruptions)

MR. DEPUTY SPEAKER : We can take it up after
the question Hour. Please take your seats.

... {Interruptions)
[Translation]

SHRI HARIN PATHAK
...(Interruptions)

We are with you

[English]

MR. DEPUTY SPEAKER : Please take your seats.
We can take it up after the Question Hour.

...(Interruptions)

SHR! NIRMAL KANTI CHATTERJEE : If that be so,
this Bill should be taken up for discussion immediately
after the Question Hour. ... (Interruptions)

MR. DEPUTY SPEAKER : Please take your seats
...(Interruptions)

SHRI BASU DEB ACHARIA : Sir, what is your ruling?
Will this Bill be taken up first. immediately after the
Question Hour? .. (Interruptions)

MR. DEPUTY SPEAKER : Do you not want the zero
Hour?

...(Interruptions)

SHRI BASU DEB ACHARIA : Sir, we demand that
Item No. 20 of today's agenda should be taken up first.
atter the Question Hour. ...(Interruptions) you may take
the sense of the House as to whether the House wants
tem No. 20 to be taken up first or not. We want to
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know whether after Question Hour, this item will be taken
up first or not. ...(Interruptions)

SHRI NIRMAL KANTI CHATTERJEE : You take the
sense of the House at that time. ...(Interruptions)

MR. DEPUTY SPEAKER : | will see as to what can
be done after the Question Houir. Please take your seats.

...(Interruptions)

MR. DEPUTY SPEAKER : Please maintain decorum.
Please sit down.

...(Interruptions)
MR. DEPUTY SPEAKER : Silence please.
...(Interruptions)

DR. KRUPASINDHU BHOI : To my Starred Question,
the Minister has replied about the Werking Group on
Demand and Supply Projections. But the main thrust of
my question 1s, for the last one decade, demand and
supply of pulse production 1s very much widening. In
1950. the production of pulses in our country was more
than eight million tonnes. In 1996, its production was
only 14 milion tonnes. According to the World Health
Organisation. the requirement per capita in our country
in 1960 was 69 grams but now, it has reduced to 34
grams. On what basis has the hon. Minister given the
reply on the Working Group on Demand and Supply
Projections? Pulse 1s a low molecule protein which imbibes
and the maximum population in India, which is not a
developed country, requires pulse protein. According to
his previous reply in Parliament, the National Pulse
Development Project had been introduced. On this basis,
i would like to know from the hon. Minister as to when
it was introduced. And what Is the benefit of it? It I1s
because the poor, marginal and small farmers take to
pulse cultivation in our country.

SHRI CHATURANAN MISHRA . The point s, at
present whatever help possible is given to all. So far, we
have not yet demarcated small and marginal farmers for
this project. | am doing so far other things. But so far as
this 1s concerned. we have not done it. About whatever
we are doing. | have enumerated them as five points
and the hon. Member can see them. | do not think |
should repeat them.

DR KRUPASINDHU BHOI : They have mentioned
about the Working Group. What were the critenia for the
research work done by the National Institute of Nutrition
at Hyderabad? It is because the target is fixed by the
National Institute of Nutrition.

Secondly. the Minister is a very-very dynamic person.
So, as dal or pulse 1s required throughout our country, |

AUGUST 12, 1997
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want to know from him whether he has instituted any
expert committee comprising of agriculturists, agro-
economists and geologists to demarcate the zones
according to agro-climatic conditions and geo-physical
conditions in our country so that the actual requirement
of pulses in our country can be ascertained. If the
production in less, will it be substituted by import or by
high-yielding variety of dal or pulses which can be
established in different agricultural universities? At the
same time, Green Revolution can be replaced by Yellow
Revolution because this is the most important thing as
requirement of pulses is much more in our country, as
we are a developing country.

SHRI CHATURANAN MISHRA : It is true that the
poor man's only protein diet is dal. So, we must
concentrate on that. | may inform the hon. Member that
the areas where we can produce dal have already been
identified.

The scientists groups and other agricultural experts
have already done this research. If the hon. Member
wants, | can give the details also later on, because that
will take a lot of time now. What dal/ will be suitable for
that area, how to increase the production and productivity,
how to have inter-cropping, all these things have already
been worked out.

DR. KRUPASINDHU BHOI : | would like to know
whether any funds has been earmarked to do research
and development in this area during the Ninth Five Year
Plan.

SHRI CHATURANAN MISHRA : Sir, there are certain
pests, and science has not yet evolved any pesticide for
them. That is lacking in our research. That is only one
of the points. The other points are, sequence of crops.
inter-cropping in a particular area, irrigation facilities like
drip irrigation etc. All these details are there, and if the
hon. Member wants, | can give him the details area-wise
also.

DR. KRUPASINDHU BHOI! : Is the hon, Minister
satisfied with the research and development work and is
he confident that by this pulses requirement of the country
would be fulfiled? If he is not, why should he not
associate the agricultural universities also in this super-
specialised field of agriculture so that they can do new
research work in that Institute for the benefit of the
people?

SHRI CHATURANAN MISHRA : Sir, | have already
stated that areas have already been identified and the
programmes are also there. What is lacking is the funds.
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...(Interruptions) The Union Government is short of funds.
If you bring a plenty of funds, | will get it done.

I am trying to ascertain the position. As of today,
funds are not there; all other things are there, and the
cooperation of the State Governments is also required.

[Translation]

VAIDYA DAU DAYAL JOSHI : Mr. Deputy Speaker,
Sir, after the reply of the hon'ble Minister, | was also
under the impression that there was no such pesticide
which could kill the pests. | was surprised when the
scientists of Rajasthan told me that they are not in a
position to diagnose the disease which is found in the
Masur pulse area of Sangod Tehsil of my constituency.
But, today | am satisfied by the reply given by he hon.
Minister that in fact no such pesticide is made till now.
Will you please send a special team in Sangod Tehsil of
my constituency? 30 years ago good variety of Masur
pulse was produced there but there is no production of
the pulse there for the last three-four years. Because the
scientists are of the opinion that the remedy is to change
the crop, please reply as to what we should do? Should
we change the pattern or you will send a special Central
team so that the production of Masur pulse will start
again and a problem facing the country could be solved?
Please only clearly.

SHRI CHATURANAN MISHRA : Mr. Deputy Speaker,
Sir, there is more difficulty in relation to production of
Gram. A lot of scientific research has been done in the
field of Masur. As far as the constituency or the area of
the hon. member is concerned, we are ready to sent a
team. but you should inform us well in time. Inform us
when there is season of Masur pulse or inform when the
diseases has infected the crop. We will send a special
demonstration team, there which will work there.

DR. GIRIJA VYAS : The reply given by the hon.
Minister is not satisfactory and it is of stereotype. The
reason for this i1s that we give reply in the House as
given to us by the bureaucracy. You have told us many
things, but information with regard to improve the pulse
production is not given in the awareness camps organized
by KRIBHCO, IFFCO, Agriculture Department o1
Agriculture University. He has talked about the
identification of every State.

There are two things, one is that there is consumption
of different variety of pulse in every State and the other
is that there is production commensurate with the
consumption. Whether the Government propose to grow
pulses or to give subsidy for the production in those
areas? Because no pulse Is available for less than
Rs. 25-30 per kg. to the poor. Do not talk about protein,
the situation is how to eat rice or how to eat chapati.

SHRAVANA 21, 1919 (Saka)
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Democracy is meaningless if we are not in a position to
provide grain and a pulse to the masses on the occasion
of the Golden Jubilee of our Independence. | would like
the hon. Minister to announce that atleast one variety of
pulse as per the demand of the State will be provided at
subsidized rates. Only then this Golden Jubilee of our
freedom will have any meaning.

SHRI CHATURANAN MISHRA : Mr. Deputy Speaker,
Sir, right now | cannot give any assurance about the
subsidy. That is a separate thing, which is done after
making a study. Subsidy can not be provided merely by
announcing here. So far as the question, whether research
work is taking place or not, is concerned, | have already
said that scientific research is taking place in Kanpur
and many other areas. We will also arrange for live
demonstration and if any State Government would like to
increase pulse production, we are ready to provide special
aid so that we can get rid of import. So, the hon.
Members should send us the information through their
State Government. We are ready to help. 8ut | am not
ready to give any assurance with regard to subsidy.

[English]

SHRI NIRMAL KANT!I CHATTERJEE : Thank you,
Sir. The development of consumption pattern is that we
start with small millets, and then, jowar and bajra. As
you grow your level of income, you move to rice and
wheat. Our Green Revolution was meant for the rich.
There was some explosion in production in the case of
rice and wheat. After you have satisfied the poor men,
they also move from small millets, jowar and bajra to
rice and wheat. After that. they try to go to pulses. That
is why it has been stated that on the basis of consumption
expenditure, the anticipated growth rate is seven percent.
it was poor man's protein long time back. It has ceased
to be a poor man' protein because poor man does not
have the purchasing power to buy at that price.

The question of subsidy has been correctly raised.
Why do you not use the economic instrument? Go to the
market, give high price to the farmers higher than normally
available for pulses. They may shift cultivation to pulses.
If that is there, the requirement of subsidy for poor man
will arise. It is this question that he has to answer. We
thought of Green Revolution. It is very welcome. We
reduced our dependency on PL-480. But now is it true
that the per capita availability is coming down and not
enough funds for research and implementation or whatever
the research output, is not taking place? For that, the
Government, as a whole, has to take the responsibility
Would he agree?

SHRI CHATURANAN MISHRA : Sir, so far as pulses
are concerned, it is not in India only. Indian may have
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less funds. The other countries in the world have sufficient
funds. They are also not making any advancement.

SHRI NIRMAL KANTI CHATTERJEE : Their
productivity is already double that of yours.

SHRI CHATURANAN MISHRA : | am coming to that.
The productivity is a separate thing. The hon. Member is
so impatient. So far as pests are concerned, how are
these to be controlled? There are certain things.

Science has not yet developed so much. That is
why, it is not the question of funds alone. However, if
more funds are available, | would provide the funds.

With regard to the second part of your question, that
1s, pulses being the poor man’s proteins, subsidy should
be provided to it. | would like to submit that if there is
a distress sale for farmers then we begin purchasing for
them and a minimum price is fixed. So far as subsidy for
consumption is concemed. ...(Interruptions)

SHRI NIRMAL KANTI CHATTERJEE : 1t should be
done against the minimum price so that you can sell it.

SHRI CHATURANAN MISHRA : | support the idea
of havimy minimum prices. It is done whenever trere is
a distress sale.

SHRI NIRMAL KANTI CHATTERJEE : In order to
take a shift to pulses. the Government would have to
raise the purchasing prices to a higher level so that they
shift to pulses.

SHRI CHATURANAN MISHRA : That is only one
aspect of the problem. If we raise it that way then its
effect would be on another crop also and so it would be
disadvantageous. We must have a balanced growth for
all the crops like rice, wheat and dal. Everything should
be balanced. Now, if we give such prices for dal then
people would leave wheat and rice and only dal/ would
remain. That would be an unbalanced growth. We must
take a balanced view of the whole thing.

[Translation]

SHR! PRAHLAD SINGH : Mr. Deputy Speaker, Sir,
Narasinghpur district of Madhya Pradesh is tfamous for
the production of Arhar, Masur and other pulses and
there are about 200 mills. |, through you, want to say
that there is disparity in the rates. | would like to give an
example. Here Arhar was available at the rate of Rs.
1200 and Rs. 1500. Now it has come down to Rs. 750.
Hybrid variety of Arhar is also available. Arhar is not
considered a full crop in Madhya Pradesh. If the crop is
affected by Tushar, the Government do not give any
compensation because Arhar is grown there by mixing it
with other crops. Therefore, the Government do not

AUGUST 12, 1997
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consider it as full crop. Unless the ‘Annawari’ report is
changed and the cultivation of Arhar is considered a full
crop, the farmers can not prosper because once the crop
is destroyed, the farmers become bankrupt in one stroke.

So, | would like to know from the hon. Minister,
whether by making a change in the Annawari Report at
Central level, you will consider Arhar crop as full crop?

Secondly, in the process of fixation of rates, its rate
has come down from Rs. 1500 to Rs. 750. Due to this
reason the farmers today are not ready to grow anything,
whereas there are 200 pulse mills.

SHRI CHATURANAN MISHRA : So far as Arhar is
concermned a good variety of Arhar is available. Good
quality of every crop can not be grown in every area but
there is a big potential of Moong, Urad and Arhar in
Madhya Pradesh for which help should be provided. So
far as price is concerned. market price remains more
than our support price. ...(Interruptions)

SHRI PRAHLAD SINGH : My contention is that when
Urad and Arhar are grown together by mixing both these
pulses ripes at different times. Arhar ripes in five or five
and a half month. The other crop ripes in four or four
and a half month and therefore is not considered as full
crop.

SHRI CHATURANAN MISHRA : Inter cropping does
not mean growing two variety of pulses in a field. Arhar
is grown with Jawar. We grow Moong with it. In this way
Arhar and Ground-nut is also grown. Ground-nut is also
grown with mustard and sun-flower. it means that there
are certain norms which we follow by consulting the
scientists. But the farmers do not have the knowledge of
these norms. If the farmers came to know the norms of
inter-cropping, the productivity as well as the production
of pulses can be increased.

[English]

SHRI P.C. CHACKO : Sir, we are proud of our
agricultural scientists who made the dream of having self-
sufficiency in food in this country a near reality.

Sir, two methods have been suggested by the hon.
Minister for increasing production. One is by expanding
the area of inter-cropping and the other is by seasonal

cropping.

The second one is about the new high-yielding
varieties of seeds. | want to know two things specifically
in this regard. What are the achievements of the ICAR
or the agricuitural scientists in the country in developing
high-yielding varieties of seeds? Have the field trials of
those seeds have been completed? How do the new
seeds developed by the ICAR or the agricultural scientists
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in the country compare with the traditional seeds as far
as productivity is concerned?

Another aspect of the question is that the area of
cultivation is decreasing in the country. What the hon.
Minister has said in this regard is not correct. Since the
year 1951, our production has only doubled. The fact
remains that we are importing over five million tonnes of
foodgrains at the cost of Rs. 800 crore at the current
prices.

MR. DEPUTY-SPEAKER : Please put you question.

SHRI P.C. CHACKO : We will have to import four
million tonnes. Four million tonnes will mean Rs. 6000
crores to Rs. 7000 crore at current prices, that is, almost
70 per cent of our petroleum imports. We should get
more serious about it.

The Land Utilisation Act is being implemented by
various State Governments. They are not allowing non-
traditional areas for pulse cultivation. Land Utilisation Act
is coming in the way of mulse cultivation, wheat cultivation
and paddy cultivation. In the State of Kerala. the Parties
in Government are destroying the cuitivation in the name
of Land Utihsation Act. Is the Government aware that the
Land Utilisation Act is coming in the way of expanding
the area of pulse cultivation? The other thing is about
the scientific achievements.

MR. DEPUTY-SPEAKER : Only one supplementary
is allowed.

SHR! P.C. CHACKO : | want specific replies to only
two aspects. The hon. Minister is very capable. As Girijaji
has said. stereotyped answers will not satisty us. We
want specific answers on these two counts. Land
Utilisation Act is coming in the way of expanding the
area of pulse cultivation. Does the hon. Minister know
what is happening in Kerala? They are destroying the
crops there.

MR. DEPUTY SPEAKER : Let the Minister reply now.

SHR!I CHATURANAN MISHRA : Some hon. Members
have drawn my attention to this aspect of the problem.
| have reterred the matter to the Chief Minister of the
State. | am awaiting his reply. It 1s a State Subject and
| cannot do anything. ...(Interruptions) Is my point clear?

SHRI P.C. CHACKO : The Centre does not have
any land of its own. It is all cultivated in the States.

SHRI CHATURANAN MISHRA : Should | repeat it?

MR. DEPUTY-SPEAKER : It is not necessary. Shri
Sunderlal Patwa.
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SHRI PRADIP BHATTACHARYA : Sir, we have given
our question. How much time can be allowed for one
question? Question No. 284 will not come if it goes like
this. Already half an hour has been taken by this
Question.

MR. DEPUTY-SPEAKER : | fully agree with you. But
what about the people who want to ask supplementaries.
Please sit down.

DR. K.P. RAMALINGAM : Only two supplementaries
should be allowed.

MR. DEPUTY-SPEAKER : The House had agreed
that not more than five supplementaries should be
allowed.

[Translation]

SHRI SUNDER LAL PATWA : Mr. Deputy Speaker,
Sir, | would like to know from the hon'ble minister that
whether any such insect has come in the Arhar or other
pulses for which no pesticide or insecticides has been
developed so far. Whether any efforts have been made
for making research in the tield of organic pesticides?
Sir. organic manure, organic fertilizer will be the fedtilizers
and pesticides of India in the coming future. You must
have noticed that the whole world is going in for these
organic things. Have you ever made any efforts to try
organic pesticides? Have you paid any attention towards
this side?

SHRI CHATURANAN MISHRA : Mr. Deputy Speaker,
Sir, in our own country there are some institutes which
are producing enemy virus. We send these enemy virus
in fields. Qur scientists produce such chemical virus. |
would like to request the hon’ble member to see as to
how much quantum of work they are doing. We agree
with this fact that the world is going in this direction and
people are avoiding the use of high chemical. Your
Government is fully aware about this.

MR. DEPUTY-SPEAKER : Question No. 282, Shr
Anand Ratna Maurya—Not here. Shri Mahesh Kanodia—
He is also not here.

SHR! SHIV RAJ SINGH : Shri Maurya is not here
but question is important, so permission may please be
granted to the hon'ble member.

MR. DEPUTY-SPEAKER : If the question is in the
name of a person, who is not here no other person can
ask the question.

...(Interruptions)

MR. DEPUTY-SPEAKER : | am unable to under-
stand that what are you saying?
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[English] 1995 1996
Research Institute engaged in Oil Seeds
Maharashtra, Nagpur University, Nagpur — 11.22
*283. PROF. OMPAL SINGH ‘NIDAR' : Will the
Minister of AGRICULTURE be pleased to state: Delhi, 1ARI, New Delhi _ 5.94
(a) the names of the Research Institutes engaged in
various research works for improving the quality of oil TERI, New Delhi - 10.72

seeds particularly of mustard and rapeseed oil;

(b) the facilities provided by the Government to these
institutes during 1995 and 1996, State-wise; and

(c) the details of seeds developed by these institutes
till-date and the rate of average production increased as
a result thereof?

[Translation]

THE MINISTER OF AGRICULTURE (SHRI
CHATURANAN MISHRA) : (a) to (c) A statement is laid
on the Table of the Lok Sabha.

Statement

(a) The National Research Centre on Rapeseed-
Mustard, Bharatpur, All India Coordinated Research Project
on Rapeseed-mustard and Indian Agricultural Research
Institute, New Delhi under the Indian Council of Agricultural
Research are engaged in research work for improving
quality of rapeseed-mustard oil. Research work on this
aspect is also being done at Tata Energy Research
institute, New Delhi and Nagpur University, Nagpur.
Besides. quality work on other annual oilseeds is being
specifically undertaken at Directorate of Oilseed Research,
Hyderabad: National Research Centre on Soyabean,
Indore; National Research Centre on Groundnut, Junagarh
and various All India Coordinated Research Projects of
different Oilseed Crops located at various State Agricultural
Universities.

(b) The State-wise funds provided for development
of improved oil quality of rapeseed-mustard speciically
and exclusively during 1995-96 arc as under:

(Rs. in lakh)
1995 1996
Rajasthan, NRC RM Bharatpu: - 8.94
Punjab, PAU, Ludhiana - 19.34
Haryana, HAU. Hisar - 497

U.P., GBPUART, Pantnagar - 491

Besides funds provided for overall research work on
nine annual oilseed crops including quality improvement
work for the year 1995-96 and 1996-97 are given in
Annexure-|

(c) Over 320 improved varieties of different oilseeds
are released and notified for commercial cultivation. Crop-
wise varieties released during the last two years are given
in Annexure-ll. Consequent upon use of improved varieties
and hybrids the production of oilseeds has increased from
21.34 m tonnes in 1994-95 to 22.43 m tonnes in
1995-96 (Annexure-lll). The compound growth rate of
area, production and productivity of each of the nine
annual oilseed crops is presented in Annexure IV. The
yield increase through adoption of improved varieties and
technology in different oilseed crops demonstrated in
farmers field through Front Line Demonstrations are
presented in Annexure-V.

Annexure |

Funds provided to Oilseed Research Institutes and
All India Coordinated Research Projects

(Rs. in lakhs)
Plan
1995-96 1996-97
1. All India Coordinated 251.30 259.79
Research Project on
Oilseeds including
Directorate of Oilseeds.
2. Al India Coordinated 34.17 35.10
Research Project on
Soyabean.
3. All India Coordinated 58.96 60.98
Research Project on
Groundnut.
4. Al India Coordinated 76.74 78.84
Research project on
Rapeseed-Mustard.
Total (Plan) 4117 4341
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5. National Research Centre
on Soyabean, Indore

6 Directorate of Oilseeds
Research, Hyderabad

SHRAVANA 21, 1919 (Saka) to Questions 18
Non-Plan Non-Plan
1995-96 1996-97 1995-96 1996-97
31.00 38.00 7. National Research Centre 62.00 70.00

on Groundnut, Junagadh
8. National Research Centre — —
on Rapeseec-Mustard,
100.00 135.00 Bharatpur.
Total (Non-Plan) 193.00 233.00

Annexure Il

Improved varieties of Oilseeds Crops released during last two years

Name of the Year of Seed Oil Area of adaptation
Variety Release Yield content
(g/ha) (%)
1 2 3 4 5
Rapeseed-Mustard

KBS-1 1995 15-18 44 Himachal Pradesh

Laxmi 1995 17-19 404 Haryana

RTM 314 1995 10.5 35 All india

Narendra Sarson 1995 12-17 43 Uttar Pradesh

GM-2 1996 24 40 Guijarat

PBR-97 1996 19-22 42 Jammu, Himachal
Pradesh. Punjab,
Haryana, North
Rajasthan

Hyola-401 1996 12-16 42 Punjab, Jammu &
Kashmir, Himachal
Pradesh, Haryana,
Northern Rajasthan

Rajendra 1996 15 43 Al India

Sarson-1

Jawahar Toria 1996 24 43 Madhya Pradesh

Sunfiower
Jwalamukhi 1995 16 42 All India
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1 2 3 4 5
Linseed
Nagarkot 1995 Seed 43 Himachal Pradesh,
(KL-31) (11.66) Punjab, Haryana,
Fibre Bihar, West Bengal,
(9.5) Uttar Pradesh, Assam
(Most suited to north
western States)
Surbhi 1995 10 — Himachal Pradesh,
(KL-1) Punjab, Haryana and
adjoining Rajasthan
Soyabean
PK-1029 1995 20 19.98 Eastern Madhya Pradesh,
Orissa, Andhra Pradesh,
Tamil Nadu, Kerala,
Karnataka
VLS-21 1995 15 22.5 Hills of Uttar
Pradesh
CO 2 1995 15 — Tamil Nadu
Sneha 1995 15 17.5 Karnataka
(KV 79)
MAUS 1 1995 20 17 Maharashtra
MAUS 2 1995 20 20 Maharashtra and
Southern zone
NRC 2 1996 20 14.8 Madhya Pradesh
NCR 12 1996 20 17.8 Madhya Pradesh
NCR 7 1996 20 191 Madhya Pradesh
PK 1042 1996 25 21.5 North Plain Zone
Groundnut
TG 26 1995 16 (K) 49 Gujarat, North
24 (R) Maharashtra, Madhya

Pradesh
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Annexure Il

All India Area, Production and Productivity of Oilseed Crops

Year Area Production Yield
(M. Hects.) (M. Tonnes) (Kgs/Hect.)
1985-86 19.02 10.83 570
1986-87 18.63 11.27 605
1987-88 20.13 12.65 629
1988-89 21.90 18.03 824
1989-90 22.80 16.92 742
1990-91 24.15 18.61 771
1991-92 25.89 18.60 719
1992-93 25.24 20.11 797
1993-94 26.90 21.50 799
1994-95 25.30 21.34 843
1995-96 26.35 22.43 851

Annexure IV

Annual Average Compound Growth Rates (%) of Oilseeds
(1965—85 to 1985—94)

1965—85 1985—94
Crop
A Y P A Y P
1 2 3 4 5 6 7
Groundrut 0 1.7 1.7 2.76 2.35 5.17
Rapeseed mustard 1.62 1.6 324 7.42 2.27 10.3

Sesame - 06 1.7 1.1 1.09 4.06 5.20
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1 2 3 4 5 6 7
Sunflower 61.6 -4 55.7 14.5 6.04 21.42
Safflower 3.1 7.6 10.9 - 44 4.63 0.01
Soyabean 22.1 1 233 16.3 5.63 22.83
Niger 1.38 1.6 3.1 - 05 1.68 1.15
Castor 2.04 5.5 7.66 2.96 12.1 15.42
Linseed - 06 1.3 0.7 -5 2.38 - 2.76
Kharit Oilseeds 0 1.1 1.07 4.67 4.45 9.32
Rabi Oilseeds 2.19 3.8 6.1 516 3.48 8.82
Total Oilseeds 0.79 1.9 2.74 4.99 4.05 9.25
A = Area: P = Production: Y = Yield
v
Annexure : 2 3 ‘
Possible yield increase by adoption of improved
technology of oilseeds demonstrated in Castor 2137 1536 39.12
farmers field through Front Line
D tration
emonstratio Sesamum 627 400 56.60
Crop Averaoe yield % Increase in
yeld over Niger 402 201 100.31
Impr. ved Farmers'  Famers practice
Tecanology practice
(kgha) (kgha) Linseed 851 487 74.80
; 2 3 4 Soyabean 1857 1345 478
‘Based on Front Line Demonstration conducted from 1989 to
Groundnut 1958 1445 35.49 1995 in different States.
PROF. OMPAL SINGH ‘NIDAR’ : Mr. Deputy
Rapeseed Mustard 1568 7 4040 Speaker, Sir, the reply given by Agriculture Minister to
my question No. 283 is very alluring. A common man
who has not seen the village, the mustard field, and
f 1351 967 39.67 , o L —_
Sunflower even the farmers, will think that India is producing
adequate quantity of oilseeds. But after going through it
Satfiower 1349 891 51.37 and comparing it | have seen that during the last 15

months they plundered the whole country. It will not be
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surprising if the Government also falls down in few days.
The production of Ramtil has increased 100%. | would
like to know whether edible oil has been exported during
the year 1995, 1996 and 1997 and if so the quantity
thereof?

SHRI CHATURANAN MISHRA : Mr. Deputy Speaker,
Sir, it is right that we have not become self reliant in
matter of oil till now. The reason for this is that the
production is increasing but consumption is also increasing
and expenditure is also increasing. Due to this we import
edible oil from foreign countries. So far as import is
concerned we have imported edible oil worth Rs. 3000
crores in the previous year. If you want to get the details
of these figure, we can show.

PROF. OMPAL SINGH ‘NIDAR’ : | would like to know
that if an aid of Rs. 3000 crores is provided to all
agriculture scientists, researchers, agriculture schools and
colleges then a base can be developed and this capital
can be utilized in the country itself. But we import from
foreign countries. Second question is that whether the
quality of edible oils of our country have the capacity to
compete with the edible oils of foreign country.

SHRI CHATURANAN MISHRA : | have already told
you that we have been spending in oils.

PROF. OMPAL SINGH ‘NIDAR’ : It is not the reply
of my question. | am again saying that whether after
improving quality of our edible oil, they have capacity to
compete with foreign edible oils or not?

SHRI CHATURANAN MISHRA : So far as the quality
is concerned, different \ariety of edible oil is consumed
in different areas. Therefore, | would like to say that
some people are consuming coconut oil and other are
consuming mustard -oil.

PROF. OMPAL SINGH ‘NIDAR" : Mr. Deputy
Speaker, Sir, it is not the reply for my question.

MR. DEPUTY SPEAKER : Let him complete his reply.
...(Interruptions)

MR. DEPUTY SPEAKER : Mr. Mandal, please take
your seat.

SHRI CHATURANAN MISHRA : You are not listening
what | am saying. What can | do? The quality of oil can
not be applicable to all. We import palm oil. People
purchase it because it is available at cheap rates Mustard
rapeseed & sunflower oil have different qualities. Quality
is not a uniform thing. It is not like completing the syllabus
and passing the matric examination. It is not the quality.
All have their own qualities. We import palm oil because
it is cheaper. We have started its cultivation in our own
-country. It will take five-seven years time. We should try
to increase its production. A huge quantity of soyabean
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is produced to make our country self-reliant. We should
help the area in which the production of particular crop
take place. You have rightly said that we should become
self-reliant.

SHRI LUXMAN SINGH : Mr. Deputy Speaker, Sir,
the hon'ble Minister has said that he has allocated amount
for the research in the field of oil seeds. An amount of
Rs. 31 lacs, which is allocated to National Research
Centre on Soyabean, Indore, is a very small amount.
Madhya Pradesh is the largest producer of soyabean.
What efforts you are making for increasing the production
of the same? How much amount you are going to
sanction for its research? Since the factories of soyabean
are on the verge of closure. Soyabean is not available
there. That amount you have allocated for the research
work is not adequate. What effort you propose to increase
it.

SHRI CHATURANAN MISHRA The hon’ble
Member’s contention that the production of soyabeans in
the country is not compatible with the capacity of its
factories is true. It is resulting in the closure of these
factories. We are not in favour of importing soyabean
seeds because other type of weeds also reach along
with them which create lot of problems. That's why we
have asked them to import it in the shape of pulses for
which permission can be given. So far the augmentation
of its production is concerned, the owners of such
factories are not prepared to extend help to the farmers.
We want to provide assistance to them. We want to
provide front line demonstration to them. We want to
extend scientific assistance to them. We will provide
information to them about the areas where soyabean
production is in abundance. ! had a discussion with their
representatives only yesterday and told them that they
are working in personal interest. You are not providing
any help to the farmers. The production of soyabean in
the country can be increased only if they help the farmers.
It has great potential and our scientists are also of this
opinion.

SHRI LUXMAN SINGH : My question was what is
being done to enhance the amount meant for research?
Less amount was sanctioned for it. Kindly enhance it
further. ...(Interruptions)

PROF. RASA SINGH RAWAT : Deputy Speaker, Sir,
| would like to know from the Minister through you that
whether the institutions engaged in the field of oilseeds
release more than 320 varieties of improved seeds for
commercial cultivation or endeavour made by your
Agriculture Ministry or Research Institutions to provide
know-how to those farmers who are engaged in the
production of oilseeds-mustard or soyabean, especially in
Rajasthan? Not a single penny has been giver tc thg
National Mustard and Toria Institute, Bharatpur under non-
plan whereas an amount of Rs. one crore approximately
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is paid each to Indore, Hyderabad and Junagarh. In some
places the amount of Rs. 62. lakh is paid. | would like
now from the hon'ble Minister as to what are the reasons
for not paying this amount to Rajasthan where you
have promoted the production of oilseeds in the recent
past.

SHRI CHATURANAN MISHRA : Deputy Speaker, Sir,
we have already given the Statewise figures. Right now
I am unable to answer the question about a particular
place for which less amount is sanctioned. | can answer
about the inadequate sanction only after going into the
details. Though | have received the materials, but it is
also necessary that a Minister, himself is satisfied. That's

]

why | have said that i will reply this question later on.

PROF. RASA SINGH RAWAT : Deputy Speaker, Sir,
the information regarding high yielding varieties is not
reaching the farmers.

SHRI CHATURANAN MISHRA : Deputy Speaker, Sir,
the Agricultura! Science Centres responsible for its
dissemination of information and its demonstration is done
through the universities. If there are any place where
demonstration has not taken place, the hon. members
are required to write me about such place. We shall
extent help.

[English]

SHRI MULLAPPALLY RAMACHANDRAN : In his long
and elaborate reply the hon. Minister has enumerated a
long list of nine oilseeds and the steps being taken by
the Government to step up production as well as
productivity of these oilseeds. Unfortunately, coconut has
not found a place in this long list of nine oilseeds. May
I know from the hon. Minister whether benefits have been
given to coconut under Technology Mission by the
Government of India?

SHRI CHATURANAN MISHRA : The point is that |
am giving coconut the highest amount of Rs. 80 crore.

SHRI MULLAPPALLY RAMACHANDRAN : My
specific question is whether under Technology Mission
you are going to give any benefits.

SHRI CHATURANAN MISHRA : Yes, it has been
decided. For coconut we have a separate Board. There
are two types of oilseeds, one is tree-based oilseeds
and another is small plant-based oilseed. Coconut is tree-
based oilseed. We_have.a separate Board for that. Any
q‘ember can come; | will open the book before him and
show that the highest amount is being given on that
account.
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Recently also, the day before yesterday, | was in
Kerala. | have given them for coconut alone, if | remember
correctly, Rs. 12 crore because of the wilt disease from
which it is suffering. So far as the Centre is concerned,
I am giving this fund. They shuuld examine it properly.
No other oilseed has been given so much money as
coconut is being given.

Extension of Essentiai Commodities
(Special Provision) Act, 1981

-+
*284. SHRI PRADIP BHATTACHARYA :
SHRI JAYSINH CHAUHAN :

Will the Minister of FOOD AND CONSUMER
AFFAIRS be pleased to state:

(a) whether the Government propose to review further
extension of the Essential Commodities (Special Provision)
Act, 1981;

(b) whether the State Governments have been
consulted in this regard; and

(c) if so, the reaction of the State Governments
thereto?

[Translation]

THE MINISTER OF STATE OF THE MINISTRY OF
FOOD AND CONSUMER AFFAIRS (SHRI RAGHUVANS
PRASAD SINGH) : (a) to (c) A statement is laid on the
Table of the House.

Statement

(a) The Government has reviewed the matter
regarding further extension of the Essential Commodities
(Special Provisions) Act, 1981 and has introduced a Bill
in Lok Sabha on 1.8.1997 for extending the validity of
the Act for a period of five years w.e.f. 1.9.1997.

(b) and (c) In this regard the State Govemments
were consulted. All States except Bihar and Manipur have
responded and have unanimously expressed the view that
the Act has proved to be useful and effective and should
be continued to ensure expeditious disposal of cases and
to serve as a deterrent against hoarders and
blackmarketeers.

[English]

SHRI PRADIP BHATTACHARYA : | would like to
know from the hon. Minister three aspects, Firstly, in the
reply, the Minister has stated that all the States except
Bihar and Manipur have responded and have unanimously
expressed the view that the Act has proved to be useful.
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| would like to know from the Minister why the Bihar
Government has not accepted the proposal of the
Government of India.

Secondly, let me know...

MR. DEPUTY-SPEAKER : You have to ask only one
supplementary question. After that, the second
supplementary question.

[Translation]

SHRI RAGHUVANS PRASAD SINGH : Hon'ble
Deputy Speaker, Sir, demands have come in from every
States it the country with regard to the extension of
Essential Commodities Act. Almost every States has given
favourable views in this regard. Some States are of the
opinion that this Act should be implemented more strictly
because this is the only Act which is in force in the
country for the last fifteen years to serve us a deterrent
against hoarding, blackmarketing and profiteering and
almost every State of the country has aired the identical
views except Bihar and Manipur who have not forwarded
any opinion so far. Reminders have been issued to them
time and again. Earlier four States did not forward any
information but out ot them two States have recently
forwarded their opinion. It is true that they have delayed
in airing their views but almost every State is of the
opinion that it should be extended. The Standing
Committee of Parliament has also opined that it should
be extended in favour of consumers cause. It is seen
that inspite of adequate availability of goods artificial
scarcity is created and hoarding is resorted to. To deal
with such a menace, adequate measures have been
provided in this Act. Therefore, all the States and the
Standing Committee of Parliament have opined for its
extension.

[English]

SHRI PRADIP BHATTACHARYA : | would like to
know from the hon. Minister whether those States which
have not responded are likely to protect the
blackmarketeers and hoarders. | would like to know what
is the view of the hon. Minister.

[Translation)]

SHRI RAGHUVANS PRASAD SINGH : | am not in
a position to comment about those States and its people
who have not responded so far. | can only remind them
time and again and invite their attention towards it but it
is true that most of the States have agreed to this hence
the public opinion is in favour of implementing the special
provisions of Essential Commodities Act.

SHRI JAYSINH CHAUHAN : Hon'ble Deputy Speaker,
Sir, | would like to ask the Minister through you as
to how many traders were raided and apprehended
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throughout the country during 1982 to December 1996
under Essential Commodities Act? | also want to know
the number of businessmen punished and amount of
goods destroyed under this Act. Kindly also tell us about
the number of businessmen apprehended under the
prevention of Black marketing and essential commodities
supply Act in Gujarat and results thereof? What are the
criteria adopted for extending the period of Essential
Commodities Act, 1981 by the Government and the steps
taken or proposed to be taken to bring flexibility in the
above stringent articles in future.

SHR! RAGHUVANS PRASAD SINGH : Hon'ble Sir,
5866 people were apprehended during 1987. The number
of those against whom the action was taken, charges
framed and subsequently convicted, are 798 and goods
worth Rs. 15 crore and eighty lakhs were seized. During
1988, 5867 people were arrested, 479 people were
convicted and goods worth Rs. 15 crore and Rs. 64 lakh
we confiscated. During 1989, 4096 people were arrested,
680 people convicted and goods worth Rs. 22 lakhs
seized. Likewise during 1990 total 4866 people were
arrested. 603 people convicted and goods worth Rs. 20
crore, 87 lakhs were seized. During 1991 the number of
total persons arrested were 4897, 228 people convicted
and goods worth Rs. 25 crore and 96 lakhs were seized.
During 1993, the number of total persons arrested were
5754, 3569 people convicted and goods worth Rs. 20
crores and 31 lakhs were seized. During 1994, 4846
people were arrested, 4078 convicted and goods worth
Rs. 15 crore and 46 lakhs were seized. During 1995,
4170 people were arrested and 3495 people were
convicted and goods worth Rs. 19 crore, 62 lakh have
been seized. In 1996, 8320 people were arrested.
...(Interruptions)

MR. DEPUTY-SPEAKER
question, what can | do.

He has asked the

SHR!I RAGHUVANS PRASAD SINGH : 3768 persons
were convicted and geopds worth Rs. 21 crore 68 lakh
where seized.

MR. DEPUTY-SPEAKER : Please lay the remaining
details on the Table of the House.

SHRI JAYSINH CHAUHAN : Mr. Deputy Speaker,
Sir, | had asked about Gujarat. He hasn't given any
information about Guijarat. | want to know about Gujarat.

MR. DEPUTY-SPEAKER : He wants to know only
about Guijarat.

SHRI RAGHUVANS PRASAD SINGH : Mr. Deputy
Speaker, Sir, the information regarding Gujarat will be
sent separately. ...(Interruptions)
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MR. DEPUTY-SPEAKER : | will give you chance
later on after these two otherwise there will be two
speakers from one party.

[English]

SHRI P. UPENDRA : Sir, the extension of the
Essential Commodities Bill for a further period of five
years is proposed as a special Bill, as is shown in the
Order Paper, is coming up today in the Lok Sabha.

This Act was enacted at a time when there was a
large scale shortage of essential commodities and very
rigorous provisions were made accordingly. But
subsequently. things have improved and the Act was
marginally misused by certain State Governments and
officials of the vigilance and police departments are
harassing and humiliating the traders. This is because
particularly the Act contains a non-bailable provision. This,
| think, in the present circumstances is a draconian Act
because a murderer or a rapist gets bail but a trader
who possesses ten kilogram excess stock is being
handcuffed and paraded in the streets and punished.

If you take the conviction figures, not more than five
per cent people were convicted out of 100 persons
arrested. Theiefore, a second look is necessary in the
Act. So, will the Minister consider reviewing the whole
Act and bring a fresh Bill by not extanding it for another
five years but by extending it for four or six months or
one year to suit the present circumstances.

[Translations)

SHRI RAGHUVANS PRASAD SINGH : This Bill is in
force for the last 15 years. It is a common knowledge
that in the wake of hoarding, profiteering and
blackmarketing, the Members of Parliament felt that a
stringent law was needed to check these evils and hence
this Bill. Hon'ble Shri P. Upendra has spoken about
bailable and non-bailable offence. In this regard | would
like to say that the meaning of non-bailable doesn’t mean
that bail will not be granted. But the difference is that in
regard to bailable offence the bail is granted at the level
of police station. But in non-bailable offence the bail is
granted at the level of court after going through the merits
of the case and after going through to all relevant laws
for which for other party can plead his case. Non-bailable
doesn't mean tha® the bail will not be granted. The bail
will be granted after considering the merits ot the case
in the court of law. But in bailable offence the bail is
granted at the level of police station. ...(Interruptions) Mr.
Deputy Speaker, Sir, the hon. Members have an
apprehension that granting bail at the level of police
station may invite misuse of the law which may lead to
corrupt practices. In bailable offence there is a scope of
bail. at the level of police station and, hence, there can
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be scope for corruption. As in this case, the standing
committee has given its clearance and almost all the
States have agreed theretn. Yet an attempt has been
made to make it more judicious. After the confiscation of
goods by the Collector, there is a provision of appeal ir
the State Government. This provision has been made to
make it more judicious so that the affected party could
move to the court to get justice. Hon’ble Member being
a senior member, we are prepared to entertain any
suggestion which can make the provision more judicious
so that innocent is not harassed and the guilty is not
allowed to go scot free.

SHRI SATYA PAL JAIN : Mr. Deputy Speaker, Sir,
recently, traders from all over the country had gheraoed
the Parliament and one delegation of the traders also
met the Hon'ble Prime Minister. They submitted a
representation to the Prime Minister. Some of the hon'ble
members had also signed that representation.

As you have said, hoarding and black marketing have
to be stopped, and there cannot be two opinions in this
regard. No one will be willing to accept the suggestion
that those who are involved in blackmarketing and
hoarding should not face any action. But in practice it is
evident that in the guise of preventing black-marketing
and hoarding a new type of corruption has started at the
lower level. Now they harass small shopkeepers and ask
for money. If the shopkeeper does not oblige they register
the case against him. As you have said that it is non-
bailable offence, the trader i1s handcuffed, insulted and is
paraded in the market. Such type of incidents are
increasing. Even in a murder case some of the provision
in the I.P.C. are such that the crime is non-bailable, but
in most of the cases the provision is that the crime is
bailable one. Similarly in the case of prevention of
corruption Act, several sections are bailable. Suppose if
any shopkeeper has one thousand and two bags instead
of one thousand bags of foodgrains in his stock or if any
cement trader has two, three, four, five bags more than
the permissible limit, then it is not offence. Such an
offence has been kept non-bailable and the traders are
insulted by handcuffing them. | would like to tell you that
the members of Parliament and traders have given a
joint representation to the Prime Minister in which it is
demanded that these sections should- be amended and
converted into bailable instead of non-bailable offences. |
would like to know whether the hon. Minister would
consider this if so by what time a decision on it would
be taken. Secondly, as long as the Government is not in
a position to take any decision about the suggested
amendment, instead of extending it by 5 years let the
provisions be kept suspended by say two-four-six months
as suggested by Shri P. Upendra and thereafter the
Government may consider implementing the Act after a
report in this regard & received.
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SHRI RAGHUVANS PRASAD SINGH : Mr. Deputy
Speaker, Sir, the House is supreme. The will of the
hon’ble member is supreme. | cannot object to it. Hon'ble
Member and other representatives who belong to the
foodgrains’ Association are in correspondence with the
Government but all of them are convinced about the
propriety of the provision and are not ready to take the
responsibility to the effect that artificial scarcity will not
be created anywhere, there will not be hoarding,
profiteering and black-marketing. Is there someone who
can take responsibility about it. ...(Interruptions)

SHRI SHYAM BEHARI MISHRA : Mr. Deputy
Speaker, Sir, Hon'ble Minister is wrong if he says so. |
have taken the responsibility. By making such a statement,
the hon'ble Minister is misleading the House.
...(Interruptions)

MR. DEPUTY-SPEAKER : Your point is heard.

SHRI RAGHUVANS PRASAD SINGH : But the
Government is always ready to check misuse of this Act.
Thus, the bill is pending before the House for making it
judicious so that innocent people are not insulted or
harmed. The consensus that emerges after the debate
will be implemented. But the common consumer is greatly
affected by it. All the concerned traders are the members
of the Foodgrains Association. They are also a part of
the society engaged in an important work. We too realise
it. But some of them do commit such offences unless a
punitive provision is made, it is difficult to exercise control
over it. Thus jurisprudence is the eye of law. If a guilty
person goes unpunished it is not good, but if an innocent
is punished it is very bad, Therefore to make the Act
judicious, we are open for suggestions which we shall
consider.

SHRI SHATRUGHAN PRASAD SINGH : Mr. Deputy
Speaker, Sir, the States which are yet to give their
concurrence include Bihar also. | would like to know from
the Government whether the Hon'ble Minister will impress
upon the Government of Bihar to give their concurrence
at the earliest? So that their image in the country is not
sullied.

SHRI RAGHUVANS PRASAD SINGH : Mr. Deputy
Speaker, Sir, a reminder has been given three-four times,
but on the question of impressing upon they say that we

-and the hon'ble members will hold a joint meeting.
Alternatively, we shall approach them to know their
opinion. We shall try in that direction.

[English]
MR. DEPUTY-SPEAKER : Question Hour is over.

...(Interruptions)
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[Translation]
MR. DEPUTY-SPEAKER : Please wait for a minute.
...(Interruptions)

MR. DEPUTY-SPEAKER : | am going to raise your
point.

...(Interruptions)

SHRI RAMKRISHNA KUSMARIA : Mr. Deputy
Speaker, Sir, my question is listed at Sl. No. 285. One
minute is still left. Let me ask my question.

12.00 hrs.
...(Interruptions)

MR. DEPUTY-SPEAKER : Shri Harin Pathakiji, only
one minute is left.

...(Interruptions)

DR. RAMKRISHNA KUSMARIA : Mr. Deputy Speaker,
Sir, my question can be accommodated. There is still
one minute left for Zero Hour to start. ...(Interruptions)
My question number is 285. ...(Interruptions) | should be
allowed to ask the question.

SHRI HARIN PATHAK : | have official data with me.
The traders, who were arrested under the Essential
Commodities Act. ...(Interruptions)

DR. RAMKRISHNA KUSMARIA : It is not proper.
Why are you not allowing me to ask the
question. ...(Interruptions) | shall walk out of the House if
| am not allowed to put my question. ...(Interruptions)

MR. DEPUTY-SPEAKER : All right. You can speak.
Question Hour will be over by the time you ask the
question. Only half a minute is left.

[English]
Action Plan for Horticultural Projects

*285. DR. RAMKRISHNA KUSMARIA : Will the
Minister of AGRICULTURE be pleased to state:

(a) whether the Government propose to formulate
any action plan to develop the infrastructure for giving a
boost to the horticultural sector;

(b) if so, the details thereof, and

(c) the details of achievement made in terms of area
under horticultural crops and production?

THE MINISTER OF AGRICULTURE (SHRI
CHATURANAN MISHRA ) : (a) to (c) A statement is laid
on the Table of the House.
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Statement

(a) and (b) Development of horticulture sector was
one of the thrust areas during the VIl Plan Period.
, Considering perishable nature of the horticulture produce,
- development of infrastructure for post-harvest handling of
the produce was, therefore, taken up as a major
programme during the Plan Period. The National
Horticulture Board (NHB), an organisation under the
Ministry of Agriculture provided assistance during the
period, for creation of post-harvest infrastructure tacilities
such as grading and packing centres, precooling units,
specialised transport facilities, cold storages and for
creation of marketing infrastructure for horticulture produce.
These schemes are being continued during the current
financial year. The National Cooperative Development
Corporation (NCDC), another organisation under the
Agriculture Ministry, has also been implementing a number
of schemes for providing financial assistance for post-
harvest operations to cooperatives of fruits and vegetable
growers etc. through State Governments for creation of
infrastructure facilities for storage, transportation,
marketing, processing etc. The Ministry of Food
Processing Industry is implementing a scheme for
providing assistance for setting up of pre-cooling and post-
harvest handling facilities during 8th Plan period from
1994-95 onwards.

(c) The estimated production of major horticulture
crops in the country put together during the year
1994-95 was over 1175 lakh MTs from an area of about
131 lakh hectares in comparison to an estimated
production of 958 lakh MTs from an area of 125 lakh
hectares during 1991-92.

[Translation]

DR. RAMKRISHNA KUSMARIA : Mr. Deputy Speaker,
Sir, in reply to my question the hon. Minister has
mentioned about the schemes launched and facilities
provided, for marketing, processing and storage of potato
and fruits. A record was set in the production of potato
and fruits last year but the storage facility could not be
provided therefor. Thousands of acres of unutilised barren
land is there in the country. | would like to know whether
the Government propose to utilise that land by starting
horticulture on it.

[English]

SHRI P.R. DASMUNSI : Sir, the Question Hour is
over.
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[Translation]
Forest Conservation Programme

*282. SHRI ANAND RATNA MAURYA :
SHRI MAHESH KUMAR M. KANODIA :

Will the Minister of ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether the Government are aware that there
has been continuous increase in poliution in the country;

(b) if so, whether the Government have formulated
any scheme to speed up the forest conservation
programme in view of increasing pollution;

(c) if so, the details thereof, and

(d) the time by which the said scheme is likely to be
introduced?

THE MINISTER OF ENVIRONMENT AND FORESTS
(PROF. SAIFUDDIN SOZ) : (a) Yes, Sir, Pollution has
increased in the country, mainly due to growing industrial
and transportation activities, generation of solid waste and °
sewage loads.

(b) to (d) There are a number of schemes augmenting
afforestation and forest conservation which contribute to
abatement of pollution. These schemes include
afforestation measures mainly by State Governments
under their programmes as well as schemes under various
other development programmes including that of the
National Afforestation and Eco-Development Board. Also,
while according environmental clearance to developmental
projects, it is stipulated that a green belt be raised on
the site. The Forest (Conservation) Act, 1980 provides
for compensatory afforestation in case of diversion of
forest land for non-forestry purposes.

[English]
Fish Diseases

*286. DR. ASIM BALA : Will the Minister of
AGRICULTURE be pleased fo state:

(a) fish diseases prevalent in the country;
(b) the steps taken to prevent these diseases;

(c) whether the Government are planning to set up
research centre for the fish diseases in the country; and

(d) if so, the details thereof?

THE MINISTER OF AGRICULTURE (SHRI
CHATURANAN MISHRA) : (a) and (b) The diseases
presently prevalent in fin and shell fish in the country
largely relate to bacterial and fungal diseases, parasitic
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infections, epizootic ulcerative syndrome and other
infections such as white spot and soft shell symptoms.
Some of the fish diseases prevalent in the country are
given in the Statement attached.

Research on fish diseases has been systematically
going on in the Fisheries Research Institutes under the
Indian Council of Agricultural Research and some of the
Colleges of Fisheries under the State Agricultural
Universities such as (i) Central Institute of Brackishwater
Aquaculture, Chennai; (ii) Central Institute of Freshwater
Aquaculture, Bhubaneswar; (iii) Central Institute of Capture
Fisheries Research Institute, Barrackpore; (iv) Central
Marine Fisheries Research Institute, Kochi; and (v) Central
Institute of Fisheries Education, Mumbai.

Based on the clinical and field level trials, guidelines
detailing preventive and therapeutic measures have been
issued from time to time. Besides these research
institutions also undertake systematic surveys for
surveillance and monitoring of the fin and shell fish
diseases.

(c) and (d) The research institutions referred to above
are already carrying out research on fish diseases. These
research activities would®be continued and intensified in
future.

Statement

Some of the Fish Diseases prevalent
in the country

A. Fungal infections
1. Saprolegniasis
B. Bacterial diseases
2. Fin and tail rot
3. Ulcer disease
4. Dropsy
5. Eye disease
C. Protozoan diseases
6. Ichthyophthiriasis
7. Costiasis
D. Worm diseases
8. Gyrodactylosis

9. Diplostomiasis
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E. Crustacean diseases
10. Argulosis
11. Lernaeasis
F. 12. Epizootic Ulcerative Syndrome (EUS)
13. White spot disease
14. Soft shell syndrome

Crop Insurance Coverage

*287. KUMARI SUSHILA TIRIYA :
SHRIMATI KAMAL RANI :

Will the Minister of AGRICULTURE be pleased to
state:

(a) whether some State Governments have submitted
any proposal to formulate a scheme for providing a free
insurance coverage to the agricultural crops;

(b) if so, the details thereof; and
(c) the reaction of the Government thereto?

THE MINISTER OF AGR!CULTURE (SHRI
CHATURANAN MISHRA) : (a) to (c) Requests have been
received from State Governments to modify the existing
Comprehensive Crop Insurance (CCIS) by enlarging the
coverage to more crops and non-loanee farmers and
reducing the unit area of implementation. No requests for
providing free insurance coverage have, however, been
received.

Infiltration through Rajouri and Poonch Districts

*288. SHRI RAMBAHADUR SINGH :
SHRI MADHAVRAO SCINDIA :

Will the Minister of HOME AFFAIRS be pleased to
state:

(a) whether Pakistan trained militants have changed
their strategy to gain access into the Indian territory to
continue their activities in Jammu & Kashmir and are
now infiltrating through Rajouri and Poonch districts which
were hitherto relatively peaceful; and

(b) if so, the measures taken by the Government to
meet the situation?

THE MINISTER OF HOME AFFAIRS (SHRI
INDRAJIT GUPTA) : (a) and (b) Government are aware
of the reports and efforts by the Pak trained militants to
use Rajouri and Poonch districts for infiltration into Jammu
and Kashmir and to indulge in terrorist activities in these
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areas. Measures are being taken on a continuous basis
to ensure that such activities and designs can be
effectively contained. The measures taken include
increased vigilance on the border/LOC, strengthening of
security arrangements in the hinterland including increased
and intensified involvement of the local police as well as
the people of the area through Village Defence
Committees etc.

Export of Onion by NAFED

‘289. SHRI RAM NAIK : Will the Minister of
AGRICULTURE be pleased to state:

(a) the date and period for which the National
Agriculture Federation (NAFED) suspended export of onion
during each of the last three years;

(b) the reasons for suspending the export during the
said penod;

(c) whether the Government are aware that NAFED
i1s not helping the onion growers in Maharashtra by
purchasing onion at reasonable price during June-July,
1997 and the onion growers in Maharashtra have become
restive due to falling of price and are resorting to agitation;

(d) if so, the reasons therefor; and

(e) the steps taken/proposed to be taken by the
Government in issuing suitable instructions to NAFED to
help the onion growers in Maharashtra?

THE MINISTER OF AGRICULTURE (SHRI
CHATURANAN MISHRA) : (a) and (b) During the last
three years. NAFED suspended export of onion only from
20.10.94 to 3.11.94 due to shortage of onion in the
country for domestic consumption and to arrest
consequent rise in the prices. It helped the onion prices
to stabilise at reasonable levels.

(c) to (e) Onion from Maharashtra is being procured
by NAFED both for domestic as well as export
requirements. The quantity of onion procured in
Maharashtra during June and July, 1997 is given below:—

Month Quantity  Average purchase Value
rate per qtl
June, '97 499 MTs Rs. 205.00 Rs. 10.27 lakhs
July. 97 1676 MTs Rs. 179.00 Rs. 32.45 lakhs
2175 MTs Rs. 42.72 lakh
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In addition, the Associate Shippers who are registered
with NAFED for export of onions procured bulk of their
export requirements from Maharashtra. These
procurements have helped in stabilising the onion prices.

Excessive Use of Chemical and Fertilizers
in Agriculture

*290. SHRI NAND KUMAR SAl : Will the Minister of
AGRICULTURE be pleased to state:

(a) whether the chemical fertilizers being used in
agriculture on large scale are proving highly dangerous
for human health;

(b) if so, whether any study has been conducted in
this regard,;

(c) if so, the details thereof; and

(d) the effective steps being taken by the Government
to check the excess use of fertilizers in agriculture?

THE MINISTER OF AGRICULTURE (SHRI
CHATURANAN MISHRA) : (a) to (c) Adverse effects on
human health arising from the use of chemical fertilizers
in agriculture are being still studied and so far no
conclusion is arrived at. However, developed Nations are
taking precautions in excessive use of high chemicals
like urea etc.

(d) In general it cannot be said that the use of
fertilizers in India is excessive. The consumption of
fertiliser nutrients in India is about 75 kilograms per
hectare against 243 kilograms in Egypt, 102 kilograms in
Bangladesh, 351 kilograms in Japan and 259 kilograms
per hectare in the Netherlands. However, the
disproportionate use of high chemicals adversely affects
the health.

[Translation]
New Public Distribution System in the States

*291. SHRI SHYAM LAL BANSHIWAL :
SHRI PANKAJ CHOWDHARY :

Will the Minister of FOOD AND CONSUMER
AFFAIRS be pleased to state:

(a) whether the Government have launched the new
Public Distribution System scheme recently;

(b) whether this system has been introduced in all
the States;

(c) the names of States that have expressed their
inability in implementing the new PDS scheme;

(d) the difficulties, if any, being faced by the
Government in implementing this scheme;
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(e) whether the Government propose to review the
new public Distribution System in view of these difficulties;

(fy if so, the details thereof;

(g) whether the Government propose to provide
additional foodgrains per family to the States to meet
their demands;

(h) the total foodgrains supplied to all the States to
implement the scheme from June 1, 1997, State-wise;

(i) whether 10 kg. wheat is adequate for a family;
and

(j) if not, the steps taken to enhance the quantity?

THE MINISTER OF STATE OF THE MINISTRY OF
FOOD AND CONSUMER AFFAIRS (SHRI RAGHUVANS
PRASAD SINGH) : (a) Yes, Sir. The Government have
launched the new Public Distribution System scheme, viz.
the Targeted Public Distribution System (TPDS) with effect
from 1.6.1997;

(b) and (c) Yes, Sir. The TPDS has been introduced
in all States and Union Territories (UTs) except in the
State of Delhi, Goa and Punjab and the Union Territory
of Lakshdweep. The three States and one Union Territory
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are making necessary preparatory arrangements like
identification of families below poverty line (BPL) and issue
of special cards to BPL families etc. for introducing the
scheme.

(d) to (f) No State has expressed its inability to
implement the TPDS. However, a meeting of Food
Ministers is proposed to be called to review the progress
of TPDS and follow up the action points emerging out of
it.

(g) Yes, Sir. Additional allocations have already been
made to several States and UTs at Economic Cost to
meet their demands;

(h) The total allocation of foodgrains made to all the
States for the months of June, July, August and
September State-wise may be seen at Statement | to IV
respectively.

(i) and (j) No, Sir. However, 1 kg. of foodgrains per
manday shall also be available to the beneficiaries under
EAS/JRY at specially subsidised prices applicable to BPL
families. Thus a poor family can get additional foodgrains
under EAS/JRY over and above the normal entitiement
of 10 kg. it needs to be appreciated that the PDS is not
a substitute to the open market but only a supplemant to
it.

Statement |

Statement indicating allotment of Rice and Wheat for vanous States
and UTs under Targeted P.D.S. for June 1997

(Revised as on 08.08.97)
(Figures in '000 tonnes)

Sl StatesiUTs Rice Wheat Total
No

BPL APL Sub-Total Addl. Tota! BPL APL Sub-Total Addl Total
1 2 3 4 5 6 7 8 ] 10 1" 12 13
1. Andhra Pradesh% 29.65 102.05 131.70 131.700 3.00 15.00 18.00 18.000 149.700
2. Amunachal Pradesh 0.68 591 6.59 1.802 8.392 0.06 0.51 0.57 0.570 8.952
3. Assam 12.03 22.89 .92 8.488 43408 7.02 13.36 20.38 20380 63.788
4. Bihar# 34.36 7.92 4228 20.000 62.280 5154 11.88 6342 20000 83420 145700
5. Delhi 0.72 1217 12.89 12.890 2.24 38.16 40.40 40400 53.290
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1 2 3 4 5 6 7 8 9 10 1" 12 13‘ .
6. Goa 0.26 357 383 3.830 0.12 1.69 1.81 1.810 5.640
7 Gujarat’ 0.00 18.00 18.00 18.000 20.00 29.50 49.50 49500  67.500
8. Haryana' 0.00 0.00 0.00 0.000 733 0.72 8.05 8.050 8.050
9. Himachal Pradesh’ 0.00 523 523 5230 2.96 450 746 7460  12.690
10. Jammu & Kashmir* 2.54 14.50 17.04 12.500 29.540 1.26 774 9.00 3420 12420 41,960
11, Kamataka' 23.00 37.00 60.00 60.000 575 9.25 15.00 15000  75.000
12, Kerala' 15.35 107.69 123.04 123.040 0.00 25.00 25.00 25000 148.040
13.  Madhya Pradesh’ 24.00 10.35 34.35 34.350 29.34 12.65 41.9 41990  76.340
14, Maharashtra’ 21.16 238 4354 43540 39.30 41.38 80.68 80.680 124.220
15. Manipur 0.76 340 4.16 0.740 4900 0.31 140 1.1 1710 6610
16. Meghalaya 1.09 8.73 9.82 5338 15158 0.24 1.90 2.14 2140 17.298
17. Mizoram 0.29 7.01 7.30 0.063 7.383 0.04 1.01 1.05 1050 8433
18.  Nagaland* 0.71 8.68 9.39 9.390 0.18 1.56 1.74 1740 11130
19.  Orissa’ 31.82 n 35.54 20000 55540 0.00 0.00 0.00 0.000  55.540
2). Punjab 0.68 0.28 0.96 0.960 3.62 1.51 513 5130  6.090
21, Rajasthan’ 0.25 0.78 1.03 1.030 21.45 32.68 54.13 54.130 55,160
22.  Sikkim 0.30 269 299 2.990 | 0.04 0.38 0.42 0.420 3410
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1 2 3 4 5 6 7 8 9 10 1 12 13
23.  Tamil Nadu' 4579 38.44 84.23 81.000  165.230 0.00 0.00 0.00 0.000 165230
24 Tripura' 225 9.23 11.48 1.020 12.500 0.00 1.28 1.28 1280 13780
25 Uttar Pradesh’ 31.50 11.20 42.70 42.700 64.00 217 86.17 86.170 128.870
26.  West Bengal’ 32.70 9.55 4225 42.250 13.90 65.00 78.90 78900 121.150
27. A & N lIslands@ 1.80 12.00 13.80 13.800 0.84 6.36 120 7200  21.000
28.  Chandigarh* 0.02 017 0.19 0.190 0.16 0.97 1.13 1130 1.320
29. D & N Havel 0.12 0.18 0.30 0.300 0.03 0.05 0.08 0.080 0.380
30. Daman & Diu 0.02 0.11 0.13 0.130 0.01 0.04 0.05 .950 0.180 ’
31, Lakshadweep@ 0.24 420 444 4.440 0.00 0.36 0.36 0.360 4.800
32. Pondichemy 0.61 0.29 0.90 0.900 0.04 0.02 0.06 0.060 0.960
Total 314.70 490.32 805.02 150971  955.991 274.78 348.03 62281 23420 646230 1602221
v CRPBSF - 1.50 1.50 - 1.500 - 250 250 2500  4.000
Defence - - 0.00 - 0.000 - - 0.00 0.000  0.000
Bhutan - 1.85 1.85 - 1.850 - 1.70 1.70 1.700 3.550
Grand Total 314.70 493.87 80837 150971  959.341 274.78 352.23 627.01 23420 650.430 1609.771
(ANl India)

* These States/UTs have fumished information regarding bifurcation between Rice & Wheat as well as BPL and APL.
@ Allocation for these two States are made annually.

% APL quota of Rice for Andhra Pradesh reduced by 50,000 MT as requested by State Govt. to be adjusted in September-Octaber
1997.

# Addl. allocation of 20,000 MT each of Rice & Wheat made to Bihar for Flood Relief at Economic cost. Addl. allocation is being :
made at the Economic cost and the quantities thereunder will be utilised for distribution to PDS consumers only.
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Statement ]

Statement indicating allotment of Rice and Wheat for various States
and UTs under Targeted P.D.S. for July 1997

(HRevised as on 01.08.97)
(Figures in ‘000 Tonnes)

Sl StatesUTs Rice Wheat Total
" BPL APL Sub-Total Addl. Total BPL APL Sub-Total  Add!. Total

1 2 3 4 5 6 7 8 9 10 1" 12 13

1. Andhra Pradesh 32.65 157.05 189.70 189.700 0.00 10.00 10.00 10.000  199.700
2. Awnachal Pradesh 0.65 591 6.59 1.802 8.392 0.06 0.51 0.57 0.570 8.962
3. Assam# 19.06 15.94 35.00 28.488 63.488 0.00 20.30 20.30 20.300  83.788
4. Bihar 34.36 1.92 228 42.280 51.54 11.88 63.42 63420 105.700
5. Del 0.72 1217 12.89 0.080 12970 2.24 38.16 40.40 0.150 40550  53.520
6. Goa 0.26 357 383 3.830 0.12 1.69 1.81 1.810 5.640
7 Gujarat 0.00 18.00 18.00 18.000 20.00 29.50 49.50 | 49500  67.500
8  Haryana’ 0.00 0.00 0.00 0.000 133 0.72 8.05 8.050 8.050
9. Himachal Pradesh’ 0.00 5.23 5.23 7.680 12910 296 4.50 746 10040 17500  30.410
10. Jammu & Kashmir* 2.51 14.50 17.04 19800  36.840 1.26 1.74 900 10359 19359  56.199
1. Kamataka® 23.00 37.00 60.00 60.000 575 9.25 15.00 15000  75.000
12 Kerala® 16.35 117.69 133.04 133.040 0.00 15.00 15.00 15000 148.040
13.  Madhya Pradesh’ 24.00 10.35 3435 34.350 234 12.65 41.99 5000 46990  81.340

14 Maharashira’ 21.16 2.3 4354 43.540 39.30 41.38 80.68 80.680 124.220
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1 2 3 4 5 -6 7 8 9 10 1 12 13
15, Manipur 1.08 3.08 4.16 0.740 4.900 0.00 1 1. 1.7110 6.610
16.  Meghalaya 1.09 8.73 9.82 5.338 15.158 0.24 1.9C 214 2140  17.298
17. Mizoram®% 0.33 5.01 5.34 0.083 5423 0.00 0.01 1.01 1.010 6.433
18.  Nagaland* 07 8.68 9.39 9.390 0.18 1.56 1.74 1740 11130
19.  Onssa 31.82 372 35.54 20.000 55.540 0.00 0.00 0.00 0.000  55.540
20.  Punjab 0.68 0.28 0.96 0.960 3.62 | 1.51 513 5.130 6.090
21.  Rajasthan’ 0.25 0.78 1.03 1.030 2145 3268 54.13 54130  55.160
22, Sikkim 0.34 297 3.31 2.000 5.310 0.00 0.10 0.10 0.100 5410
23, Tamil Nadu® 45.79 38.44 84.23 81.000  165.230 0.00 0.00 0.00 0.000 165.230
24, Tnpura’ 225 923 11.48 1.020 12.500 0.00 1.28 1.28 1280 13780
25 Uttar Pradesh’ 31.50 11.20 4270 42.700 64.00 217 86.17 86.170  128.870
26. West Bengal’ .70 9.55 4225 42250 13.90 65.00 78.90 78900 121180
27, A & N Islands®
28.  Chandigarh’ 0.02 0.17 0.19 0.190 0.16 0.97 113 1130 1.320
29 D & N Haveli 0.12 0.18 0.30 0.300 0.03 0.05 1.08 0.080 0.380
30. Daman & Diu 0.02 0.11 013 0.130 0.01 0.04 0.05 0050 0.180
31, Lakshadweep®
32.  Pondicherry 0.61 0.29 0.90 0.900 0.04 0.02 0.06 0.060 0.960

Total . 323.09 §30.13 85322  168.031 1021.251 263.53 3328 59681 25549 622.359 1643610
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1 2 3 4 5 6 7 8 9 10 " 12 13
CRP/BSF - 150 150 1,500 - 250 250 2500 4.000
Defence - - 0.000 - - 0.00 0000  0.000
Bhutan - 185 185 1.850 - 170 170 1700 3550
Grand Total 32309 53348 8557 168031 1024601 26353 33748 60101 25549 626559 1651160
(Al India)

# Assam : 20,000 MT of Rice issued to State Gowt. for Flood Relief.
% Mizoram : Addi. allocation of 8000 MT of Rice made to the State is adjusted @ 2000 MT per month from July-Oct. 1997.
These States/UTs have fumished information regarding bifurcation of Rice and Wheat as well as BPL and APL.

.

@ Aliocation for these two States are made annually. The allocation orders in respect of the States have already been issued.

Addl. allocation is being made at the ECONOMIC COST and the quantities thereunder will be utilised for distribution to PDS
consumers only.

t Advance Allocation of 13,220 MT of foodgrains (Wheat-7540 MT & Rice-5680 MT) have been issued to H.P. for July, August &
September. 97 to be adjusted in October, November & December 97.

Statement Il

Statement indicating allotment of Rice and Wheat for various States and
UTs under Targeted P.D.S. for August 1997

(Revised as on 6.8.97)
(Figures in ‘000 Tonnes)

Sl. StatesUTs Rice Wheat Total
v BPL APL Sub-Total Addl Tolal BPL APL Sub-Total Aadl Total

1 2 3 4 5 6 7 8 9 10 1 12 13

1. Andhra Pradesh 3265 157.05 189.70 189.700 0.00 10.00 10.00 10.000  199.700
2. Awnachal Pradesh 068 591 6.59 1.802 8.392 0.06 0.51 0.57 0.570 8.962
3. Assam 19.06 15.94 35.00 8488  43.488 0.00 20.30 20.30 20300  63.788
4  Bihar 34.36 1873 4228 42.280 51.54 11.88 63.42 63420 105.700
5 Delh 0.72 1217 12.89 0080 12970 2.2 38.16 4040 10150 50550 63520

6  Goa 0.26 3857 383 2500 6.330 0.12 1.69 181 1.810 8.140
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1 2 3 4 5 6 7 8 9 10 11 12 13

7 Gujarat 0.00 18.00 18.00 18.000 20.00 29.50 4950 10000 59500  77.500
8  Haryana 0.00 0.00 0.00 0.000 7.33 0.72 8.05 5000 13050  13.050
9. Himachal Pradesh! 0.00 523 5.23 7000 12230 296 450 746 2500 9960 22190
10. ’Jammu & Kashmir 254 14.50 17.04 19.800 36.840 1.26 174 900 10359 19359  56.199
1. Kamataka 23.00 37.00 60.00 30.000 90.000 5.75 9.25 15.00 15.000  105.000
12.  Kerala 15.35 117.69 133.04 30.000  163.040 0.00 5.00 15.00 15000 178.040
13.  Madhya Pradesh 24.00 10.35 34.35 34.350 29.34 12.65 ‘ 4199 5000 46930 81.340
4. Maharashtra 21.16 2.38 4354 43.540 39.30 41.38 80.68 80680 124.220
15, Mampur 1.08 3.08 416 3.740 7.900 0.00 1 i 1710 9.610
16.  Meghalaya 1.09 8.7 9.82 6.338 16.158 0.24 1.90 214 2140  18.298
17.  Mzoram% 0.33 5.01 5.34 3.083 8.423 0.00 1.01 1.01 1.010 9433
18.  Nagaland on 8.68 9.39 9.390 0.18 156 1.74 1740 11130
19.  Onssa 31.82 3n2 35.54 20.00v 55.540 0.00 0.00 000 20000 20000 75540
20. Pumjab 0.68 0.28 0.96 0.960 3.62 1.51 513 5130 6.080
21, Rajasthan 0.25 0.78 1.03 21000  22.030 2145 3268 5413 20000 74130  96.160
22.  Sikkim 0.4 297 3.31 4,000 7310 0.00 0.10 0.10 0.100 7410
23, Tamil Nadu 4579 B4 8423 81000 165.230 0.00 0.00 0.00 0.000 165230
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1 2 3 4 2 6 7 8 9 10 1 12 13
24.  Trpura 225 9.23 11.48 1.020 12,500 0.00 1.28 1.28 1280  13.780
25.  Uttar Pradesh 31.50 11.20 42.70 42.700 64.00 2217 86.17 86.170 128.870
26.  West Bengal 32.70 9.55 4225 42.250 13.90 65.00 78.90 78900 121.150
27. A & N islands@
28. Chandigarh 0.02 0.17 0.19 0.190 0.16 0.97 1.13 1.130 1.320
29. D & N Haveli 012 0.18 0.30 0.300 0.03 0.05 1.08 0.080 0.380
30. Daman & Diu 0.02 LR 0.13 0.130 0.01 0.04 0.05 0.050 0.180
31.  Lakshadweep®
32.  Pondicherry 0.61 0.29 0.90 0.900 0.04 0.02 0.06 0.060 0.960
Total 323.09 530.13 85322  239.851 1093.071 263.53 333.28 596.81  83.009 679.891 1772890
CRP/BSF - 1.50 1.50 1.500 - 250 2.50 2.500 4.000
Detence - - 0.00 0.00 - - 0.00 0000  0.000
Bhutan - 1.85 185 1.850 —~ 170 170 1700 3550
Grand Total 323.09 533.48 856.57  239.851 1096.421 263.53 337.48 601.01  83.009 684.019 1780.440
(All india)

Mizoram : Add. allocation of 8000 MT of Rice made to the State is adjusted @ 2000 MT per month from July-Oct. 1997.
Allocation for these two States are made annually. The allocation orders in respect of these States have laready been issued.

Addl. allocation is being made at the ECONOMIC COST and the quantities thereunder will be utilised for distribution to PDS

consumers only.

Advance Allocation of 13,220 MT of foodgrain (Wheat-7540 MT & Rice-5680 MT) have been issued to H.P. for July, August &
September, 97 to be adjusted in October, November & Dacember 97.
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Statement |V
Statement indicating allotment of Rice and Wheat for various States and UTs under
Targeted P.D.S. for September, 1997
(Revised as on 8.8.97)

(Figures in ‘000 Tonnes)
Sl StatesUTs Rice Wheat Total
v BPL APL Sub-Total Add!. ) Total BPL APL Sub-Total Addl. Total
1 2 3 4 5 6 7 8 9 10 1 12 13
1. Andhra Pradesh'! 3265 182.05 214.70 214.700 0.00 10.00 10.00 10.000  224.700
2. Annachal Pradesh 0.68 591 6.59 1.802 8.392 0.06 051 0.57 0570 8962
3. Assam 19.06 15.94 35.00 8.488 43488 0.00 20.30 20.30 20.300  63.788
4. Bihar 34.36 7.92 4228 42.280 51.54 11.88 63.42 63420 105700
5  Delhi 0.72 1217 12.89 0.080 12.970 2.24 38.16 4040 10150 50550  63.520
6  Goa' 0.26 3587 383 8.000 9.830 0.12 1.63 1.81 1810 11.640
% Guarat 0.00 18.00 18.00 18.000 20.00 29.50 4950 10000 59500  77.500
8. Haryana 0.00 0.00 0.00 0.000 7.33 0.72 8.05 5000 13050  13.050
3. Hmachal Pradesh# 0.00 5.23 5.23 7.000 12.230 296 450 746 2.500 9960 22130
10,  Jammu & Kashmir 254 14.50 17.04 19.800 36.840 1.26 1.74 900 10359 19359  56.199
11 Kamataka 23.00 37.00 60.00 30.000  90.000 575 9.25 15.00 15.000 105000
12, Kerala 15.35 109.97 125.32 30.000  155.320 0.00 272 27 22720 178.040
13.  Madhya Pradesh 24.00 10.35 34.35 34.350 2934 12.65 4199 5000 469% 81340
14 Maharashira 2116 22.38 4354 43.540 39.30 41.38 80.68 80.680  124.220
15 Manipur 1.08 3.08 4.16 3.740 7.900 0.00 1.7 1M 1710 9.610
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! 2 3 4 5 6 7 8 9 10 ] 12 13
16.  Meghalaya 1.09 8.73 9.82 6.338 16.158 0.24 1.90 2.14 2140 18.298
17 Mizoram® 033 5.01 5.34 3.083 8423 0.00 1.01 1.01 1.010 9433
18.  Nagaland 0.71 8.68 9.39 9.390 0.18 1.56 1.74 1740 11130
19 Onssa 31.82 372 35.54 20.000  55.540 0.00 0.00 000 20000 20.000 75540
20.  Punjab 068 0.28 0.96 0.96¢ 3.62 1.51 513 5.130 6.0%0
21, Rajasthan 0.25 0.78 1.03 21000 22030 2145 32.68 5413 20000 74130  96.160
22 Sikkim 0.34 297 33 2.000 5310 0.00 0.10 0.10 0.100 5410
23 Tamil Nadu 4579 3844 84.23 84.230 0.00 0.00 0.00 0.000 84.230
24, Tripura 2.25 9.23 1148 1020 12500 0.00 1.28 1.28 1.280 13780
25 UMar Pradesh 3150 11.20 4270 42.700 64 00 217 86.17 86.170 128.870
26 West Bengal 370 9.55 4225 42.250 13.90 65.00 78.90 78.900 121.150
27 A & N Isiands”

28 Chandigarh 0.02 017 0.19 0.190 0.16 097 113 1.130 1.320
29, D & N Havel 012 0.18 0.30 0.300 0.03 0.05 0.08 0.080 0.380
36 Daman & Dw 0.02 0.11 013 0.130 0.01 0.04 0.05 0.050 0.180

31 Laksnadweep”

32 Pondicherry 0.61 0.29 0.90 0.900 0.04 0.02 0.06 0.060 0.930

Total 323.09 547.11 870.50  160.351 1030.851 263.53 341.00 60453  83.009 687.539 1718.3%0
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1 2 3 4 5 6 7 8 9 10 1 12 13
CRP/BSF - 1.50 1.50 1.500 - 2.50 250 2.500 4.000
Defence - — 0.00 0.000 - - 0.00 0.000 0.000
Bhutan - 1.85 1.85 1.850 - 1.70 1.70 1.700 3.550
Grand Total 323.09 550.76 873.85 160.351  1034.201 263.53 345.20 608.73 83009 691.739 1725940
(Al India)

% Mizoram : Add. allocation of 8000 MT of Rice made to the State is adjusted @2000 MT per month from July-Oct. 1997.
@ Allocation for these two States are made annually. The allocation orders in respect of these States have already been issued.
# Advance Allocation of 13.220 MT of foodgrains (Wheat-7540 MT & Rice-5680 MT) have been issued to H.P. for July, August &

September, 97 to be adjusted in Oct.. Nov. & Dec., 97.

t  Allocation of Rice quota(APL) for Andhra Pradesh was Reduced by 50,000 MT for June 1997 as requested by the State Govt. This
quantity is being adjusted by increasing the Rice quota (APL) @ 20,000 MT each in Sept. & Oct. 97.

Further Addl. alloc. of 3,500 MT Rice made to Goa for Ganesh Chaturthi for September 97 only. Addl. allocation is being made
at the ECONOMIC COST and the quantities thereunder will be utilised for distribution to PDS consumers only.

(English]
Losses incurred by DMS

*292. SHRI VIJAY GOEL : Will the Minister of
AGRICULTURE be p'eased to state.

(a) the accumulated losses of the Delhi Milk Scheme
as on 31.3.96 and the amount of loss it suffered during
the year 1996-97 alongwith the reasons of continuous
losses;

(b) measures taken to reduce the losses;

(c) position of the sanctioned and vacant posts as
on 31.3.97. category-wise;

(d) whether surplus unfilled posts are not being
abolished. and

(e) it so, the reasons therefor?

THE MINISTER OF AGRICULTURE (SHRI
CHATURANAN MISHKA) : (a) and (b) The accumulated
losses of the Delhi Milk Scheme as on 31.3.96 are
Rs. 28,420.46 lakhs and the losses for the year 1996-97
Rs. 5134.70 lakhs. The losses are on account of the fact

that the selling price of milk has been kept generally at
levels lower than the full cost of procurement, processing
and distribution. Efiorts have been made to improve
operational efficiency and thereby mirimise losses.

(c) Category-wise sanctioned and vacant posts as
on 31.3.97 are as under.—

Group Sanctioned Vacant
strength posts
A ) 29 13
B 49 12
C 1016 164
D 1321 48
Total 2415 237 ‘

("including 51 supernumary posts of Mates)

(d) and (e) Vacancies in different categories of posts
arise continuously and are being filled up. All unfilled
posts are part of the required staff strength and hence
these posts cannot be abolished.



63 Written Answers

Financial Assistance for Paim Oil Mills in
Andhra Pradesh

*293. SHRI L. RAMANA :
SHRI AYYANNA PATRUDU :

Will the Minister of AGRICULTURE be pleased to
state:

(a) whether the Technology Development Mission on
oil seeds propose to encourage Palm oil plants;

(b) if so. the details thereof;

(c) winether the Government of Andhra Pradesh has
requested the Union Government for financial assistance
to set up a Palm Oil Mill in the State; and

(d) if so, the reaction of the Government thereon?

THE MINISTER OF AGRICULTURE (SHRI
CHATURANAN MISHRA) : (a) and (b) Technology Mission
on Oil Seeds and Pulses, Ministry of Agriculture has been
financially supporting Palm Oil and other edible oils
processing programme both for the field demonstrations
and for the new Research and Development Programmes
under its scheme of "Research and Development in Post
Harvest Technology in Oilseeds and Pulses”. Under
demonstration programme, the following projects have
been executed/being executed with the financial support
ot Technology Mission on Oilseeds and Pulses:

(i) Kerala : A demonstration Unit of one Tonne
fresh fruit bunches/hour capacity Palm Oil Unit
was set up at CPCRI (ICAR) Palode with the
financial assistance of Central Government, and
for improving the efficiency of the Units, the
financial assistance was provided by the
Mission.

(i) Andhra Pradesh : A Palm O:il Mill of 1.0 Tonne
fresh fruit bunches/hour capacity has been
established in 1992 at Padavegi. it has been
scaled up to 4.5 Tonne FFB/hour in 1996.

() Palm Oil Demonstration Units : The Mission
has sanctioned the commissioning of 3
demonstration Units of Palm Oil Mills in the
potential States of Gujarat, Goa and Tripura.
The share of Government of India is 75%
whereas 25% cost of the project would be
borne by the respective State Government.

(c) and (d) The Ministry of Agriculture has not
received any request from the Government of Andhra
Pradesh for financial assistance to set up a Palm Oil Mill
in the State. However. the National Cooperative
Development Corporation (NCDC), an Autonomous
Organisation under the Administrative control of Ministry
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of Agriculture, Government of India, on the request of
the Andhra Pradesh Oil Federation, has sanctioned an
assistance of Rs. 928.00 lakhs to the State Government
of Andhra Pradesh for setting up of a Paim Oil Mill of
10 Tonne fresh truit bunches/hour capacity in Ashwaraopet
District Khammam, Andhra Pradesh by APOILFED at an
approved block cost of Rs. 1160 lakhs.

The Technology Development Board, under Ministry
of Science & Technology has also approved a loan of
Rs. 3.4 crores for the same project, being a pioneering
effort in this direction.

New Fertilizer Policy

"294. SHRIMAT! LAKSHM! PANABAKA :
DR. T. SUBBARAMI REDDY :

Will the Minister of CHEMICALS AND FERTILIZERS
be pleased to state:

(a) the total capacity of the fertilizers projects at
present;

(b) whether the fertilizers production in the country is
expected to be on a increase;

(c) whether the Ministry have prepared a new fertilizer
policy;

(d) if so, the main features thereof;

(e) whether the Government have taken into account
the recommendations of the Hanumantha Rao Committee
on the fertilizer policy;

(f) if so, the time by which the new fertilizer policy
is likely to be announced;

(g) whether any decision has been taken on the sick
fertilizer Units in the country; and

(h) if so, the details thereof?

THE MINISTER OF CHEMICALS AND FERTILIZERS
(SHRI M. ARUNACHALAM) : (a) The installed capacity
of fertilizers as on 1.4.97 was 97.77 lakh tonnes of
nitrogen and 29.05 lakh tonnes of phosphate.

(b) The fertilizer production is targeted to increase
by 11.8% in 1997-98.

(c) to (f) A High Powered Fertilizer Pricing Policy
Review Committee has been constituted to review the
existing system of subsidisation of urea and suggest an
alternative, broad-based. scientific and transparent
methodology. The Committee is yet to finalise its report
and decision of the Government on the various elements
of the fertilizer policy will be taken in the light of the
Committee’'s recommendations.



65 Written Answers

(g) and (h) Revival packages for the functional units
of the sick fertilizer companies under the administrative
control of Department of Fertilizers, viz. Hindustan Fertilizer
Corporation Limited (HFC) and Fertilizer Corporation of
India Limited (HCI) have been reformulated from the
standpoint of the financial institutions. The scope of the
revival schemes is to be determined on considerations of
viability and tie up of the funding arrangements.

[Translation]
Economic and Overhead Cost of Wheat and Rice

*295. SHRI NAWAL KISHORE RAI : Will the Minister
of FOOD AND CONSUMER AFFAIRS be pleased to
state:

(a) whether the economic and overhead cost of wheat
and different varieties of rice fixed by the Food
Corporation has been continuously increasing during the
last three years:

(b) if so, the details thereof;

(c) whether the Government have ascertained the
causes for continuous increase in the rate of economic
and overhead cost:

(d) if so, the details thereof;

(e) whether more expenditure is being incurred on
the maintenance of foodgrains than the actual price of
the foodgrains;

(f) if so. the reasons therefor, and
(g) the steps taken by FCI to reduce these costs?

THE MINISTER OF STATE OF THE MINISTRY OF
FOOD AND CONSUMER AFFAIRS (SHRI RAGHUVANS
PRASAD SINGH) : (a) and (b) The break-up of the
economic and overhead cost for wheat and rice during
the years 1994-35 to 1996-97 was as follows:—

(Rate - Rs. Qtl)

1994-95 199596  1996-97

(RE)
WHEAT
(A)  Pooled Cost of grain 334.80 351.04 358.38
(B) Overhead Cost
(i) Procurement incidentals 88.31 89.70 97.00
(i) Carryover charges to
State Agencies 22.51 30.61 4394
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1994-65 199596 199697
(RE)

(i) Dustribution cost 105.51 11260 118.82
ECONOMIC COST (A + B) 55117 58395 61814
RICE
(A)  Pooled cost of grain 537.77 58138  622.08
(B) Overhead Cost
(i) Procurement incidentals 58.13 5410 60.79
(i) Distrbution cost 98.81 127.34 131.83

ECONOMIC COST (A + B) 694.71 762.82 814.70

(c) and (d) These costs have increased mainly due
to increase in the pooled cost of grains as a result of
increase in the Minimum Support Price/naked cost of
grains, as also ad-valorem increases in statutory charges
and switch over to 50 kg. gunny packings and increase
in carryover charges due to heavy procurement and less
taking over of stock due to movement constraints.

(e) No, Sir.
(f) Does not arise.

(9) The following important steps have, inter-alia been
taken by the FCI to reduce/contain these costs:—

(i) Setting the target of achieving average capacity
utilisation of 75% even though the procurement
of grain is seasonal;

(i) Adhering to the laid down procurement and
movement ratio norm of 1:1.35 to reduce the
expenditure on freight;

(i) Making continuous efforts to reduce shortages
in handling of foodgrains and to reduce
incurrence of demurrage charges; and

(iv) Releasing of excess stocks in open market to
save on interest and storage charges.

[English]
Infrastructure of Consumer Courts

"296. SHRI BANWARI LAL PUROHIT :
SHRI SHIVAJI VITHALRAO KAMBLE

Will the Minister of FOOD AND CONSUMER
AFFAIRS be pleased to state:

(a) whether the Union Government provide grants to
State Governments for setting up and strengthening the
infrastructure of consumer courts:



67 Written Answers AUGUST 12, 1997 to Questions 68

(b) it so. the details thereot during the last three

years alongwith the proposal to release the grants during State/UT Ach‘)unt‘ RIeI::sed
1997-98. State-wise; ) (Rs. in lakhs)
(c) whether some State Governments have sought Kerala 190.00
approval from the Union Government to utilize the said
grant for other purposes; and Machya Pradesh 250.00
(d) if so. the details thereot and the decision of the
Government thereto? Maharashtra 360.00
THE MINISTER OF STATE OF THE MINISTRY OF _
FOOD AND CONSUMER AFFAIRS (SHRI RAGHUVANS Manipur 130.00
PRASAD SINGH) : (a) and (b) Central Government do
not provide any assistance to the States for setting up of Meghalaya 120.00
Consumer Courts/Fora. However, Central Government has
launghed -a one-time financial assistance scheme to Mizoram 80.00
provide financial assistancz to the States/UTs to
strengthen the infrastructure of the Consumer Courts. The
details of the financial assistance released during Nagaland 120.00
1995-97. State-wise, are given in the Statement attached.
For the year 1997-98, a budget allocation of Rupees Orissa 180.00
10 crores has been made under this scheme.
(c) No, Sir. Punjab 180.00
d) D ot arise.
(d) Does v Rajasthan 350.00
Statement
State/UT Amount Released Sikkim 90.00
(Rs. in lakhs)
Tamil Nadu 270.00
Andhra Pradesh 270.00
Tripura 80.00
Arunachal Pradesh 170.00
Uttar Pradesh 340.00
Assam 280.00
West Bengal 110.00
Bihar 440.00
A & N lIslands 70.00
Goa 70.00 Chandigarh 60.00
Gujarat 250.00 D & N Haveli 60.00
Haryana 210.00 Daman & Diu 70.00
Himachal Pradesh 170.00 Delhi 70.00
Jammu & Kashmr 52.50 Lakshadweep 60.00
Karnataka 250.00 Pondicherry 60.00




69 Written Answers

[Translation]
Schemes for Women

*297. DR. RAMVILAS VEDANTI :
DR. G.R. SARODE :

Will the Minister of WELFARE be pleased to state:

(a) the scheme for the women being run by the
Government in the country;

(b) the details of amount spent by the Government
for implementation of these schemes during the last three
years, State-wise;

(c) whether the Government have included some
other schemes in the Ninth Five Year Plan for the welfare
of women; and

(d) if so, the details thereof?

THE MINISTER OF WELFARE (SHRI BALWANT
SINGH RAMOOWALIA) : (a) and (b) A statement is
attached;

(c) and (d) The Ninth Five Year Plan is yet to be
finalised by the Planning Commission.

Statement

(a) and (b) The names of the schemes being
implemented by the Ministry of Welfare and Department
of Women and Child Development for welfare of women
are as follows:

Ministry of Welfare
1. Hostels for SC Girls

2. Special Educational Development Programme
for SC Girls belonging to Very Low Literacy
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3. Aid to Voluntary Orgarisations (Craft Centre
for SC Women)

Girl's Hostels for STs

Ashram Schools for STs

S

Educational Complexes for Tribal Girls

7. Special Loan Scheme for eligible backward
class women.

Department of Women and Child Development
1. Hostels for Working Women

2. Setting up of employment and income
generating cum production centre for women

3. Condensed courses of education for Aduit
Women

4. Socio Economic Programme

5. Awareness Generation Project for Rural and
Poor Women

6. Short Stay Homes for Women/Girls

7. Creches/Day Care Centres for Children of
Working/Ailing mothers

8. Support to Training cum Employment
Programme (STEP) for women

9. Rashtriya Mahila Kosh

10. Mahila Samriddhi Yojana.

Details of the amounts released in respect of the
above schemes State-wise during the last three years

Levels. are given in Annexures | to XVII attached.
Annexure |
Detail of Central Assistance Released during last three years under
Girls Hostel Scheme for SCs
(Rs. in lakhs)

S. No. State/U.T 1994-95 1995-96 1996-97

1 2 3 4 5

1. Andhra Pradesh 498.68 200.85 —

2. Assam 9.00 9.00 —

3. Bihar - 46.54
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1 2 3 4 5
4. Gujarat — 14.13 3.20
5. Haryana — — —
6. Jammu & Kashmir 2.10 — —_
7. Karnataka 64.39 37.50 78.50
8. Kerala — 23.51 —
9. Maharashtra — — 21.12
10. Madhya Pradesh — — 350.00
1. Manipur 6.54 — —_
12. Orissa 41.40 49.59 40.00
13. Punjab 3.30 3.00 —
14, Rajasthan — 12.78 —
15. Sikkim — — —
16. Tamil Nadu — 100.00 —
17. Tripura 3.59 24.00 8.65
18. Uttar Pradesh — 31.82 —
19. West Bengal — 58.70 —
20. Pondicherry — — —_
21, Chandigarh — — 100.00

Total 620.00 564.88 648.01
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Annexure |l

Special Educational Deveiopment Programme for the SC Girls

The Central Sector scheme of Special Educational
Development Programme for SC Girls belonging

belonging to Very Low Literacy Areas

1996-97. The funds released to the Zilla Parishads
during the year 1996-97 is given below:

Very Low Literacy Levels has been introduced w.e.f.

-

(Rs. in lakhs)
S. No. States No. of Amount Released
Schools
1. Bihar 2 2.84
2. Madhya Pradesh 1 21.26
3. Rajasthan 4 5.65
' 4
4. Uttar Pradesh 3 4.45
Total 20 34.00
Annexure Il
Fund Released to Voluntary Organisations for SCs
(Rs. in lakhs)
S. No. State/UT 1994-95 1995-96 1996-97
No. of Amount No. of Amount No. of Amount
NGOs Released NGOs Released NGOs Released
1 2 3 4 5 6 7 8
1. Andhra Pradesh 59 173.44 56 181.78 47 202.67
2. Assam 1 1.53 2 6.55 2 17.48
3. Bihar 19 48.99 17 48.60 13 50.97
4. Delhi 21 246.05 18 228.88 13 121.36
5. Haryana 7 15.42 5 16.54 5 11.24

6. Himachal Pradesh




AUGUST 12, 1997

to Questions 76

75 Written Answers
1 2 3 4 5 6 7 8
7. Jammu & Kashmir 1 1.22 - - - -
8. Karnataka 22 124.82 22 117.95 21 134.81
9. Kerala - - - - - -
10. Madhya Pradesh 13 33.39 13 35.90 12 27.79
1. Maharashtra 7 52.42 7 52.51 3 3.60
12. Manipur 6 13.91 6 15.55 4 8.50
13. Orissa 128 95.96 28 62.99 22 76.63
14. Rajasthan 13 13.34 12 20.08 10 22.90
15. Tamil Nadu 11 23.72 10 18.77 9 20.83
16. Tripura 2 5.07 2 5.54 2 4.54
17. Punjab 2 3.08 2 1.45 — —
18. Uttar Pradesh 174 198.86 71 170.75 49 186.59
19. West Bengal 226 117.39 27 95.72 20 111.03
20. Chandigarh 1 0.75 1 1.10 — —
Total 1213 1169.76 299 1080.64 232 1000.94
Annexure IV
Details of State/UT-wise Release of Funds for the Vilith Plan for Girls’ Hostel for STs

SN0 Staeut 19293 199394 1994-95 1995-96 1996-97 Total

Amt Hostel  Seal  Am  Hostel Seal Am  Hoslel Seal  Am  Hostel Seals  Am  Hosel Seat Am  Hosiel Seals

1 2 3 4 5 6 708 9 10 " 12 1 5 16 17 18 19 2

I Andva Praesn - - 311 6 4% 5000 5 50 9100 900 10110 10 1000 20521 30 28%

Assam 16.3¢ % 162 - - - - - - 3 31900 28 150 3841 60 47

T G 182" 4 9 1951 3 % 4n 4 I - - - -~ 6 1n 70

- - - - - 1) 100 - = = 85 1 10

Himachai Pragesr
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Written Answers

SHRAVANA 21, 1919 (Saka) to Questions 78

! 2 3 4 5 § 78 9 10 "R 3 u 5 %6 17 1B 19 0w
5 Daman & Dw - - - - - - 30 1 5 200 1 80 - - - BWO 2 10
6 D& N Haveh - - - e 2 104 4000 1120 - - - 7w 3 m
7 Kefak 24 3 150 200 3180 200 31 - - - un 2 120 121 6%
8 MP 8306 B W 2703 7% 158 10 50 - - - ~ - - 2% 5 W
9 Manpur — - —_ 1011 1 100 - - - - - - 31.50 3 75 4161 4 175
10 Meghaiava - - - 980 4 B 1 4 80 1 510 137 5 10 4% 18 %0
1 Onssa 3558 0 30 AN 6N 4400 12 % 65 12 %0 5000 12 30 2275 61 2010
2 Rapsihan 250 2 M 1225 100 - - %M 4«00 By 2 100 1%8 9 600
13 Tamanadu 612 1 50 — - - - - — - - - 804 1 50 1416 2 100
14 Tnpira 800 3 150 3 1 100 1944 1 100 1944 2 100 3404 2 100 8823 9 550
15 Uttar Pradesh 612 1 50 365 1 50 - — - - - - - - - 977 2 100
1t West Bengal 3060 5 290 2374 4 222 - - - 1957 1 80 - - - 7394 10 592
7OJeK - - - - 4 - - - — U 2 % - - - A0 6 W
18 Kamalaka - - - - - - - - - - - - nBx 3 m 1BX 3 m
Tolal 2999 62 1841 %375 56 2478 30500 42 247 37008 4 2153 31875 68 227 10750 273 10946

Annexure V
Details of State/UT-wise Release of Funds for the Vilith Plan for Ashram Schools for STs
S No  Statert 199293 199394 199495 19959 1996-97 Total

Amt Hostet  Seat Amt Hostel Seal  Ami Hostel  Seat  Amt Hostel  Seats Am Hostel Seal Am  Hostel Seals

1 2 3 4 5 6 7 8 9 10 1" 12 13 14 15 16 17 18 19 2

1 Andhra Pradesh 3500 6 - 3450 5 - B 4 - nu 4 — om0 5 500 42007 24 50
2 Guarat 25.00 25 - - - - - - — - - - 2160 5 600 ‘4660 30 600




79 Written Answers AUGUST 12, 1997 to Questions 80
1 2 3 4 5 6 7 8 9 10 " 12 13 14 15 16 17 18 19 2
3 Kamataka - - - - - - 67.60 5 - - - - - - - 67.50 5 0
4 Kerala 3973 3 - a0 4 - - - - - - - - - — 868 3 0
S Maharashtra - - - 6012 4843 - 173 1 - - - — - - - 7118 1 0
6 Onssa 4200 4 18.20 4 ~ 60.00 4 - 70.00 4 - 60.00 4 240 24820 20 240
7 Tami Nadu 2469 7 ues 9 - - - - - - - - - - N® 6 0
8 Trpum 1000 1 000 - 14 1 X 2 - 0 130 MB 6 M0
a up 2358 2 4068 3 - - - - - - - - - - 64.26 5 0
10 Rajasthan - - - - - - 2045 2 - - - - - - - 2450 2 0
1 Daman & Dw - - - - - - 10.00 1 - - — — - - - 10.00 1 0
12 Madwa Pradesh - - - - - - - - W4 15 - -~ = = %45 153. 0
(AC)
000 0 0
Total 20000 48 - %% 2 - %000 18 - B0 18 — W75 15 1840 13011 268 1640
Second Phase Construction
AC; Addeonal Constructon
Annexure VI
Educational Complexes for Tribal Girls
No. State 1993-94 Com. 1994-95 Com. 1995-96 Com. 1996-97 Com.
Amount Amount Amount Amount
2 3 4 5 6 7 8 9 10

Andhra Pradesh 5,28,666 1 2,01.460 1 old 2.48,561 1 old 667,911 1+1 old
Arunachal Pradesh - - - - - - 9,68,900 2

Bihar - - 4,84 450 1 181,610 1 old 4,84,450 1




81 Written Answers SHRAVANA 21, 1919 (Saka) to Questions 82

1 2 3 4 5 6 7 8 9 10
4. Gujarat 25,32,668 4 24,25,076 144 old 22,50,582 5 old 8.78,160 5 old
5, Kerala 493,833 1 - - 2,75,167 1 old - -
6. Madhya Pradesh 35,20,334 6 52,29,736 8+2 old 30.44,877 149 old 27.98,387 1+8 old
7. Maharashtra 6.23,167 1 - - 1 old 5,90,860 1 old
8. Onssa 31,75,267 6 64,98,854 9+5 old 68,66.845 2415 old 37.42,070 13 old
9, Rajasthan 16,16,065 4 48,19.424 7+4 old 20,64,696 249 old 18,78,117 5 old
Total 1.25,00,000 23 1,96,00,000 26+ 1,50,00,000 5+42 old 1.20,08,855 5+33 old
16 old

Com. : Complexes.

1. Number of Complexes sanctioned from 1993-94 to 1996-97 = 59
2. Number of Complexes withdrawn (Grants refunded) = 02
3. Number of Complexes decided to be closed = 03
4. Complexes eligible for continuation = 54

Annexure Vil

Special Loan Scheme for Eligible Backward Class Women

This scheme was launched during 1996-97. Under this scheme, States of Uttar Pradesh and Haryana have drawn
loans to the tune of Rs. 19.96 lakh and Rs. 15.20 lakh respectively.

Annexure Vil

Working Women's Hostel Scheme

S. No. State/U.T. 1994-95 1995-96 1996-97
No. of Amount of No. of Amount of No. of Amount of
Voluntary grants given Voluntary grants given Voluntary grants given
Organisations (Rs.) Organisations (Rs.) Organisations (Rs.)
given grants given grants given grants
1 2 3 4 5 6 7 8
1. Andhra Pradesh 7 31.66.909 2 9,90.826 2 9.56,147

2. Arunachal Pradesh 2 8,84.674 — _ 1 2.60,686




83 Written Answars AUGUST 12, 1997 to Questions 84
1 2 3 4 5 6 7 8
3. Assam 4 19,60,484 2 11,23,052 2 11,23,052
4. Bihar — — 1 79,387 — —
5. Guijarat 3 11,98,812 4 16,90,309 5 16,93,357
6. Jammu & Kashmir 1 3,60,875 1 5,41,750 1 3,61,175
7. Karnataka 12 79,48,849 9 65,81,991 12 1,47,40,748
8. Kerala 14 83,37,249 14 1,12,48,558 6 74,29,947
9. Madhya Pradesh 2 7,97,049 2 4,84,320 3 8,57,656
10. Maharashtra 25 1,30,29,204 19 1,31,11,878 16 1,78,48,630
11. Manipur 1 2,77,070 1 2,33,458 1 3,94,762
12. Mizoram —_ - 1 347,273 1 6,94,546
13. Nagaland 2 7,79,648 3 10,06,491 1 10,47,379
14. Orissa 3 10,99,623 1 6,33,954 —_ —_
15. Rajasthan 2 454214 3 8,06,881 1 2,11,950
16. Tamil Nadu 15 1,09,13,941 16 1,32,49,553 11 63,49,979
17. Uttar Pradesh 4 22,28,533 1 8,10,652 4 26,98,485
18. West Bengal 5 32,24,540 3 14,63,365 2 10,29,040
19. Dethi 2 48,18,192 2 46,11,253 —_ —
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Written Answers

SHRAVANA 21, 1919 (Saka)

Annexure IX

to Questions

Setting up of Employment-cum-income Generating Units

86

No Name of Scheme/ Name of States/UT. No. of voluntary Total amount No. of schemes/
Programme covered organisations sanctioned proposals
functioning/ during 1994- pending for
receiving 95, 1995-96 & allocation
grants, State-wise 1996-97 of funds,
State-wise State-wise
1 2 3 4 5 6
Setting up of employment-
cum-income generating units
for women.
1. Andhra Pradesh 115 4,43,50,371
2. Assam 1 4,80,000
3 Bihar 7 50,37,980
4 Goa 1 4,80,000
5. Gujarat 1 1,79,775
6. Haryana 25 85,48,510
7. Himachal Pradesh 2 56,68,485
8. Jammu & Kashmir 75 1,42,16,995
9. Karnataka 19 1,16,85,393
10. Kerala 6 3,52,59,912
11. Madhya Pradesh 37 91,90,060
12. Maharashtra 11 1,10.98,619
13 Manipur 6 62,96.804
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Written Answers

AUGUST 12. 1997 to Questions 88
1 2 3 4 5
14. Meghalaya 1 23,85,000
15. Orissa 18 5,46,200
16. Punjab 9 40,23,046
17. Rajasthan 21 1,85,72,800
18. Tamil Nadu 56 69,03,165
19. Uttar Pradesh 77 2,41,54,858
20. West Bengal 29 5,22,61,829
21. Delhi 6 1,08,90,850
Annexure X
Condensed Course/Vocational Training
No. Name of Scheme/ Name of States/ No. of Voluntary Total amount No. of schemes/
Programme \T. covered Organisations sanctioned (in lakhs) proposais pending
functioning/ during 199495, for afiocation
Tecewing grants, 9596 & 96-97 of funds State-wise
State-wise Stale-wise
1994.95 199596 199697 1994-95 1995-96 1996-97
1 2 3 4 5 6 7 8 9 10
1. Condensed Course/ Andhra Pradesh 64 64 51 43.65 63.56 32.88 66
Vocational Trg.
2. Arunachal Pradesh 5 5 2 3.22 4.32 113 9
3 Assam 45 45 13 49.26 53.43 13.41 10
4 Bihar 134 138 1 114.36 107.86 1.12 255
5 Goa 3 1 2 1154 0.46 0.81 2
© Gujarat 44 40 K} 15.01 23.30 14.35 3
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Written Answers

SHRAVANA 21, 1919 (Saka) to Questions 90

1 2 3 4 5 6 7 8 9 :o*
1. Haryana 26 25 8 16.88 16 69 6.93 46
8. Himachal Pradesh 18 20 8 1.31 13.82 463 32
9. J &K 24 25 13 14.82 18.00 8.80 17
10. Karnataka 56 56 52 42 47 44 45 38.00 141
11. Kerala 33 33 24 19.64 16.33 10.61 36
12. Madhya Pradesh 146 148 47 136.65 110.52 4452 188
13. Maharashtra 73 74 54 52.33 37.68 32.19 73
14, Manipur 30 24 — 21.20 22.12 — 62
15. Meghalaya 14 14 — 15.87 13.87 — —
16. Mizoram 15 15 8 15.97 15.93 3.97 3
17. Nagaland 16 16 8 9.41 9.83 474 31
18. Orissa 38 39 21 41.23 39.25 18.65 68
19. Punjab 33 36 7 21.58 24.05 5.72 36
20. Rajasthan 63 63 18 10.71 58.89 14.75 61
21, Sikkim 2 1 3 4.28 0.94 415 12
22. Tamil Nadu 64 68 65 50.83 50.59 44.89 92
23. Tripura 13 13 10 13.52 9.68 7.84 9
24. Uttar Pradesh 171 174 96 134.12 142.78 85.20 224
25. West Bengal 50 49 28 58.65 56.35 22.07 44
26. A & N lslands 4 4 — 2.38 2.67 — 7
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AUGUST 12, 1997 to Questions 92
3 4 5 6 7 8 9 10
Chandigarh 8 8 7 4.74 5.26 6.43 1
Delhi 14 19 11 10.23 16.42 7.28 18
Lakshadweep 2 2 1 1.16 1.03 0.58 10
Pondicherry 7 7 8 5.12 4.54 5.58 3
Annexure Xl
Socio-Economic Programme
(Rs. in Lakhs)
1994-95
State/U.T. No. of NGO's/ Amount No. of Proposals
Units Sanctioned Sanctioned Pending for
Funds
2 3 4 5
Andhra Pradesh 55 42.56 No proposal was
pending for
allocation
Arunachal Pradesh 1 1.87 of funds.
Assam 42 28.63
Bihar 26 28.31
Delhi 1 2.47
Goa 3 6.33
Gujarat 25 25.10
Haryana 6 6.40
Himachal Pradesh 12 14.31
Jammu & Kashmur 3 6.52
Karnataka 20 20.21




93 Written Answers SHRAVANA 21. 1919 (Saka) to Questions 94
1 2 3 4 5
12. Kerala 20 19.00
13. Madhya Pradesh 18 26.17
14. Maharashtra 43 47.45
15. Manipur 32 25.69
16. Meghalaya 43 20.68
17. Mizoram 25 10.84
18. Nagaland 37 16.56
19. Orissa 6 10.07
20. Punjab 21 21.16
21. Rajasthan 5 6.38
22. Sikkim 4 5.00
23. Tamil Nadu 32 31.18
24. Tripura 28 5.19
25. Uttar Pradesh 16 22.65
26. West Bengal 5 7.62
27. A & N Islands 4 3.42
28. Chandigarh 1 0.50
29. Lakshadweep —_ 0.50
30. Pondicherry 3 4.90

Exhibition - -
Admn. Exp. — -
Total 537 467.67




95 Written Answers AUGUST 12, 1997 to Questions 96

Socio-Economic Programme

(Rs. in Lakhs)

1995-96
Sl_rllo. ” State/U.T. No. of NGO's/ Amount No. of Proposals
Units Sanctioned Sanctioned Pending for
Funds

1 2 3 4 5
1. Andhra Pradesh 60 46.89 No proposal was

pending for
2 Arunachal Pradesh 3 1.96 allocation

of funds.
3. Assam 12 6.94
4. Bihar 55 45.58
5 Delhi NIL NIL
6. Goa 6 8.01
7. Gujarat 53 56.11
8. Haryana 5 4.92
9. Himachal Pradesh 19 18.70
10. Jammu & Kashmir 14 15.14
11 Karnataka 15 20.34
12, Kerala 29 25.03
13. Madhya Pradesh 30 36.46
14. Maharashtra 27 37.48
15. Manipur 38 28.84
16. Meghalaya 6 7.73
17. Mizoram 36 16.10
18. Nagaland 38 16.19

19 Ornssa - -

20. Punjab 34 35.09




97

Written Answers

SHRAVANA 21, 1919 (Saka)

to Questions

98

1 2 o 4 5
21, Rajasthan 22 21.65
22. Sikkim 2 244
23. Tamil Nadu 57 47.89
24, Tripura 34 5.76
25. Uttar Pradesh 36 41.40
26. West Bengal 3 5.24
27. A & N lslands — —_
28. Chandigarh 1 2.04
29. Lakshadweep 1 117
30. Pondicherry 14 10.10
31. Admn. Exp. — —
32. Exhibition — —
Total 650 565.30
Socio-Economic Programme
(Rs. 1in Lakbs,
1996-97
Si.No. State/U.T. No. of NGO's/ Amount No. of Proposal
Units Sanctioned Sanctioned Pending for
Funds
1. Gujarat 10 9.84 No proposal s
pending for
allocation
2. Maharashtra 1 2.90 of funds.
3. Rajasthan 3 2.95
4. Uttar Pradesh 1 1.50
Total : 15 17.19




99

Written Answers

Awareness Generation Programme

AUGUST 12, 1997

Annexure Xl

Year 1994-95

to Questions 100

No Name of Scheme/ Name of State/ No. of voluntary Total amount No of schemes/
Programme UT covered organisations sanctioned proposals
functioning/ during 1994-95 pending for
receiving (Rs. in Lakhs) allocation
grants. of funds
1 2 3 4 5 6
1. Awareness Genzration Andhra Pradesh 187 18.70 During the year 1994-95 all
Programme the cases received were
examined and suitable cases
2. Assam 142 14.20 were either sanctioned or
rejected and sent back.
3 Bihar - -
4 Goa 54 5.40
5. Gujarat 73 7.30
5. Haryana 47 470
7 Himachal Pradesh 13 1.30
8. Jammu & Kashmir 108 10.80
9 Karnataka 41 4.10
10 Kerala 148 14.80
" Madhya Pradesh 96 9.60
12. Maharashtra 40 4.00
13. Manipur 16 1.60
14, Meghalaya 8 0.80
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Written Answers

SHRAVANA 21, 1919 (Saka)

to Questions

102

1 2 3 4 5 6

15. Mizoram 2 0.20

16. Nagaland 109 10.90

17. Orissa 43 430

18. Punjab 108 10.80

19. Rajasthan - —

20. Sikkim 110 11.00

21, Tamil Nadu 14 140

22. Tnpura 197 19.70

23. Uttar Pradesh 130 13.00

24. West Bengal 9 090

25. A & N Island & 0.60

26. Chandigarh 43 4.30

27 Delhi 1" 110

28. Lakshadweep 13 130

29. Pondicherry 1850 185.00

30. Arunachal Pradesh 12 1.20
Traning Centre we
Total 203.00




103 Written Answers AUGUST 12, 1997 to Questions 104

Year 1995-96

No Name of Scheme/ Name of States/ No. of voluntary Total amount No. of schemes/
Programme UT covered organisations sanctioned proposals”
functioning/ during 1995-96 pending for
receiving (Rs. in Lakhs) allocation
grants of funds,
State-wise
1 2 3 4 5 6
1 AGP Andhra Pradesh 258 25.80 During the year 1995-96 all

the cases received were
examined and suitable cases

2 Assam n 710 were either sanctioned or
rejected and sent back.
3. Bihar 197 19.70
4 Goa — -
5 Gujarat 57 5.70
5 Haryana 45 4.50
7. Himachal Pradesh 75 7.50
8 Jammu & Kashmir 18 1.80
9 Karnataka 147 14.70
10 Kerala 57 5.70
1 Madhya Pradesh 235 23.50
12 Maharashtra 97 9.70
13 Manipur 40 4.00
14 Meghalaya 20 2.00
15 Mizoram 11 1.10
16 Nagalang 3 0.30

17 Onssa 113 11.30




105 Written Answers SHRAVANA 21, 1919 (Saka) to Questions 106
Year 1996-97
No. Name of Scheme/ Name of States/ No. of voluntary Total amount No. of schemes/
Programme UT covered organisations sanctioned proposals
functioning/ duning pending for
receving 1996-97 allocation
grants, State-wise State-wise of funds.
State-wise
1 2 3 4 5 6
1. Awareness Generation Andhra Pradesh 41 410 Dunng the year 1596-97 ail
Programme . the cases received were
examined and suitable cases
2. Arunachal Pradesh - - were either sanctioned or
rejected and sent back.
3. Assam g 0.90
4 Bihar 10 0.70
5 Goa - -
6. Gujarat 9 0.84
7 Haryana 27 172
8. Himachal Pradesh 25 2.50
9. Jammu & Kashmir 2 0.20
10 Kamataka 23 2.30
b Kerala 1 0.10
12 Madhya Pradesh 16 1.60
13 Maharashtra 13 1.26
14 Manipur 1" 110
15 Meghalaya 2 0.20
16. Mizoram 3 0.30
17. Nagaland - -




107 Whnitten Answers AUGUST 12, 1997 to Questions 108

1 2 3 4 5 6
18 Orissa - -
19 Rajasthan 10 1.00
20 Punjab 10 1.00
2 Sikkim 1 0.10
22 Tamil Nadu 3 0.30
23 Tripura 1 0.10
. 2 Uttar Pradesh 125 10.71
) West Bengal 6 0.60
26 A & N Island — -
o7 Chandigarh 1 0.10
28 Delhi - 6.75
2¢ Lakshadweep 1 010
30 Pondicherry - -
350 38.68

Annexure X

Short Stay Homes for Women and Girls

SNo. Name of Scheme/ Name of States/ No. of voluntary Total amount No. of schemes/
Fregramme U.T. covered organisations sanctioned proposals
functioning/ during 1994-95, pending for
receiving 1995-96 & allocation
grants, State-wise 1996-97 of funds,
State-wise State-wise
1 2 3 4 5 6
1. Short Stay Homes Andhra Pradesh 4 As per Statement
for Women & Gurls attached.
2 Arunachal Pradesh Z

3 Assam 6
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Written Answers

SHRAVANA 21, 1919 (Saka)

to Questions

110

2 3 4 6
4, Bihar 18
5. Goa 2
6 Gujarat 8
7. Haryana 6
8, Himachal Pradesh 3
9. Jammu & Kashmir 9
10. Karnataka 13
1. Kerala 12
12 Madhya Pradesh 12
13 Maharashtra 34
14 Manipur 6
15. Onssa 27
16, Puniab 5
17 Rajasthan 1"
18. Sikkim 1
19 Tamil Nadu 24
20 Tripura 5
21. Uttar Pradesh 30
22 West Bengal 32
23. A & N Islands 1
24 Chandigarh 2
25. D & N Havel 1
26 Delh 3
27 Pondicherry 2
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Written Answers

Expenditure Statement of Grant-in-aid released during last

AUGUST 12, 1997

three years (1994-95, 1995-96 & 1996-97)

to Questions 112

SI. No.

Name of State/UT 1994-95 1995-96 1996-97
1 2 3 4 5
1. Andhra Pradesh 55.84 68.02 57.78
2. Arunachal Pradesh 2.81 6.61 1.87
3. Assam 7.97 7.65 4.20
4. Bihar 19.74 23.63 25.81
5. Goa 80.94 3.80 —
6. Gujarat 4.53 9.33 7 81
7. Haryana 4.46 8.19 11.65
8. Himachal Pradesh 3.68 7.89 3.36
9. Jammu & Kashmir 3.10 2.67 3.56
10. Karnataka 14.71 16.32 18.08
11. Kerala 16.92 15.19 13.68
12. Madhya Pradesh 16.55 10.98 17.64
13. Maharashtra 30.23 43.96 34.70
14. Manipur 6.21 474 2.61
15. Meghalaya — — —
16. Mizoram — - -
17. Nagaland — - -
18. Orissa 24.68 30.05 32.28
19. Punjab 4.39 284 4.61
20. Rajasthan 11.55 15.19 14.66
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Written Answers

SHRAVANA 21, 1919 (Saka) to Questions 114
1 2 3 4 5
21. Sikkim 00.63 — —
22. Tamil Nadu 13.60 19.91 20.17
23. Tripura 6.77 6.62 7.37
24. Uttar Pradesh 27.49 44.79 39.02
25. Best Bengal 46.99 43.50 40.86
26. A & N Islands — — —
27. Chandigarh 1.47 3.34 2.61
28. D & N Haveli 1.33 1.71 0.94
29. Daman & Diu — —_ —
30. Delhi 5.11 1.34 4.95
31. Lakshadweep — — —
32. Pondicherry 3.75 2.81 4.67
Annexure XIV
Creches for the Children of the Working and Ailing Mothers
Sl No  Name of Scheme’ Name of States/ No. of voluntary No. of schemes/
Programme UT covered Organisations proposals
functioning/ during 1994-95. pending for
receiving allocation
grants, State-wise of funds.
State-wise
1994-95 1995-96  1996-97 1994-95 1996-97
1 2 3 4 5 6 7 9 10
1. creches for the Andhra Pradesh 413 413 390 184.25 177.78 NIL
Children of the
working and ailing
mothers
2 Assam 79 79 79 14,60 NIL
3 Bihar 13 13 1" 8.32 NIL
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Written Answers AUGUST 12, 1997 to Questions 116

1 2 3 4 5 6 7 8 9 10
4 Gujarat 89 89 89 135.08 135.46 134.90 NIL
5. Haryana 20 20 1 25.32 23.95 19.22 NIL
6. Himachal Pradesh 40 38 37 68.56 68.56 67.64 NIL
7. Jammu & Kashmir 19 18 23 9.44 8.50 9.79 NIL
8. Karnataka 204 203 186 74.65 72.81 69.86 NIL
9. Kerala 412 368 337 100.69 100.90 98.50 NIL
10. Madhya Pradesh 387 383 342 184.10 179.36 159.11 NIL
11 Maharashtra 255 251 245 189.44 184.62 177.22 NIL
12. Manipur 208 208 208 41.42 40.10 40.10 NIL
13. Meghalaya 166 166 155 2N 31.05 30.68 NIL
14. Orissa 344 342 338 63.37 62.83 55.81 NIL
15. Punjao 42 43 37 31.14 30.86 22.18 NIL
16. Rajasthan 125 146 153 68.36 70.04 64.68 NIL
17. Sikkim 38 38 38 2125 21.25 21.25 NIL
18. Tamil Nadu 325 307 291 154.12 152.67 152.09 NIL
19. Tripura 74 73 72 26.02 25.31 25.12 NIL
20. Uttar Pradesh 346 321 307 129.55 133.24 130.10 NIL
21 West Bengal 335 332 332 92.02 90.74 90.74 NIL
22. Arunachal Pradesh 8 9 9 5.18 5.54 5.54 NIL
23 Delhi 23 24 24 23.47 22.73 22.73 NIL
24 Goa 14 14 14 6.18 6.28 6.28 NIL




117 Written Answers

SHRAVANA 21, 1919 (Saka) to Questions 118
1 2 3 4 5 6 7 8 9 10
25. Mizoram 135 135 135 25.50 25.50 " 2550 NIL
26 A & N lIsland 49 49 49 14.04 14.05 14.04 NIL
27. Chandigarh 14 10 9 4.80 5.80 4.07 NIL
28. Lakshadweep 3 3 — 0.55 0.56 - NIL
29. Pondicherry 68 68 66 16.08 16.08 15.89 NIL
Annexure XV
Support to Training and Employment Programme for Women (STEP)
SI. No. State No. of Beneficiaries (New) Grant Released (Rs. in lakhs)
1994-95 1995-96 1996-97 1994-95 1995-96 1996-97
1 2 3 4 5 6 7 8
1. Andhra Pradesh 1200 540 26085 17.78 1219 134.63
2. Bihar 9410 0 990 157.83 117.18 140.7
3 Gujarat 0 0 500 0 0 12.33
4 Himachal Pradesh 1500 1250 0 354 1.3 34.02
5 Kerala 0 34000 1000 0 248 26.28
6 Karnataka 0 0 40000 0 0 61.96
7. Manipur 0 0 1700 0 0 35
8. Madhya Pradesh 10360 0 1250 182.51 0 330.25
9. Orissa 10000 0 0 109.43 47469 12353
10. Rajasthan 0 0 0 0 391.37 0
1. Tamil Nadu 0 0 0 0 16.29 1263
12. Tnpura 4500 600 0 128.28 131.79 114.44
13. Uttar Pradesh 20340 0 5350 704.28 421.38 524.38
14 West Bengal 8430 0 0 262.28 116.53 180.84
Total 65740 36390 76875 1598.36 1724.28 1699.49




119 Written Answers

AUGUST 12, 1997

Annexure XVI

Rashtriya Mahila Kosh

to Questions 120

Statement showing State-wise Classification of AMK Loans sanctioned during 1994-95.

(Rs. in Lakhs)
Sl Name of the State No. of Amount Amount
No. Borrowers Sanctioned Disbursed
1. Andhra Pradesh 7741 125.30 117.11
2. Bihar — — 4.04
3. Karnataka 1000 17.00 22.04
4, Kerala 4070 87.25 63.47
5. Maharashtra 1900 54.00 61.01
6. Madhya Pradesh 1200 16.50 12.59
7. Manipur 2000 40.00 10.00
8. Orissa — — 5.40
9. Rajasthan 1605 48.20 —
10. Tamil Nadu 3093 68.75 95.13
11. Uttar Pradesh 1200 31.50 19.06
12. West Bengal 1250 23.95 19.69
Total 25059 512.45 429.54

Annexure XVII
Mahila Samriddhi Yojana (MSY)
No grant is released 10 the States during the last three years. However the number of beneficiaries under MSY are
as under—
No. of beneficiaries
Sl. No. State/UT 1994-95 1995-96 1996-97
1 2 3 4 5
States

1. Andhra Pradesh 1332192 679922 57326
2. Arunachal Pradesh 648 2332 1114
3. Assam 632765 702356 164473
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4, Bihar 212994 384909 166098
5. Delhi 3128 - 324 436
6. Goa 7141 13421 14222
7. Gujarat 123648 552763 416159
8. Haryana 122093 260915 354913
9. Himachal Pradesh 53574 56307 65484
10. Jammu & Kashmir 17463 26147 26183
1. Karnataka 660938 503192 351782
12. Kerala 33756 106512 63934
13. Madhya Pradesh 83063 1867168 1001039
14. Mabharashtra 319622 273509 4551
15. Manipur 6437 2928 15173
16. Meghalaya 143 175 1968
17. Mizoram 459 605 12767
18. Nagaland 762 1518 2235
19. Orissa 247695 299791 366963
20. Funjab 214532 208118 18809
21. Rajasthan 112312 307666 618736
22. Sikkim 2228 811 1962
23. Tamil Nadu 1638438 442965 278558
24. Tripura 13601 15588 5551
25. Uttar Pradesh 854635 11826 2052869
26. West Bengal 2445 458933 267286
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Union Territories
1. Andaman & N. Islands 2844 1342 1012
2. Chandigarh 5326 316 3076
3. D & N Haveli 1418 663 88
4. Daman & Diu 396 156 397
5. Lakshadweep 1 362 225
6. Pondicherry 13804 431 1263
Total 7801355 8376543 7670208

Research on Potato by Central Potato
Research Institute

*298. PROF. PREM SINGH CHANDUMAJRA :
SHRI NITISH KUMAR :

Will the Minister AGRICULTURE be pleased to state:

(a) whether the Central Potato Research Institute has
undertaken five research projects to increase the
production of potato:

(b) if so. the details thereof, project-wise;

(c) whether the researchers have achieved success
in some of the projects so far,

(d) if so. the details thereof, project-wise; and

(e) the earlier rate of production and the cost thereof
a3 compared to the present rate of production and cost
thereof on the basis of successful projects?

THE MINISTER OF AGRICULTURE (SHRI
CHATURANAN MISHRA) (a) The Central Potato
Research Institute has undertaken a number of research
projects to increase potato production in the country. The
five projects have been undertaken on post-harvest of
technology aspects of potato recently.

(b) The following five projects have been initiated
from July, 1997.

1. Evaluation and improvement of traditional
potatu storage methods,

2. Studies on processed edible products from
potato,

3. Development of fermented edible products from
potato,

4. Studies on post-harvest storage rots of
potatoes under different storage conditions, and

5. Study on the availability and utilization pattern
of potato in different regions of the country.

(c) and (d) Since the projects have been initiated
recently, question does not arise.

(e) As a result of concerted research efforts, average
productivity has increased to 16.9 tonnes per hectare
and all India average cost of production to about
Rs. 33,285 with net returns of Rs. 13,186 per hectare
during 1995-96.

[English]
Krishi Vigyan Kendras

*299. SHRI SANDIPAN THORAT : Will the Minister
of AGRICULTURE be pleased to state:

(a) the details of Krishi Vigyan Kendras approved
and functioning at present with estimated cost of each
Kendra, State-wise;
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(b) whether some of Krishi Vigyan Kendras are
lagging behind the schedule for their operation;

(c) if so, the details thereof, State-wise;

(d) whether the Government have reviewed the
implementation of the scheme in the country, particularly
in Maharashtra;

(e) if so, the details thereof, State-wise;

(f) whether the Government have initiated any action
plan for completion of those projects speedily during 1997-
98, which are lagging behind the schedule; and

(g) if so, the details thereot?

THE MINISTER OF AGRICULTURE (SHRI
CHATURANAN MISHRA) : (a) Indian Council of
Agricultural Research (ICAR) has approved for the

SHRAVANA 21, 1919 (Saka)

to Questions 126

establishment of 261 Krishi Vigyan Kendras (KVKs) in
the country. The State-wise details of KVKs and their
expenditure during 8th Plan are given in Statement-|
attached. The average expenditure of a KVK worked out
to be Rs. 62.18 lakhs for the five years.

(b) and (c) Out of 261 KVKs, 78 approved recently
during Vllith Five Year Plan are in various stages of
establishment. The list of these 78 KVKs is given in
Statement-1l attached.

(d) and (e) The implementation of the activities of
the KVKs and their performance are reviewed regularly
every year in State and Zonal level workshop and
accordingly the annual action plans are finalised for each
KVK including those 23 in Maharashtra.

(f) and (g) The action plan after assessment of the
facilities needed for the KVKs sanctioned during the Vilith
Plan has been developed for support during IXth Plan.

Statement |

List of 261 Krishi Vigyan Kendras

Sl No  Designation and Address Name of the Host institute Cost in VIl Plan Year of
of the KVK (Rs. in iakhs) Sanction
1 2 3 4 5
Andaman & Nicobar
1. Traning Organiser, The Director, 89.49 1992
Krishi Vigyan Kendra, CARI, Central Agril. Research institute,
Port Blair-744101 Port Blair-744101 (A&N)
Andhra Pradesh
2. Traning Organiser, Bhagaya Tuta Charitable 29.26 1995
Krishi Vigyan Kendra, Trust, Yellamanachily,
Vishakhapatnam-531005 Vishakhapatnam-531005
3 Trainmg‘Organiser. Vice-Chancellor, 21.35 1995
Knshi Vigyan Kendra, Andhra Pradesh Agriculture
Opp. Rama Krishnan Temple Univ., Rajendranagar
UNDI, Rayalam Bhimavaram Hyderabad-500030 (AP)
West Godavar-534208
4. Training Organiser. -do- 50.82 1984
Knshi Vigyan Kendra.
Malyal Farm,
Village Malyal,

Distt. Warangal-506 101
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5. Training Organiser, Vice-Chancellor, 71.20 1984
Krishi Vigyan Kendra, Andhra Pradesh Agricultural
Agril. Research Station, University, Rajendranagar
Amadalavalsa, Hycerabad (A.P) 500 030
Distt. Shrikakulam-532523

6. Training Organiser, -do- 67.83 1983
Krishi Vigyan Kendra,
DCMS Building, Kalanagar
Distt. Anantpur

7. Training Organiser, -do- 62.67 1984
Krishi Vigyan Kendra,
Rastakuntabai,
Distt. Vizianagaram-535523

8 Training Organiser, -do- 76.98 1992
Knshi Vigyan Kendra.
Nandyal. M.C. Farm P.O
Disti. Kurnool-518503

9 Training Organiser, Secretary, 85.56 1989
Knshi Vigyan Kendra, Shri Hanumantharaya
P.O. Baraganapalli, Educational & Charitable Soc.,
Yagantipalle-513524, Rendakanti Public School,
Distt. Kurnool lluru, Kothapeate (AP)

10.  Training Organiser, Chairmar, 85.32 1992
Krishi Vigyan Kendra, Decan Development Society,
P.O. Box No. 214, Zaheerabad. A-5 Meera Apartment,
Distt. Medak-502220 Basheerbagh, Hyderabad (AP)

11 Traming Organiser. Chairman, 158.44 1992
Knshi Vigyan Kendra, Rayalseema Seva Samithi,
RASS Vanasthli 9, Old Hazur Office Building,
Village Karakanbadi. Tirupati (A.P)
Distt Chittoor-517501

12, Training Organiser, Secretary 160.17 1983
Knshi Vigyan Kendra, Sn Aurobindo Institute of Rural
Gaddipalli-508201, Development,
Distt. Nalgonda Gaddipalli-508201 (A.P)

13, Training Organiser, Director, 101.07 1992
Knshi Vigyan Kendra. Gram Nava Nirman Samithi,
Jammikunta, H.No. 1-9-639/1,
Distt. Kanmnagar-505122 Vidyanagar,. Hyderabad (AP)

14, Training Organiser, Chairman, 114.15 1992
N.G. Ranga Knshi Vigyan Kendra, Vinayashram, Kawur,
Vinayshram, Kavur, Distt. Guntur (AP)
Distt. Guntur

15 Traning Organiser. The Executive Director, 74.22 1992

Knsht Vigyan Kendra,
Behind M.R.O. Office,
Kotha, Madanpur,

Distt. Mahaboobnagar

Youth for Action.
1-8-702/26/1, Padma Colony,
Hyderabad (AP)-500044




129

Written Answers

SHRAVANA 21, 1919 (Saka)

to Questions

130

3 4 5

16.  Tiaining Organiser, Director, 94.14 1976
Krishi Vigyan Kendra, CRIDA Complex,
CRIDA, Hyatnagar, - Saidabad, P.I. Santoshnagar,
Distt. Rangareddy Hyderabad (AP)

17. Training Organiser, Director, 127.84 1983
Knshi Vigyan Kendra, CTRI,
Kaivacherla, Rajahmundry-500659
Rajahumundry-533105 (AP)
Distt. East Godawari

Arunachal Pradesh

18.  Training Organiser, Director, 73.07 1979
Krishi Vigyan Kendra, ICAR Complex for NEH Region,
ICAR Complex for NEH Region, Umroi Road,
791101, Basar, Barapani-793103
Distt. West Siang (Meghalaya)

Assam

19 Training Organiser, Vice-Chancellor, 49.38 1993
Krishi Vigyan Kendra, Assam Agril. University
Assam Agricultural University, Jorhat-785013 (Assam)
Khuontail, Golaghat-785601

20 Training Organiser, -do- 3947 1994
Krishi Vigyan Kendra,
Assam Agricultural University
Arunachal, Silchar-788025
Cachar, Assam

21, Training Organiser, -do- - 1996
Krishi Vigyan Kendra,
Tinsukhia

22.  Training Organiser, -do- 92.31 1979
Krishi Vigyan Kendra,
Assam Agricultural University,
Napam, Sonitpur, Tezpur 25,
c/o P.B. No. 51, Tezpur Main Post
Cffice. (Assam)

23.  Training Organiser, -do- 56.60 1985

Krishi Vigyan Kendra,
Assam Agricultural University
Triipara, Gossaigaon-783360
Dist. Kokarajhar (Assam)
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Bihar

24

25

27

28

[
[fe)

30

31

32

34

Traming Organiser,
Knshi Vigyan Kenara,
SCADA. P.O. Aara,
Bhcjpur-802301

Training Organiser.
Knshi Vigvan Kendra.
Sindr Dhanbad-828122

Training Organ'ser,

Knshi Vigyan Kendra.
Sharma Bharti Khadigram
P.O Jamu-811313

Traiming Organiser.

Krishi Vigyan Kendra
VPO Basaith. Chandpura,
Madhuban:-847102

Traning Organiser.
Knshi Vigyan Kendra.
Darbhanga

Traming Organiser,
Krsni Vigvan Kendra.
Hajipur Farm. Vaishalt

Training Organiser.
Knshi Vigyan Kendra.
Agwanpur. Distt. Seharsa-859901

Training Organiser.
Knshi Vigyan Kendra.
Saraiah Farm. Muzaffarpur

Chie! Training Organiser.
Knshi Vigyan Kenara.
Munger. P.O. Sankaspur.
Distt Munger-811201

Chief Training Organiser,
Knshi Vigyan Kendra,

P C. Viay Nagar
Banka-813101

Training Organiser

Kush: Vigyan Kendra.

PG Meghaul Khodawanpur,
Distt Begusaras

3 4 5
Chairman, 40.13 1993
SCADA, Patna (Bihar)

Chairman, 37.98 1994
Hindustan Fertiliser Corporation,

New Delhi

Chairman,

Khadi Gramoydog Sangh 7291 1994
Khadigram, Jamui-811313

(Bihar)

Chairman,

S.K. Chowdhry Educational 131.95 1994
Trust,

New Delhi

Vice-Chancellor. 9.30 1996
Rajendra Agricultural University,

Samastipur-848125 (Bihar)

-do- 1.00 1997
-do- 48.72 1979
-do- 1.00 1997
-do- 62.13 1979
-do- 49.03 1983
-do- 65.58 1992
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35, Chief Training Organiser, Vice Chancellor, 51.43 1992
Krishi Vigyan Kendra, Rajendra Agril., University
Barh. Samastipur-848125
Distt. Patna (Bihar)

36.  Training Organiser, -do- 51.90 1992
Krishi Vigyan Kendra,
P.O. Harnaut,
Distt. Nalanda-848125

37.  Chief Training Organiser, Vice-Chancellor, 47.47 1983
Knshi Vigyan Kendra, Birsa Agricultural University.
P.0. Jagannathpur Kanke, Ranchi (Bihar)-834006
Distt. West Singhbum-833203

38.  Training Organiser, Secretary, 122.84 1977
Knshi Vigyan Kendra, Ramkrishna Mission Ashram
Ramkrishna Mission Ashram, Morabadi, Ranchi-834008
P.0. Morabadi, Ranchi-834008 (Bihar)

39.  Training Organiser, General Secretary, 57.65 1985
Knshi Vagyan Kendra, Santhal Paharia Seva Mandal,
Sujanai, P.O. Ghorlash, Deoghar-714152
Distt. Deoghar-8144%2 (Bihar)

40.  Training Organiser, Directoress, 73.16 1984
Krishi Vigyan Kendra. Holycross V.T 1.,
Holycross V.T 1., Hazaribagh-825301
Hazaribagh-825301 (Bihar)

41, Training Organiser, General Secretary 87.93 1979
Knsht Vigyan Kendra, Gram Nirman Mandal Ashram
P.O. Sokhodeora, Sokhodeora-805106
Distt. Nawada-805106 Distt. Nawada (Bihar)

42.  Training Organiser, President, 51.08 1992
Knshi Vigyan Kendra, Banvasi Seva Kendra,
Banvasi Seva Kendra, Adhaura. Kaimur Plateau
P.O. Adhaura. Kaimur Plateau. Distt. Bhabhua-821116 (Bihar)
Bhabhua-821116

43, Training Organiser, Vice-Chancellor 9.00 1996
Knshi Vigyan Kendra. Rajendra Agricultural University
Shekhpura Samastipur-848125 (Bihar)

Delhi

44, Training Organiser, Chairman, 45.72 1995
Knshi Vigyan Kendra, NAFED/NHRDF
Upwa, New Delhi-110073 New Delhi
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Goa
45.  Traning Organiser, Officer On Special Duty 80.37 1984
Knshi Vigyan Kendra. ICAR Research Complex
ICAR Complex Ela, Ela. Old Goa-403202
Old Goa-403202
Gujarat
46.  Traning Organiser, Chairman 34.59 1994
Knshi Vigyan Kendra. Bhartiya Agro-Industnies
Bharauch Foundation, Pune (Maharashtra)
47.  Traning Organiser, Chairman 40.55 1994
Knshi Vigyan Kendra, Mangal Bharti
Mangal Bharti Golagamadi, Golag Mandi, Vadodara
Banadurpur. Baroda-391125
48 Traning Organiser. Vice-Chancellor 66.59 1976
Krishi Vigyan Kendra. Gujarat Agril. Univ., Govt
Distt Banaskantha-385535 Bunglow. No. 6. Shanibagh.
Ahmedabad (Gujarat)
49  Training Organiser. -do- 86.83 1985
Knshi Vigyan Kendra,
Regional Hill Millet Research
Station. Waghai, Dist. Dangs
50  Traming Organiser, -do- 61.09 1976
Knshi Vigyan Kendra,
Devgambana
Distt Panchmahals-389380
51 Traning Organiser, Vice-Chancellor 63.19 1985
Knsh: Vigyan Kendra. Gujarat Agril. University,
Devtay (Sojtra). Govt. Bunglow. No. 6. Shahibagh,
Distt. Kheda-387240 Ahmedabad (Gujarat)
52.  Traning Organiser, -do- 74.15 1977
Kushi Vigyan Kendra,
Vil Randhja.
Distt. Gandhinagar-383630
53.  Traning Organiser, -do- 40.87 1992

Knshi Vigyan Kendra,
P O. Ambhet Ashram,
Via Vap. Distt. Vaisad-396191
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54.  Training Organiser,
Krishi Vigyan Kendra,
Samoda, Ganwada, Taluka,
Sidhpur. Distt. Mehsana-384130

55.  Training Organiser,
Krishi Vigyan Kendra,
Mundra,

Distt. Kutch-370421

Haryana

56.  Training Organiser,
Krishi Vigyan Kendra
Seema Theatre Commercial
Complex, Court Road,
Panipat-132103

57.  Training Organiser,

Krishi Vigyan Kendra. No. 2 Rajendra
Park, Mahesh Nagar. Ambala Cantt.

Ambala

58.  Training Organiser,
Knshi Vigyan Kendra,

Plot No. 82. Auto Market. Sadalpur

Hissar-125052

59.  Training Organiser,
Krishi Vigyana Kendra.
P.O. Peoda,
Kaithal-132027

60.  Training Organiser,
Krishi Vigyan Kendra,
House No. 2131, Urban Estate.
Jind-126102

61.  Training Organiser,
Krishi Vigyan Kendra,
430/13, Urban Estate,
Kurukshetra-132118

62.  Training Organiser,
Krishi Vigyan Kendra,
Sector-14. House No. 449,
Sonipat-131001

Director

Saraswati Gram Vidyapeeth
Samoda, Distt. Mehsana.
(Gujarat)

Chairman

Rural Agro. Research &
Development Society,
Gandhigram Road. Juhu, Bombay

Vice-Chancellor
Haryana Agril. University
Hissar (Haryana)

President,

Society for Creation of Heaven
on Earth., Chanakyapun

New Delhi

Vice-Chancellor
Haryana Agril. University
Hissar (Haryana) 125 004

-do-

-do

83.16

84.10

21.45

61.83

76.24

50.06

39.13

29.70

68.39

1992

1992

1993

1993

1989

1992

1992

1992

1992
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63.  Training Organiser, Vice-Chancellor 59.69 1992
Krnshi Vigyan Kendra, Haryana Agril. University,
House No. 604. Sector-16A. Hissar (Haryana)-125004
Farndabad-121001

64.  Training Organiser, -do- 53.49 1992
Knshi Vigyan Kendra,
House No. 269-4.
Mode! Town, Yamunanagar-135001

65.  Training Organiser Secretary, 86.03 1983
Krishi Vigyan Kendra, Bhagwat Bhakti Ashram,
Sri B.B. Ashram., Rampura. Rampura,
Rewari-123401 Distt. Rewari (Haryana)

66.  Traming Organiser. Director, 53.66 1983
Krishi Vigyan Kendra, Indian Agricultural Research Institute,
Shikohpur. Gurgaon-122001 New Delhi-110012

67.  Training Organiser, Director, 68.90 1976
Knshi Vigyan Kendra, National Dairy Research
National Dairy Research Institute, Institute, Kamal-132001
Karnal-132001 (Haryana)

Himachal Pradesh

68.  Training Organiser, Vice-Chancellor. 26.30 1993
Knshi Vigyan Kendra, Himachal Pradesh Krishi
HPKV, Unna-174303 Vigyan Vishwavidyalaya.
Palampur (HP) Palampur (HP)

69 Traning Organiser, -do- 26.74 1993
Knshi Vigyan Kendra,
Mandi

70.  Traming Organiser, Chairman, 36.37 1993
Knsht Vigyan Kendra, Foundation for Organisational
Vill. Kudowada. P.O. Channer Research & Education,
Indara. Distt. Kangra-176401 New Delhi

71 Training Organiser, Vice-Chancellor, 27.33 1995
Knshi Vigyan Kendra, YSPUH&F, Solan
Sharbo ai Rekong Peo
Kinnaur-171107

72.  Traming Organiser, -do- 33.66 1995

Knshi Vigyan Kendra,
YSPUHF, Near Petrol Pump,
Rohru, Shimla-171207
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73.  Training Organiser, Vice-Chancellor 73.24 1982
Krishi Vigyan Kendra, HPKV, Himachal Pradesh Krishi
Reg. Rs. Stn., Dhaula Kuan, Vishwa Vidyalaya,
Distt. Sirmur-173001 Palampur-176 062 (HP)

74.  Training Organiser, -do 82.13 1985
Krishi Vigyan Kendra. HPKYV,
Agril. Research Station
Bajaura, Kullu-175125

75.  Traning Organiser, -do- 95.32 1989
Krishi Vigyan Kendra,
Bara,
Distt. Hamirpur-177044

76.  Training Organiser, -do- 72.87 1991
Krishi Vigyan Kendra,
P.O. Sultanpur, Baloo,
Distt. Chamba-176314

Jammu & Kashmir

77.  Traning Organiser, Vice-Chancellor, 29.43 1993
Krishi Vigyan Kendra, S.K. University of Agricultural
Leh Sciences & Technology, Srinagar

78 Training Organiser, Secretary, 82.58 1993
Krishi Vigyan Kendra, Shiv Gramodyog Mandal,
Kalibari, Kathua-184104 Kathua (J & K)

79.  Training Organiser, Vice-Chancellor 53.98 1983
Krishi Vigyan Kendra, Sher-e-Kashmir Univ. of Agril.
Malangpura. Sci. & Tech., Dalgate
Distt. Anantnag Srinagar (J & K)

80. Training Organiser, -do- 78.97 1992
Krishi Vigyan Kendra,
Agril. Res. Stn., R.S. Pura,
Distt., Jammu-181102

Karnataka

81.  Traming Organiser, President, 32.62 1994
Krishi Vigyan Kendra, JSS Rural Development
Suttur, Mysore Foundation, Mysore

82  Traning Organiser. President. 52.83 1994

Knshi Vigyan Kendra,
Chikkabalapur, Kolar

Kamataka Welfare Society,
Chikabalapur (Kular)
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83.  Training Organiser, Vice-Chancellor 41.48 1994
Krishi Vigyan Kendra, Unwversity of Agril. Sciences,
Hegari, Bellary Dharwad

84.  Training Organiser, President, 55.86 1994
Krishi Vigyan Kendra, Belgaum Integrated Rural
Tukanatti Gohak, Development Society, Belgaum
Belgaum-591319

85.  Training Organiser, Vice-Chancellor. 41.53 1994
Krishi Vigyan Kendra, University of Agril. Sciences.
Reg. Res. Stn., Raichur Dharwad

86. Training Organiser, -do- 67.27 1977
Krishi Vigyan Kendra,
Hunumanamatti-581135
Distt. Dharwad

87.  Traning Organser, Vice-Chancellor, 53.70 1985
Knshi Vigyan Kendra, University of Agril. Sciences,
Agril. Research Station, Dharwad
Janawada, Bidar

88.  Training Organiser, Vice-Chancellor, 30.84 1985
Krishi Vigyan Kendra, University of Agri. Science,
Regional Research Station, Bangalore
Mudigere-577132 (Karnataka)
Chickmaglur

89.  Training Organiser, -do- 35.99 1992
Knshi Vigyan Kendra,
(UAS), Kandali,
Distt. Hassan

90.  Traming Organiser, Director, 96.46 1976
Knshi Vigyan Kendra, iIHR, 255 Upper Palace,
Gonikoppal-571213, Orchards. Bangalore-560079
Distt. Kodagu (Karnataka)

91, Training Organiser, Chairman 99.95 1985

Krisht Vigyan Kendra,
K.H. Patil Agnl. Science
Foundation,
Hulkoti-582205

Gadag Taluk,

Distt. Dharwad

Agricuttural Sciences Foundation
Hulkoti-582205

Distt. Dharwad

(Kamataka)
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Kerala

92.  Training Organiser, Chairman, 48.46 1994
Krishi Vigyan Kendra, Christian Agency for Rural
Pathenamthitta Development, Thiruvalla,

Pathenamthitta (Kerala)

93.  Training Organiser, Vice-Chancellor 45.04 1994
Knshi Vigyan Kendra, Kerala Agril. University
Sadanandapuram, Mannuthy-680651
Quillon Thrissur (Kerala)

94.  Training Organiser, President, 46.41 1994
Krishi Vigyan Kendra, Bapooji Sewak Samaj,
Chakkupallam, Chakkupallam, Idukki (Kerala)
Idukki

95.  Training Organiser, Vice-Chancellor 68.36 1979
Krishi Vigyan Kendra, Kerala Agril. University '
Regional Research Station, Mannuthy-680651
Pattambi-679306 Thrissur (Kerala)
Distt.-Palighat

96. Training Organiser, -do- 54.33 1984
Krishi Vigyan Kendra,
Regional Research Station,
Ambalavayal-673593,
Distt. Wynad

97.  Training Organiser, Director 50.06 1976
Krishi Vigyan Kendra, Central Marine Fishenes
Central Marine Fisheres, Ressarch Institute,
Res. Stat., Narakkal-682505, Distt. Cochin (Kerala)
Ernakulam

98.  Training Organiser, President 71.40 1979
Knshi Vigyan Kendra, Mitraniketan,
Mitraniketan, Vellanad,
Vellanad-696543, Distt Trivendrum-696543
Distt. Thiruvananthapuram (Kerala)

99.  Training Organiser, Director 82.60 1991
Krishi Vigyan Kendra, Central Plantation Crops
Central Plantation Crops Research Institute,
Research Institute, Kasargod-671124
Kasargod-671124 (Kerala)

100.  Traning Organiser, Director 111.92 1992

Krishi Vigyan Kendra,
Peruvannamuzhi,
Calicut-673012
Kozhikode

Indian Species Research Instt.,
Calicut (Kerala)
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Lakshadweep Islands
101, KVK, Minicoy Islands Regional Centre - 1996
Central Marnne Fisheries Research
Institute
Lakshadweep
Madhya Pradesh
102.  Training Organiser, Vice-Chancellor, 28.32 1994
Knshi Vigyan Kendra. Jawaharlal Nehru Krishi Vishwa-
Block Office Compound, Vidyalaya, Jabalpur (MP)
Seoni
103.  Traning Organiser. -do- 30.82 1994
Knshi Vigyan Kendra,
Near Lalitpur Naka,
Tikamgarh-472001
104.  Traning Organiser. -do- 37.92 1994
Krishi Vigyan Kendra,
College of Agril.. Warwadi Farm.
East Nimar (Khandwa)
105.  Training Organiser. -do- 44.32 1994
Knshi Vigyan Kendra,
Kathi Bagh, Rajgarh
106.  Traming Organiser. -do- 4182 1994
Knshi Vigyan Kendra,
Post-Aaraon. Guna
107.  Training Organiser. Vice-Chancellor, 40.07 1994
Knshi Vigyan Kendra. ‘ndira Gandhi Krishi Vishwa-
Sarguja Vidyalaya, Raipur (MP)
108.  Traming Organiser, President, 18.50 1994
Knshi Vigyan Kendra. Kalukheda Shikshat Samiti
Joara, Kalukheda, Ratlam
Distt. Ratlam-457340
109 Traning Organiser. Vice-Chancellor. 75.01 1984
Knshi Vigyan Kendra, IGKVV, Indira Gandhi Krishi Vishwa-
Research Station. Sarkanda Vidyaiaya, Raipur (MP)
Farm. Bilaspur-495001
110.  Traning Organiser, -do- 70.85 1992

Rana Hanuman Singh
Knshi Vigyan Kendra
Bydgaon Block-Kirnapur.
P.O Pala Balaghat-481115
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111, Training Organiser, Vice Chancellor, 81.70 1992

Knshi Vigyan Kendra, Indira Gandhi Krishi Vishwa-
College of Veterinary and Vidyalaya, Raipur (MP)
Animal Husbandry Science.
Gokulan, G.E. Road,
Anjora, Durg-491001
112, Training Organiser, Vice-Chancellor, 80.39 1983
Krishi Vigyan Kendra, JNK.V.V,, Jabalpur (MP)
Regional Agril. Research
Station, Chandangaon,
Chhindwara-480001
113.  Training Organiser, -do- 82.08 1984
Krishi Vigyan Kenura,
JNKVV Farm,
Jhabua-457661
114, Training Organiser, -do- 35.27 1992
Krishi Vigyan Kendra
Gowviana Site Post Box-7,
Sidhi, Distt. Sidhi-486661
115, Training Organiser, -do- 37.55 1992
Krishi Vigyan Kendra
Birhulia farm,
Shahdoi
116 Training Organiser Director. 81.83 1979
Knshi Vigyan Kendra CIAE. Nabibagh,
Central Institute of Agriculture Barasia Road,
Engineering (ICAR), Bhopal-462018 (MP)
Nabibagh. Berasia Road
Bhopal-462018
117. Traning Organiser, Secretary 14.09 1992
Krshi Vigyan Kendra Mata Rukmini Seva Santhan,
Mata Rukmini Seva Sansthan. Via. Dimrapal,
Via-Dimrapal P.O. Jagdalpur
P.O Jagdalpur Distt. Bastar-494001 (MP)
Distt. Bastar-494001
118 Traning Organiscr, President, 73.18 1992

Knshi Vigyan Kendra
Maiwa Mahila Vikas Sami,
P.O. Siron,

Distt. Vidisha-464228

Shn Malwa Mahila Vikas Samiti,
32. Niyamatpura. Shajananbad

Bhopal (MP)
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119.  Training Organiser, Secretary 14.88 1976
Krishi Vigyan Kendra Kasturba Gandhi National
Kasturba Gandhi Memorial Trust,
National Memorial Trust, Kasturbagram
Kasturbagram, Indore (MP)-450020
Indore-420020

120.  Training Organiser, Chairman 63.29 1992
Krishi Vigyan Kendra Deen Dayal Research Institute
Deendayal Research Institute, 7-E, Swami Ram Tirth Nagar,
Majhgawan, Satna-485331 Rani Jhansi Road, New Delhi

Maharashtra

121.  Traning Organiser, Vice-Chancellor 39.95 1994
Krishi Vigyan Kendra, Yashwantrao Chavan
Y.C, Maharashtra Open Univ., Maharashtra Open University,
Nasik-422005 Nasik (Maharashtra)

122.  Training Organiser, President, 78.26 1994
Knshi Vigyan Kendra, Jeevan Jyoti Charitable Trust,
Bhagyanagar, Parbhani (Maharashtra)
Parbhani-431401

123.  Training Organiser, D.Y. Patil Education Society, 39.95 1994
Krishi Vigyan Kendra, Talashande, Kolhapur (Maharashtra)
P.O. Talasadi
Kolhapur-416012

124.  Training Organiser, Chairman, 28.54 1994
Krishi Vigyan Kendra, Satpuda Education Society,
Jalgaon.-Jamod, Jalgoan-Jamod
Buldana-443402 Buldana (Maharashtra)

125.  Training Organiser, Director, 34.36 1994
Krishi Vigyan Kendra, Central Instt. of Cotton Research,
CICR P.O. No. 225, Nagpur (Maharashtra)
Nagpur-440001

126.  Training Organiser, President, 45.70 1995
Krishi Vigyan Kendra, Shram Sadhna Trust,
57, Congress Nagar, 57, Congress Nagar
Amravati-444602 Amravati-444602 (Maharashtra)

127.  Training Orgamiser, President, 42.45 1995

Knshi Vigyan Kendra
Madhubani Colony Camp.,
Amravati-444602

Shram Safalya Foundation,
Madhoban Colony Camp.

Amravati-444602 (Maharashtra)
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128.  Training Organiser, Chairman, 4545 1994
Knshi Vigyan Kendra Jawanarlal Nehru Institute of
HIG Colony, Near ITI Education, Science & Techn. Res.
Nanded Nanded (Maharashtra)

129.  Training Organiser, President, 108.64 1994
Krishi Vigyan Kendra, Shabari Krishi Pratisthan,
51, Railway Lines, Solapur (Maharashtra)
Solapur-413001

130.  Training Organiser, Presideni, 74.85 1994
Krishi Vigyan Kendra, Karda. SUVIDE Foundation, Risod,
Risod, Akola-444106 Akola (Maharashtra)

131, Training Organiser. President, 17.90 1995
Krishi Vigyan Kendra, Polp Falaotpadan Sahakar Samithi
Polp Adarsh Krishi, Sindhudurg (Maharashtra)
Sindhudurg-416622

132.  Training Organiser, Vice-Chancelior 73.28 1978
Knshi Vigyan Kendra, Punjabrao Knishi Vidyapeeth,
Selsura, Krishinagar,
Distt. Wardha Akola (Maharashtra)

133.  Training Crganiser, Vice-Chancellor 8043 1983
Knshi Vigyan Kendra Marathwada Agril. University,
Paithan Road, Parbhani (MS)-415712
Aurangabad-431005

134.  Training Organiser, Vice-Chancellor 69.59 1983
Krishi Vigyan Kendra, Konkan Krishi Vidyalaya
Shirgaon, Dapoli
Distt. Ratnagin Ratnagiri (Maharashtra) 415712

135.  Training Organiser Vice-Chancellor 86.06 1983
Knshi Vigyan Kendra Mahatma Phule Krishi Vidyapeeth
Agril. Reseaich Station Rahuri-413712
Dhule, Distt. Dhule-424004 (MS)

136.  Training Organiser. Secretary 108.73 1976
Knshi Vigyan Kendra Gokhale Education Sociaty.
Gokhale Education Society, BYK College of Commerce
Koabad Hill-401703 Nasik (MS)
Distt. Thane

137.  Traniniing Organiser, Chairman, 115.39 1984

Krishi Vigyan Kendra
Satpura Vikas Mandal, Pal.
Taluka: Raver,

Distt. Jalgaon-425508

Satpura Vikas Mandal Pal.
Taluka : Raver,
Distt. Jalgaon (MS)
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138.  Training Organiser, Chairman 83.32 1992

Krishi Vigyan Kendra, Deen Daya! Research Institute
Adarsh Colony, &-E, Swaini Ram Tirth Nagar,
Village-Ambajogai, Rani Jhansi Road, New Delhi
Distt. Beed-431517
139.  Training Organiser, Chairman 90.61 1992
Knshi Vigyan Kendra Kalyani Gorakshan Trust,
Kalavade. Karad. AJ2, Priyadarshan Appartment Koregaon Raod.
Distt. Satara-415110 Pune (MS)
140, Traning Organiser, Chairman, 109.59 1992
Knshi Vigyan Kendra Agril. Development Trust,
Sharda Nagar. Sharada Nagar,
Baramati-413115. Baramati, Distt. Pune
Distt. Pune
141, Training Organiser, Chairman 112.92 1992
Knshi Vigyan Kendra Pravara Instt. of Res. & Edu.
Babhleshwar, Shnrampur Tal. in Natural & Soc. Sci,, Parvaranagar.
Distt. Ahmednagar-413736 Distt. Ahmednagar (MS)
142, Training Organiser President, 61.89 1992
Knshi Vigyan Kendra Vasant Prakash Vikas
C-413. Vasant Dada Sakar Pratishthan, Opp. Sahkari,
Sahakar Karkhana, Sakhar Karkhana Ltd.,
Distt. Sangl-416416 Sangli-416416 (MS)
143.  Training Organiser. Secretary
Knsh: Vigyan Kendra Marathwada Sheti Sahayya 155.66 1992
PB No 45 SP. Road. Mandal, P.B. No. 45,
Distt. Jalna-431203 Sardar Patel Road.
Jaina-431203(MS)
Manipur
144 Traning Organiser. Director 75.59 1979
Knshi Vigyan Kendra ICAR Complex for NEH Region
ICAR Complex for NEH Region, Umroi Road,
Lamphelpet. Imphal-795004 Barapani-793103
Manipur (Meghalaya)
Meghalaya
145 Traning Organiser, Director 107.02 1979
Knshi Vigyan Kendra ICAR Complex for NEH Region
ICAR Complex for NEH Region, Umroi Road,
Sansan Girri. Bobasipara, Barapani-793103
Tura-794005 (Meghalaya)

West Garo Hills, Meghalaya
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Mizoram
146.  Training Organiser, Director of Agriculture — 1995
Knshi Vigyan Kendra, Govt. cf Mizoram
State Deptt. of Agril., Aizawal (Mizoram)
Hnahthial Lunelei, Mizoram
147.  Training Organiser, Director of Agriculture 57.60 1979
Krishi Vigyan Kendra Govt. of Mizoram
Farm Science Centre, Aizawal (Mizoram)
Deptt. of Agril.
Gowt. of Mizoram
Kolasib-796081,
Mizoram
Nagaland
148.  Training Organiser, Director 74.78 1977
Krishi Vigyan Kendra. ICAR Complex. for NEH Region,
ICAR Complex for NEH Region, Umror Road. Baraopani
Jharanpani, Shillong (Meghalaya)-793103
Medziphema-797106
Nagaland
Orissa
149.  Training Organiser, Director, 23.70 1994
Knshi Vigyan Kendra, Central Rice Research
Dhenkanal (Onssa) Institute, Cuttack (Ornissa)
150.  Training Organiser, -do 25.00 1994
Krishi Vigyan Kendra,
Angul
(Orissa)
151, Training Organiser, Vice-Chancellor 40.96 1994
Knshi Vigyan Kendra Orissa University of Agril. &
Kendrapada Technology, Bhubaneshwar
(Orissa)
152.  Traning Organiser, -do- 92.88 1982
Knshi Vigyan Kendra
Regional Research Station,
Semiliguda, P. Box 10,
Sunabeda-76€3002
Distt. Koraput
153, Training Organiser, -do- 89.59 1982

Krishi Vigyan Kendra
Regional Research Station,
Judia Farm, P.O.

Distt. Keonjhar,

Keonjhar- 758002
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154, Training Organiser, Vice-Chancellor, 76.22 1983
Knshi Vigyan Kendra Orissa University of Agril. &
P.O. Devog via Singila, Technology Bhubaneshwar
Baliapal. (Ornissa)
Distt. Balasore-756026
155 Traning Organiser, -do- 83.24 1985
Knshi Vigyan Kendra
Bhanjanagar. At : Benakunda.
P.O. Dihapadhal, Via Bhanjanagar,
Distt, Ganjam-761126
156.  Training Organiser, -do- 69.54 1992
Knshi Vigyan Kendra
Gambharpalli. P.O. Larambha,
Distt. Sambalpur-768102
157.  Traning Organiser, -do- 67.54 1982
Knshi Vigyan Kendra
P.O. Udyagn,
Distt Phulbani-762100
158 Traming Organiser, -do- 91.39 1992
Krishi Vigyan Kendra
Reg. Res. Stn.. NARP Campus.
Bhawant Patna,
Distt. Kalahandr (Onssa)
5% Traming Organiser, Director 83.98 1976
Krsh: Vigyan Kendra CIFA, Kausalyaganga Dhauli,
CiFA Kausalyaganga. Bhubaneshwar-751005
DOhaut. Bhubaneshwar-751002 (Ornissa)
160 Traning Organiser. Director 46.86 1992
Knshi Vigyan Kendra Santhpur, CRRI, Cuttack
Cuttack-753006 (Onssa)
Pondicherry
161 Tramng Organiser. Chief Secretary 9.73 1994
Knsri Vigyan Kendra Gowvt. of Pondicherry
Madur Karaikal-609607 Chief Secretariat Bidg.,
Pondicherry-605009
162  Traming Orgamiser. -do- 63.15 1974

Kashi Vigyan Kendra.
Kusumbapet,
Pondicherry-605009
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163.

164.

165.

166.

167.

168.

169.

170.

7.

Training Organiser,
Krishi Vigyan Kendra,
Kheri, Distt. Sangrur

Training Organiser,
Krishi Vigyan Kendra,
Reg. Res. Stn,
Faridkot-151203

Training Organiser,
Knshi Vigyan Kendra,
Langroya,

Distt. Jallundhar

Training Organiser,

Knshi Vigyan Kendra,

Hardochan Road, Old Gurunanak
College Building, Gurudaspur,
Distt. Gurudaspur-143521

Training Organiser,

Knshi Vigyan Kendra.

Malwal Farm, G.T. Road. Ferozpur
Distt. Firozpur-152001

Training Organiser,
Knshi Vigyan Kendra,
Near Kheti Bhawan,
Dabawall Road
Bhatinda-151001

Training Organiser,
Krishi Vigyan Kendra,
Bahowal.

Distt. Hoshiarpur-146105

Training Organiser,
Knshi Vigyan Kendra,
P.B. No. 22

Village Rauni

Distt. Patiala-147001

Training Organiser,
Krishi Vigyan Kendra,
Sultanpur Road.

Near New Grain Market,
Kapurthala,

Distt. Kapurthala-144601

Vice-Chancellor,
Punjab Agril. University,
Ludhiana-141004 (Punjab)

-do-

-do-

-do-

Vice-Chancellor
PAU.
Ludhiana

-do-

-do-

-do-

-do-

31.84

29.50

24.60

85.07

100.50

93.66

121.78

92.90

95.20

1993

1994

1994

1982

1988

1989

1989

1989
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Training Organiser,
Knshi Vigyan Kendra.
Abhor.

Distt. Ferozepur

Rajasthan

173.

175

178

179

180

Training Organiser,
Knshi Vigyan Kendra,
Dhoinda,
Rajsamand-313342

Traning Organiser.
Knshi Vigyan Kendra.
Station Road. Anta.
Baran-325202

Training Organiser.
Knsht Vigvan Kendra.
Teachers Colony.
Gupteshwar Road.
Dausa-303303

Traning Orgamiser.
Knshi Vigyan Kendra.
B-33. Man Naagar.
Distt Jnunjhunu (RAJ;

Training Organiser.
Knshi Vigyan Kendra

Borwat Agri. Researcn Station.

Distr Banaswara-327001

Traning Organiser.
Knsh: Vigyan Kendra
Fatehpur Sekhawati.
Distt Sikar-332301

Training Organiser,
Krshi Vigyan Kendra,
Foader Farm,
Viliage-Beechwal.
Distt Bikaner-334002

Training Organiser,
Knshi Vigyan Kendra,
Keshwana,

Distt. Jalore-342001

3 4 5
Director 102.60 1992
Central Institute of Post Harvest
Engineering & Technology,
Ludhiana (Punjab)
Vice-Chancellor 23.79 1994
Rajasthan Agril. University
Bikaner-334001 (Rajasthan)
-do- 15.00 1994
-do 12.30 1994
-do- 68.41 1989
Vice-Chancellor 50.70 1983
RAU.
Bikaner
-do- 35.81 1976
-do 82.75 1983
Vice-Chancellor 53.25 1985

Rajasthan Agril. University
Bikaner-334001 (Rajasthan)
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181, Training Organiser Vice-Chancellor 80.65 1980
Krishi Vigyan Kendra, Rajasthan Agril. University
Kisan Vidyapeeth, Bikaner-334001 (Rajasthan)
Near Sarag Guest House,
Kumher,
Distt. Bharatpur-321001
182.  Training Organiser, -do- 54.25 1989
Krishi Vigyan Kendra,
Kolar Farm, Ambasweiji Gate.
P.O. Paln,
Distt. Sirohi-307001
183.  Training Organiser, -do- 59.15 1989
Krishi Vigyan Kendra,
Gonera, Deepak Bhawan,
Dabla Road.
Kotputli-303108.
Distt- Jaipur
184.  Training Organiser, Secretary 95.98 1992
Knshi Vigyan Kendra, Pragati Trust,
V.P. Tankarda, Chomu, Jaipur Chomu, Jaipur (Raj.)
185.  Training Organiser, Vice Chancellor 22.57 1992
Knshi Vigyan Kendra, RAU
Chittorgarh-312001 Bikaner
186.  Traming Organiser, -do- 59.79 1992
Knshi Vigyan Kendra,
30, MP Colony,
Distt. Swaimadhopur-322001
187.  Training Organiser, -do- 73.54 1992
Knshi Vigyan Kendra,
Borkhera Farm,
Kota-324001
188.  Traming Organiser, Vice-Chancellor, 63.56 1992
Krishi Vigyan Kendra. Rajasthan Agril. University
P.S. No. 46, Bikaner-334001 (Rajasthan)
Jaisalmer-345001
189  Traning Organiser, -do- 44.65 1992
Knshi Vigyan Kendra,
Vill., Navgaon,
Distt. Alwar
190 Training Organiser. -do- 96.75 1992

Knshi Vigyan Kendra,

Agril. Research Station,
Amajia Farm, Gandhi Nagar,
Distt. Bhilwara-311001
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191, Traming Organiser. Vice-Chancellor, 59.06 1992
Knshi Vigyan Kendra. Rajasthan Agril. University,
Chittrapura Road Bikaner-334001 (Rajasthan)
Distt. Bundi

192, Traming Organiser, -do- 28.95 1992
Knshi Vigvan Kendra.
Regional Research Station.
Tevyp Farm. NH 08,
Distt. Ajmer-305001

193 Traming Organiser, -do- 76.26 1992
Knsh: Vigyan Kendra.
Oid City. Distt. Dhaulpur

194 Traming Organiser, -do- 80.56 1992
Knsh: Viayan Kendra
Near Badat Mat
Shastr Cziony.
Dungargur-314001

195 Traning Organser, -do- 17.25 1992
Knsh: Vigyan Kendra,
A Gadar Ko Taiar P Box 16.
Distt Jnalawar-326001

196, Traning Organiser. -do- 26.15 1992
Knshi Vigyan Kendra.
Saniay Colony
Distt. Nagaur

197 Traming Organiser, Secretary 32.99 1992
Knsh: Vigyan Kenara, Banasthali Vidyapeeth.
Bariasthay Vidhya Pith Banasthali, Distt Tonk (Raj.)
Distt. Tonk-304022

198 Tranng Organiser. Durector 91.48 1983
Knsh: Vigyan Kendra CAZRI,
CAZR! Jodhpur-342003
Jodnpur-342003 (Rajasthan)

19y Traming Orgamser -do- 56.55 1992
Knshi Yigyan Kendra.
RRS CAZRL
Pah-Marwar-306401

200  Traming Orgamser. President 75.93 1983
Knshi Vigyar Kendra, Vidya Bhawan Society,
Vidya Bhawan. Badgaon. Udaipur-313001
Udaipur-313001 (Rajasthan)
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201.

202.

203.

Sikkim

204.

Training Organiser,
Krishi Vigyan Kendra,
Gandhi Vidya Mandir,
Sardar Shahar,

Distt. Churu-311401

Training Organiser,

Krishi Vigyan Kendra,
Gayatri Shanti Peeth,
Distt. Barmer-344001

Training Organiser,
Krishi Vigyan Kendra,
Sangaria.

Distt. Sri Ganganagar

Training Organiser,
Krisht Vigyan Kendra,

ICAR Complex for NEH Region,

Saramsa, Ranipool-737135,
East Sikkim, Sikkim

Tamil Nadu

205.

206.

207.

208.

209.

Training Organiser,
Krishi Vigyan Kendra,
Dharmapuri

Traning Organiser,
Knshi Vigyan Kendra,
Salem

Training Organiser,

Knshi Vigyan Kendra,
Tenkosi.

Nellai Kattabomman-627852

Traning Organiser,
Knshi Vigyan Kendra,
Katchipuram via,
Theni. Madurai-626520

Training Organiser,
Kaushi Vigyan Kendra,
Allikulam, Mundradaipu,
P.O. Karraptti,
Kamarajar-626102

The Registrar
Gandhi Vidya Mandir,
Sardar Shahar,

Distt. Churu (Raj)

The Secretary

Society to Uplift Rural Economy,

Barmer (Raj.)

President,

Keshyanand Memorial Trust,
Sangaria,

Sri Ganganagar (Raj.)

Director

ICAR Complex for NEH Region

Umroi Road,
Barapani-793103
Meghalaya

President,

Tamil Nadu Board of Rural
Development. T. Nagar,
Madras-600012 (Tamil Nadu)

Vice-Chancellor,
Tamil Nadu Agncultural
University,

Coimbatore-641003 (Tamil Nadu)

Chairman,
Ratnavel Subramanium

Kattabomman Educational Trust

Dindigul (Tamil Nadu)

Chairman,

Centre for Development and
Communication Trust. Theni,
Madurai-626520 (Tamil Nadu)

Chairman,
Meyer's Trust, Madurai
(Tamil Nadu)

65.22

36.32

37.16

74.19

31.26

28.95

56.08

72.13

65.00

1992

1992

1989

1982

1994

1994

1994

1994

1995
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Gandhigram.
Dindigui Anna Distt.

Dindigul Anna Distt (TN)

2 3 4 5
210, Training Organiser, Prasident, 16.80 1995
Knsht Vigyan Kendra, Bhaktava Memorial Trust,
Tanjavur, RVS Campus, 596, A1 & A2, TNHB Colony
Sultur-641402 Pariyar Nagar, Korathur,
Madras-600080 (Tamil Nadu)
211, Training Organiser, Chairman, 23.00 1995
Knshi Vigyan Kendra, SCAD, Cheranedevi,
Distt. Chidambarnar Distt. Tirunelvelli-627414
212, Training Organiser Vice-Chancellor 8.85 1996
Krishi Vigyan Kendra, Tamil Nadu University of Vety.
PMT Distnct & Animal Sciences, Madavaram,
Madras-600051 (Tamil Nadu)
213.  Training Organiser, Vice-Chancellor 65.74 1977
Knshi Vigyan Kendra, Tamil Nadu Agricultural University
Kumara Parumal Farm Coimbatore-641003
Science Surugama, (Tamil Nadu)
Trichy-632115
214, Training Organiser, -do- 70.80 1985
Knshi Vigyan Kendra,
Regional Research Station,
Vridhachalam-606001
South Arcot Distt.
215, Training Organiser, -do- 75.23 1985
Knshi Vigyan Kendra,
Kattupakkam-603203,
Changai. MGR Distt.
216.  Training Organiser, Secretary, 50.22 1979
Knshi Vigyan Kendra, Sn Avinashilingam Rural
Sr Aviwashilingam Rural Centre, Centre,
Vivekanandapuram, Vivekanandapuram,
Karamada: Block. Coimbatore. (Tamil Nadu)
Coimbatore-641113 Distt.
217 Traning Organiser Secretary, 64.07 1983
Knshi Vigyan Kendra, UPASI, Glenview.
UPAS!. Glenview, Coonoor-643101
Coonoor-643101 Niigin Distt. (Tamil Nadu)
Niigin Distt.
218 Traning Organiser, Secretary. 120.14 1989
Knshi Vigyan Kendra. Gandhigram Rural Instt.,
Gandhigram Rural Instt., Gandhigram-624303.
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219.  Training Organiser, Executive Director, 49.18 1991
Krishi Vigyan Kendra, MYRADA No. 2, Service Road,
Talamalai Centre of MYRADA, Domlur Layout,
Talawadi Block, Bangalore-560071
Sathyamangalam Taluk, (TN)
Periyar-638461 Distt.
220.  Training Organiser, President, 138.62 1991
Vedapuri, Krishi Vigyan Kendra, Tamil Nadu Board of Rural
Kilneil Village, Development No. 13.
Vembakkam Block, Crescent Park Street,
Cheyyar Taluk, T. Nagar,
Thiruvannamalai, Madras-500017
Samabuvarayat Diistt
Tripura
221, Training Organiser, Director, 24 57 1984
Krishi Vigyan Kendra, ICAR Research Complex.
ICAR Complex for NEH Region, Umroi Road, Barapani-793103
Birchandra Manu, Meghalaya
Manpathar-799144 (South Tripura)
222.  Training Organiser, General Secretary. 97.09 1979
Krishi Vigyan Kendra, Sri Ramakrishna Seva Kendra,
Divyodaya, ICAR Complex for 23, RN. Mukherjee Road,
NEH Region, Dibanandapali, Calcutta-700001 (W.B.)
Chebri-799207, Khowai,
Sub Division, West Tripura
Uttar Pradesh
223.  Traning Organiser, Chairman, 48.60 1994
Krishi Vigyan Kendra, National instt. of Agriculture
Kanpur Road, Daroga Khera, Kanpur Road, Daroga Khera, P.O. Anrawn,
P.O. Anrawn, Lucknow Lucknow (UP)
224.  Training Organiser, Vice-Chancellor, 58.09 1994
Knshi Vigyan Kendra, G.B. Pant University of Agril.
Bachat Bhavan, Collectorate & Technology, Pantnagar (UP)
Compound, Shahjahanpur
225.  Training Organiser, G.B. Pant University of 58.19 1994
Krishi Vigyan Kendra, Agril. & Technology,
P.0. Gulchora (Lohaghat) Pantnagar (UP)
Pithoragarh-262524
226.  Traning Organiser, President, 51.40 1994

Knsht Vigyan Kendra,
Jalalpur, Muzzaftarnagar

Swami Kalyan Dev Trust.
Muzaffarnagar (UP)
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227.  Training Organiser, Secretary, _ 1996
Krishi Vigyan Kendra, Bharat Gramin Vikas Sanstha,
Barabanki Barabanki (UP)
228.  Training Organiser, Vice-Chancellor, 71.14 1983
Krishi Vigyan Kendra, Narendra Deva University of
Crop Research Station. Behraich Agriculture & Technology.
Kumarganj, Faizabad (UP)
229.  Training Organiser. -do- 55.00 1984
Knshi Vigyan Kendra,
Ballia, P.O. Sohoan,
Ballia-277504
230.  Training Organiser, -do- 72.49 1989
Krishi Vigyan Kendra,
P.O. Haldhapur,
Distt. Mau-221705
231, Training Organiser. Vice-Chancellor 29.41 1989
Knishi Vigyan Kendra, NDUAGT
S-4/50A, Mahaveer Road, Kumargan|. Faizabad
Ardally Bazar, Varanasi-221001
232.  Training Organiser, -do- 91.92 1989
Knishi Vigyan Kendra,
Banjaria Farm, P.O. Katya,
Distt. Bast-272302
233.  Traning Organiser, Vice Chancellor, 57.35 1983
Knishi Vigyan Kendra, Chandra Shekhar Azad University
Regional Research Station, of Agricultural and Technology,
Bharati, P.O. Bhojla, Kanpur-268002 (UP)
Jhansi-284003
234, Training Organiser, -do- 83.67 1984
Knshi Vigyan Kendra,
Dairy Farm, Vety. College.
Mathura-281001
235.  Training Organiser, -do- 58.70 1984
Krishi Vigyan Kendra,
Danapur Farm,
P.O. Munsigan).
Distt. Rae Bareilly-229405
236.  Traning Organiser, -do- 65.63 1989

Knshi Vigyan Kendra,
Tharion Famm, Fatehpur,
Allahabad G.T. Road.
Distt. Fatehpur
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237.  Training Organiser, Vice-Chancellor, 48.31 1992
Krishi Vigyan Kendra, Chandra Shekhar Azad University
Central Dairy Farm, of Agricultural and Technology,
Distt. Aligarh Kanpur-208002 (UP)
238.  Training Organiser, Vice-Chancellor 69.95 1983
Krishi Vigyan Kendra, G.B. Pant University of
Rahichauri, Agriculture & Technology,
Distt. Tehri Garhwal-249199 Pantnagar-263145 (UP)
239.  Training Organiser, -do- 70.99 1992
Krishi Vigyan Kendra,
Rice Research Station, Nagina,
Distt. Bijnor-246762
240.  Traning Organiser, -do- 19.62 1992
Krishi Vigyan Kendra,
Chandra Nagar,
Saharanpur-247001
241, Traning Organiser, -do- 78.17 1992
Krishi Vigyan Kendra,
Badaun,
Distt. Badaun-243601
242 Traning Organiser, Vice-Chancellor, 4150 1992
Krishi Vigyan Kendra, G.B.P.UAT., Kanpur
243, Vikas Bhawan,
New Collectorate,
Raj Nagar, Ghaziabad-201001
243 Traning Organiser, Director, 71.41 1985
Krishi Vigyan Kendra, Indian Vety. Research Institute,
Indian Vety. Research Institute, lzzatnagar-243122
|zatnagar-243122 (UP)
244, Training Organiser, Secretary, 86.75 1976
Krishi Vigyan Kendra, Kamia Nehru Memonal Trust,
Kamla Nehru Memorial Trust, Sultanpur-228001
Sultanpur-228118 (UP)
245.  Traning Organiser, Principal, 130.98 1982
Krishi Vigyan Kendra, Raja Balvant Singh College,
Etah Tundia Road, Bichpuri,
Awagarh-207301, Agra (UP)

Distt. Etah (UP)
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246.  Training Organiser, Vice-Chancellor, 27.76 1984
Knshi Vigyan Kendra, Banaras Hindu University,
Barkachha, Varanasi
Mirzapur-231001 (UP)

247.  Officer-in-Charge Chairman, 92.60 1989
Knshi Vigyan Kendra, Deen Dayal Research Instt.
Jai-prabha Gram/Gopalgram., 7-B, Swami Ram Tirth Nagar,
Deen Dayal Research Institute, Rani Jhansi Road,
P.O. Khargu Chandpur, Gandhi New Delhi-110005
Park, -Gonda-271001

248.  Training Organiser, -do- 93.42 1992
Krishi Vigyan Kendra.
Ganiwan,
Distt. Banda-210206

249.  Training Organiser. The Director, 71.56 1992
Knshi Vigyan Kendra, Allahabad Agri, Institute,
Aliahabad Agril. Institute, Naini, Allahabad
Distt. Allahabad-211007

260.  Training Organiser, The President, 96.22 1992
Knshi Vigyan Kendra, Leond Tel Area Develop. Scc.
Sohna, Village & P.O. Sohna,
Dist. Sidharthnagar-272193 Sidharth Nagar (UP)

251.  Training Organiser, President, 101.53 1992
Swami Kalyan Dev Gandhi Polytechnic,
Knshi Vigyan Kendra, (Krishi Vidyalaya Society,
Hastinapur, Hastinapur) Distt. Meerut (UP)
Distt. Meerut-250404

252.  Training Organiser, Vice-Chancellor 91.53 1992
Knshi Vigyan Kendra, GBPUA&T.
Zila Panchayat Bhavan, Pantnagar
Distt. Rampur-244901 (UP)

West Bengal

253.  Traming Organiser. Chairman, 30.60 1994
Krishi Vigyan Kendra, Hindustan Fertiliser
Durgapur, Burdwan-713212 Corp. Ltd., New Delhi

254.  Training Organiser, Vice-Chancellor, 35.49 1994

Knshi Vigyan Kendra,
Sn Niketan, Birbhum-731236

Vishwa Bharti Shanti Niketan,
Bolepur (WB)
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255.

256.

257.

258.

259.

260.

261

Training Organiser,
Knishi Vigyan Kendra,

Brackishwater Experimental

Fish Farm,
P.O. Kakdwip-743347
Distt. South 24-Parganas

Training Organiser,
Knshi Vigyan Kendra,
Sri Ramkrishna Ashram,
P.O. Nimpith Ashram

South 24-Parganas-743338

Training Organiser.
Knshi Vigyan Kendra,
Kapgar.

Distt. Midnapore-721505

“Training Organiser,

Kashi Vigyan Kendra,
Ramshai,
Distt. Jalpaiguri-735219

Training Organiser,
Krishi Vigyan Kendra,
P O Sonamukhi,
Distt. Bankura-722207

Training Organiser,
Knshi Vigyan Kendra,
Vivekanand Nagar,
Distt. Purulia-723147

Training Organiser,
Knshi Vigyan Kendra,
Kalimpong,

Distt. Darjeeling-734301

Director,
Central Inland Capture

Fishenes Research Institute.

Barrackpore-743101

Chairman,

S Ramkrishna Ashram,
Distt.. 24-Parganas
(Sunderban) (WB)

President,
Seva Bharti, Kapgan

Distt. Midnapore (WB)-721505

General Secretary.

Sri Ramkrishna Seva Kendra,
23, R.N. Mukherjee Road,

Calcutta-700001, (WB)

Executive Vice-Chairman,

West Bengal Comprehensive
Area Development Corporation,
6-A. Raja Subodh Mullick Square,

Calcutta (WB)

President,

Kalyan P.O.
Vivekanand Nagar,
Distt. Purulia (WB)

Vice-Chancellor,
Bidhan Chandra Knshi
Vishwa Vidyalaya,
Haringhata

Mohanpur (WB)

79.86

114.09

86.04

63.35

107.57

75.54

1979

1979

1976

1983

1983

1992

1992

Grand total

16230.11

Average

62.18
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Statement /I
List of New Krishi Vigyan Kendras approved during VIl Plan
SI.No. State District Name of the Year of
Institution Sanction
1 2 4 5
ZONE-I
. Himachal Unna Himachal Pradesh Krishi Vigyan 1993
Pradesh Vishwavidyalaya, Palampur
Mandi Himachal Pradesh Krishi Vigyan, 1993
Vishwavidyalaya, Palampur
Kangra Foundation for Organisational 1993
Research & Education, N. Delhi
Kinnaur YSPUH&F, Solan 1995
Simla -do- 1995
1. Jammu and Leh S.K. University of Agricultural 1993
Kashmr Sciences & Technology. Srinagar
Kathua Shiv Gramodyog Mandal 1993
. Punjab Sangrur Punjab Agril. University 1993
Faridkot Punjab Agril. University 1994
Jalandhar Punjab Agril. University 1994
V. Haryana Panipat Haryana Agril. University 1993
Ambala Society for Creation of 1993
Heaven on Earth, Gurgaon
V. Delhi Delhi NAFED/NHRDF, New Delhi 1995
ZONE-II
. West Bengal Burdwan Hindustan Fertiliser Corp. Ltd. 1994
Birbhum Vishwa Bharti Shanti Niketan,
Bolepur 1994
i. Bihar Aara, Bhojpur SCADA 1994
Dhanbad Hindustan Fertiliser 1994

Corporation, Sindri
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3. Jamui Khadi Gramoydog Sangh 1994
Khadigram, Jamui
4. Madhubani S.K. Chowdhary, Educational 1994
Trust, Madhubani
5. Darbhanga Rajendra Agriculture University 1996
Pusa, Samastipur
6. Shekhpura -do- 1996
7. Muzaffarpur -do- 1997
8. Vaishali -do- 1997
ZONE-II
l. Assam 1. Golaghat Assam Agril. University 1994
2. Cachar A.A.U. Jorhat 1994
3. Tinsukia -do- 1996
I. Mizoram 1. Lunglet Government of Mizoram 1994
ZONE-IV
I Uttar 1. Lucknow National Instt. of 1994
Pradesh Agricuiture, Lucknow
2. Shahjahanpur G.B. Pant University of 1994
Agril. & Technology
3. Pithoragarh G.B. Pant University of Agril. 1994
& Technology, Pantnagar
4. Muzaffarnagar Swami Kalyan Dev. Trust. 1994
5. Barabanki Bharat Gramin Vikas Sansthan 1996
ZONE-V
I Andhra 1. Vishakhapatnam  Bhagaya Tula Charitable Trust, 1995
Pradesh Yellamanachily, Vishakhapatnam
2. West APAU, Hyderabad 1995
Godavari
I". Maharashtra 1. Nasik Yashwantrao Chavan Maharashtra 1994

Open University, Nasik
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2. Parbhani Jeevan Jyto Charitable 1994
Trust, Parbhani
3. Kolhapur D.Y. Patil Education Society, 1994
Talashande, Kolhapur
4. Buldana Satpuda Education Society 1994
5. Nagpur Central Instt. of Cotton 1994
Research, Nagpur
6. Amravati Shoran Sadhna Trust, Amravati 1995
7. Amravati Shram Safalya Foundation, 1995
Amravati
8. Nanded Jawaharlal Nehru Institute of 1994
Education. Science & Technology
Research, Nanded
9. Solapur Shabari Krishi Pratisthan, Solapur 1994
10. Akola SUVIDE Foundation RISOD, Akola 1994
11. Sindhudurg Poip Falaotpadan Sakakar Samithi 1995
ZONE-VI
I Gu)arat 1. Bharauch Bhartiya Agro-Industries 1994
Foundation. Pune
2. Vadodara Mangal Bhatr. Vadodara 1994
I Rajasthan 1. Rajsamand Rajasthan Agril University, 1994
Bikaner
2. Baran -do- 1994
3. Dausa -do- 1994
ZONE-ViI
1 Madhya 1. Seoni Jawaharlal Nehru Krishi 1994
Pradesh Vishwa Vidyalaya, Jabalpur
2. Tikamgarh Jawaharlal Nehru Krishi 1994
Vishwa Vidyalaya
3. Khandwa -do- 1994
4, Rajgarh JNKVV, Jabalpur 1994
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5. Sorguja Indira Gandhi Krishi Vishwa 1994
Vidyalaya
6. Guna JNKVV, Jabalpur 1994
7. Ratlam Kalukheda Shikshat Samiti 1994
1. Orissa 1. Dhenkanal Central Rice Research Institute, 1994
Cuttack
2. Kendrpada Orissa University of Agril. & 1994
Technology. Bhubaneshwar
3. Angul Central Rice Research Institute, 1994
Cuttack
ZONE-VIli
I Karnataka 1. Mysore JSS Rural Development 1994
Foundation. Mysore
2. Kolar Karnataka Welfare Society, 1994
Chikabalapur
3. Bellary University of Agril. Sciences, 1994
Dharwad
4 Belgaum Belgaum Integrated Rural 1994
Development Society, Belgaurn
5 Raichur University of Agrl. Sciences, 1994
Dharwad
1. Kerala 1. Pethemnam- Christian Agency for Rural 1994
thitta Development, Thiruvalla
2. Quilon Kerala Agril. University 1994
3. Idukki Bapooji Sewak Sama; 1994
Chakkupallam, ldukki
. Lakshadweep 1. Minicoy CMFRI Regional Centre 1996
Lakshadwecp
V. Tamil Nadu 1. Dharmapuri Tamil Nadu Board of 1994
Rural Development
2. Salem Tamil Nadu Agricultural 1994

University, Coimbatore
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3. Nellai Ratnavel Subramanium 1994
Kattabomman Educational Trust, Dindigul
4. Madurai Centre for Development and 1994
Communication Trust, Theni
5. Kamrajar Meyer's Trust, Madurai
6. Tanjavur Bhaktava Trust, Madras 1995
7. Chidambarnar SCAD, Cheranedevi, Tirunelvelli 1995
8. PMT Tamilnadu University of Veterinary 1996
& Animal Science
\Y Pondicherry 1. Karaikal Government of Pondicherry 1994

Foreign Nationals in the Country

*300. SHRI R. SAMBASIVA RAO :
SHRI KRISHAN LAL SHARMA :

Will the Minister of HOME AFFAIRS be pleased to
state:

(a) whether there are about two miillion foreign
nationals staying illegally in India and most of them are
from Bangladesh:

(b) if so. whether the State Governments have been
asked to identity the foreign nationals living in those
States:;

(c) whether the Centre has got a list of all the foreign
nationals who are staying in India beyond their extension
perod;

(d) whether any concrete steps have been undertaken
to extradite them: and

{e) whether any meetings between the Centre and
the concerned States are being held to discuss the ways
and means to sort out this issue?

THE MINISTER OF HOME AFFAIRS (SHRI
INDRAJIT GUPTA) : (a) to (e) As the powers under the
Foreigners Act. 1946 to identify. detect and deport foreign
nationals residing illegally in various parts of the country
have been entrusted to the State Governments/UT
Administrations, such data is not centrally maintained. The
Government is. however, aware of the problem of foreign
nationals. including Bangladeshis, who enter India
surreptitiously from the neighbouring countries and are

residing illegally in various parts of the country. Instructions
have been issued to the State Governments/UT
Administrations, from time to time, to intensify efforts to
identify and deport such illegally staying foreign nationals.
Coordination meetings are also being regularly held with
the State Governments/UT Administrations in this regard.

Aerated Water

3110. SHRI PRATAP SINGH SAINI : Will the Minister
of FOOD PROCESSING INDUSTRIES be pleased to
state:

(a) the per capita consumption of aerated water in
USA, Mexico, Iceland, Brazil, Argentina, Philippines,
Pakistan, China and India; and

(b) the steps the Government propose to take to
fuel the growth of the aerated water industry and increase
the per capita consumption of aerated water in India?

THE MINISTER OF STATE OF THE MINISTRY OF
FOOD PROCESSING INDUSTRIES (SHRI! DILIP KUMAR
RAY) : (a) No authentic information is available on per
capita consumption of aerated water in different countries.

(b) There is no specific fiscal proposal under
consideration of the Government to fuel the growth of
aerated water industry and to increase per capita
consumption of aerated waters.

[Translation]
Kuki Tribes in Nagaland, Assam and Tripura

3111. SHRI SUSHIL CHANDRA : Will the Minister of
HOME AFFAIRS be pleased to state:
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(a) whether the families of Kuki tribes not only live
in Manipur but they are also found in surrounding areas;

(b) whether Myanmar has the highest population of
Kuki tribes; and

(c) the number of Kuki tribes in Nagaland, Assam
and Tripura?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI MOHD. MAQBOOL DAR) : (a)
Yes, Sir.

(b) Intormation on population of various communities
in other countries is not maintained.

(c) While in Nagaland only the Kuki tribal community
1s listed as a Scheduled Tribe, in Assam 37 tribes and
in Tripura 17 tribes are included under the broad
nomenclature “Kuki”.

[English]
Food Processing Facilities

3112. SHRI YELLAIAH NANDI :
DR. T. SUBBARAMI REDDY

Will the Minister of AGRICULTURE be pleased to
state:

(a) whether the Confederation of Indian Industry has
reported that inefficiency riddles India’'s Food Chain;

(b) if so. the details of the points raised in the said
report; and

(c) the reaction of the Government thereto?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (DR. S. VENUGOPALACHARI) : (a) to
(c) The Confederation of Indian Industry in a recent report
prepared In consultation with Mckinsey & Company has
mentioned that India’'s food chain is riddled with
inefficiency right from agriculture through to distribution.
The main issues identified are the high cost of the large
number of intermediaries, problems of wastage and value
loss and low yields. Government is aware of the need to
conserve food production. For this, proper post-harvest
technologies like storage, transportation and food
processing are being developed to reduce wastage and
value loss. Also, agriculture research is being developed
to improve yields through better technologies and
extension Food Processing Industries are being
encouraged through delicensing, fiscal concession etc.
Proper marketing through price support mechanism and
investment in improvement of market infrastructure are
other steps to help boost agricultural production.

Gorkha National Liberation Front

3113. SHRI R.B. RAI : Will the Minister of HOME
AFFAIRS be pleased to state:
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(a) whether GNLF Chief has been disputing India's
territonial sovereignty over the ‘ceded land of Darjeeling
and lease hold land of Kalimpong Doors and has
reportedly pleaded the Central Government to evolve
appropriate constitutional steps to undo this historical
blunder;

(b) whether the Government are aware of the fact
that this issue is haunting the minds of the people and
giving rise to the bogey of sovereign State of Gorkhaland;
and

(c) if so, the details of the steps being taken to do
away with such confusion?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI MOHD. MAQBOOL DAR) : (a)
to (c) Shri Subash Ghisingh, as President of the Gorkha
National Liberation Front, has been raising the issue of
separate State of Gorkhaland from time to time. He had
filed a Writ Petition in the Supreme Court, seeking
directions to the Government of India to formally absorb
the territories of Darjeeling including Kalimpong., Assam
Dooars and Bengal Dooars, in the Union of India through
a Parliamentary legislation. The Supreme Court had
dismissed the Writ Petition.

Indian Council of Veterinary and Fishery Research

3114. DR. ARUN KUMAR SARMA : Will the Minister
of AGRICULTURE be pleased to state:

(a) whether a proposal for formation of Indian Council
of Veterinary and Fishery Research was received in the
Ministry;

(b) if so, the details thereof; and
(c) the decision taken in the matter?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (DR. S. VENUGOPALACHARI) - (a) Yes.
Sir.

(b) and (c) Dr. Asim Bala, Member of Parliament
Lok Sabha and other 100 Members of Parliament
represented the Government to create Indian Council of
Veterinary Research in the Department of Animal
Husbandry and Dairying on the lines of Indian Council of
Medical Research in the Ministry of Health and Family
Welfare. Similar proposal was received from Chief Minister
of Government of National Capital Territory of Delhi. The
matter is under consideration of the Government.

Haldia Petrochemicals Limited

3115. SHRI P.R. DASMUNSI : Will the Minister of
CHEMICALS AND FERTILIZERS be pleased to state:

(a) the date on which the downstream industry Haldia
Petrochemical was conceived for West Bengal:
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(b) the initial cost of the project,

(c) the details of private sector/multinational who
joined with State Government In respective years and
the equity participation thereof. and

(d) the latest position, cost of Haldia Petrochemical
complex and PFl's contribution, State Government
contribution and promoter's contribution?

THE MINISTER OF CHEMICALS AND FERTILIZERS
(SHRI M. ARUNACHALAM) : (a) to (d) The information
1s being collected and will be placed on the Table of the
House.

[Translation]
Threat of Earthquake

3116. SHRI MANIBHAI RAMJIBHAI CHAUDHARI :
Will the Minister of AGRICULTURE be pleased to sate:

{a) whether threat ot earthquake has been increasing
in various parts of the country:

(b) the steps taken or being taken to prevent the
threat of earthquake; and

(c) 1t not. the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (DR. S. VENUGOPALACHARI) - (a)
Occurrence of earthquake is random in nature and there
is no clear indication of any increase or decrease or
occurrence of earthquakes :n different parts of the country.

(b} and (c) Prediction of earthquakes with reasonable
degree of accuracy and on a scientific basis with regard
to space. time and magnitude has not so far become
possible. There is also no proven methodology for
preventing occurrence of earthquakes. Government s
trying to mmimise the extent of damage and destruction
by popularising earthquake resistant construction practices
and through community education programmes.

Veterinary Hospitals

3117 SHRI JAl PRAKASH AGARWAL
Minister of AGRICULTURE be pleased to state:

Will the

(a) the criteria lad down for opening veterinary
hospitals and breeding centres in the country and the
number of cattle prescribed for a village;

(b) the details of veterinary hospitals and breeding
centres in the country:

(c) whether the Government have provided any
financial assistance for setting up of veterinary hospitals
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and breeding centres in the National Capital Territory of
Deihi during the last three years;

(d) if so, the details thereof, year-wise;

(e) whether there is any proposal to increase the
number of veterinary hospitals and breeding centres in
the country; and

(t) if so, the details thereof, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (DR. S. VENUGOPALACHARI) : (a) tc
(f) The information is being gathered from the States and
Union Territory Governments and will be placed on the
Table of the House.

[English]
Permission to Corporate Sector in Agriculture

3118. SHRI SANAT KUMAR MANDAL : Will the
Minister of AGRICULTURE be pleased to state:

(a) whether the attention of the Government has been
drawn to the news-item captioned “Corporate agriculture
comes to town" appearing in the ‘Business Standard'
New Delhi dated July 14, 1997,

(b) it so. the facts of the matter reported therein;

(c) the interested companies working on the schemes
would permit them to bring upward of 200 acres of land
each;

(d) the expected funding of these projects by the
World Bank; and

(e) the broad features of these projects for agricultural
production?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (DR. S. VENUGOPALACHARI) : (a) Yes,
Sir.

(b) to (e) No information on the subject is available
in the Ministry of Agriculture.

Welfare of Blinds

3119. SHRI T. GOVINDAN
WELFARE be pleased to state:

: Will the Minister of

(a) whether the Government have provided sufficient
grants to all the institutions who applied for the welfare
of blind persons during 1996-97;

(b) if so. the amount sanctioned and number of
institutions benefited, State-wise; and

(c) if not, the reason therefor?
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THE MINISTER OF WELFARE (SHRI BALWANT
SINGH RAMOOWALIA) : (a) The Central Govt. have
provided grants according to norms approved under the
oxisting schemes to these non-Governmental
Organisations whose proposals were recommended by
the concerned State Gowt. favourably and were found in
order amongst organisations that have been receiving
grant from this Ministry.

(b) The position is given in the attached Statement.

(c) Does not arise.

SHRAVANA 21, 1919 (Saka)

Statement

Sl. No. State/UT No. of NGOs Total Grant

(Rs. in Lakh)
1 Andhra Pradesh 4 17.64
2. Kerala 1 16.41
3 Delhi 9 65.65
4. Bihar 3 14.70
5 Haryana 1 4.68
6. Punjat 1 3.28
7. Karnataka 8 4215
8. Maharashtra 4 16.10
9. Meghalaya 1 369
10. Tamil Nadu 6 3243
1. UP 7 32.55
12 Wes! Bengal 4 20.46

13 Gujarat 3 14.10

Degradation of Elephants

3120. SHRI UDDHAB BARMAN : Will the Minister of
ENVIRONMENT AND FORESTS be pleased to state:

(a) the consequences of the recent degrading of
Afrnican elephants from Schedule A to Schedule B: and

(b) the action taken or proposed to be taken to
protect the Indian elephants from degradation?
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THE MINISTER OF ENVIRONMENT AND FORESTS
(PROF. SAIFUDDIN SOZ): (a) The African elephant is
not listed in the Schedules of Indian Wildlife protection
Act, 1972. However, it is listed in Appendix-1 of Convention
on International Trade in Endangered Species of Wild
Fauna and Flora (CITES), to which India is a party. On
the requests of three African elephant range countries.
namely, Botswana, Namibia and Zimbabwe. which
received 2/3rd majority approval in the Tenth Conference
of the Parties to CITES, held in June 1997 at Harare.
the populations of African elephants in these countrnes
have been approved for downlisting trom Appendix-I to
Appendix-Il of the CITES with a moratorium of 18 months
These three countries can enter into trade :n African
elephants and elephant products only to Japan after the
Standing Committee of CITES have satisfied themselves
that the conditions set out for such downlisting have been
fulfilled.

(b) In order to protect the Indian elephant trom the
possibie increased activities of ivory poachers and
smugglers the State Governments of the elephant range
States have been put on the alert by the Central
Government.

Research on Development of Hybrid Rice

3121. SHRI SANTOSH KUMAR GANGWAR . Wil
the Minister of AGRICULTURE be pleased to state

(a) whether the Indian Agricultural Research Institute
has made any research on the development of hybnd
rice;

(b) it so, the details thereof; and

(c) the details of areas in which they are grown ard
their impact on increasing the rice production in those
areas”?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (DR. S. VENUGOPALACHARI) : (a) Yes,
Sir, the Indian Agricultural Research Institute has been
working on the development of hybrid rice vareties.

(b) The Institute has developed four Basmati rice
hybrids and seven non-Basmati nce hybrid which are
under trial in the National Testing Programme. After turther
testing for 2-3 years some of these hybrds may be
released for general cultivation.

(c) Question does not arise.
False Case by Delhi Police

3122. SHR!I SOUMYA RANJAN : Will the Minister of
HOME AFFAIRS be pleased to state

(a) whether the attention of the Government has been
drawn to the newsitem captioned “Cops sentenced for
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framing businessman” appearing in the ‘Hindustan Times’
dated July 4, 1997;

(b) if so, the facts of the matter reported therein;

(c) the number of vigilance enquiry pending for
registering false cases by the Delhi Police as on date;
and

(d) the position of false cases registered in the
infamous Connaught Place shoot out case?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI MOHD. MAQBOOL DAR) : (a)
Yes, Sir.

(b) Delhi Police have reported that 4 officials found
involved In registering a false case against a shopkeeper
were awarded the punishment of forfeiture of two years
approved service at the end of departmental proceedings
instituted against them. The shopkeeper concerned had
separately filed a case in the court of Metropolitan
Magistrate but according to Delhi Police they have not
so far received a copy of final judgement given by the
court.

(c) As on 5.8.97, 17 vigilance enquiries on charges
of registering false cases by Delhi Police personnel were
pending.

(d) The sanction for prosecution against 10 police
officials involved in the case has been accorded on the
basis of the investigation report furnished by the CBI

{Translation)
Welfare of the Martyr BSF Personnels

3123. SHRI N.J. RATHWA : Will the Minister of
HOME AFFAIRS be pleased to state:

(a) whether the Government are contemplating to
provide economic assistance by providing residential
taciities to the families of those jawans of para military
forces who laid down their lives for the sake of the
country:

(b) if so. the details of progress made so far in this
regard; and

(c) other measures taken for the welfare of the
famies of deceased para military personnels?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI MOHD. MAQBOOL DAR) : (a)
to (c) Ex-grata payment of Rs. 2 lakhs, liberalised
pensionary award and other benefits admissible under
Central Govt. Employees Insurance Scheme (CGEIS) are
paid to the tamilies of the deceased CPMF personnel by
Govt. of India. States like J & K, Tripura, Punjab etc.
also give ex-gratia paymenis. CPMFs also pay
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compensation from various welfare schemes run by the
CPMFs. Retention of Govt. Pool accommodation is
allowed as per Govt. of India orders. BSF has constructed
111 Nos. Qtrs. as widow homes for BSF Widows out of
the fund raised for welfare activities.

[English]
FCI Godowns in Assam

3124. SHRI DWARKA NATH DAS : Will the Minister
of FOOD AND CONSUMER AFFAIRS be pleased to
state:

(a) whether the Government propose to set up FCI
Units with mini godowns in each and every District
Headquarter to facilitate Public Distribution System;

(b) whether the Government propose to set up two
FClI godowns one each at Karimganj and in Hailakanoli
districts as agreed upon by the FCI Regional Authority,
Assam; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF
FOOD AND CONSUMER AFFAIRS (SHRI RAGHUVANS
PRASAD SINGH) : (a) Due to fund constraints and
economic non-viability it is not feasible to set up FCI
godowns in every Revenue Distt. Headquarter.

(b) and (c) FCI has its own godown of 5000 MT at
Badarpurghat in Karimganj Distt. (Assam) which is
sufficient to meet the TPDS requirement of Karimganj
Distt. In Hailkanoli (Hailakandi) Distt. FCI has a hired
capacity of 1,000 tonnes to meet PDS requirement.

Ramagundam Fertilizer Plant

3125. SHRI G.A. CHARAN REDDY
DR. T. SUBBARAMI REDDY :
SHRI SUBRAHMANYAM NELAVALA

Will the Minister of CHEMICALS AND FERTILISERS
be pleased to state:

(a) whether the largest coal-based Fertilizer plant at
Ramagundam is facing closure;

(b) if so, whether in 1992 the Bureau of Industrial
and Financial Reconstruction (BIFR) has recommended
to the Central Government to close the Ramagundam
Fertilizer factory alongwith other public sector industries
which were running with heavy losses;

(c) whether the Ramagundam Fertilizer factory has
suffered more than Rs. 1000 crore losses during the last
one decade due to the coal and power shortage,
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(d) whether the Government had appointed a
Committee to study the problems of the factory for
revamping it;

(e) if so, the details thereof; and

(f) the concrete steps being taken by the Government
to save the Ramagundam Fertilizer plant from closure?

THE MINISTER OF CHEMICALS AND FERTILISERS
(SHRI M. ARUNACHALAM) : (a) and (b) The coal based
fertilizer unit at Ramagundam is owned by the Fertilizer
Corporation of India Ltd. (FCI), which was declared a
sick company by the Board for Industrial & Financial
Reconstruction (BIFR) in November, 1992. The BIFR has
not made any recommendations for the closure of FCI,
Ramagundam.

(c) During the period from 1.4.87 to 31.3.97, FCI,
Ramagundam incurred a net loss of Rs. 699.37 crore
due to low capacity utilisation on account of equipment
problems and infrastructural constraints.

(d) to (f) The options for the revamp of the
Ramagundam unit of FCI were examined in the course
of a recent technical study commissioned by the Expert
Group appointed to reformulate the revival package of
FCI from the stand point of the Financial institutions. The
study has estimated that the revamp of the Ramagundam
unit, which would entail changeover of the feedstock from
coal to naphtha, would require a fresh investment of
Rs. 953 crore, apart from various financial reliefs and
concessions. The scope of the revamp of the functional
units of FCl is to be determined on considerations of
viability and tie up of the funding arrangements.

Renaming of Railway Station

3126. SHRI AMAR ROY PRADHAN : Will the Minister
of HOME AFFAIRS be pleased to refer to the reply given
to USQ No. 2123 of 30.7.96 and state:

(a) whether the proposal for renaming of Railway
Stations was received from West Bengal was not in
conformity with the existing guidelines on the subject;
and

(b) if so, the details of the guidelines in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHR! MOHD. MAQBOOL DAR) : (a)
Yes, Sir.

(b) The guidelines laid down in 1953 contain various
broad principles which are required to be kept in view by
the State Government while examining the question of
changing the names of villages, towns, cities etc. The
guidelines, inter alia, mention that unless there is some
very special reason, it is not desirable to change a name
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